National Company Law Tribunal
Block No.3, 6th flom C.G.O. Complex, Lodhi Road, New Delhi-110003

Dated:09.06.2025

1. Processing Petitions/ Applications/ Additional documents through E-filing is mandatory
in  National Company Law Tribunal. It is, however, seen that
Petitions/Application/Additional documents filed in the E-Filing system from
01.10.2024 to 04.04.2025 are pending in the system, without any follow up. A list of

such cases are given in Annexure - A to this notice.

2. Hence, by way of this notice, all parties/representatives/ advocates/ applicants are
informed to take follow up action on the pending documents and prosecute the same.
If the parties fail to take any action, all such documents petitions/ applications/
additional documents etc. filed in the e-filing system from 01.10.2024 to 04/04/2025
will be treated as not pursued and archived after a period of 21 days from the date of

this notice. No further notice will be given. The concerned are requested to take follow

O . O

up action within the period of 21 days from the date of this notice.

Utkarsh Yadav o906 Jus—

(Registrar)

Copy to: -

1. P.S.to Hon'ble President, National Company Law Tribunal, New Delhi.

2. Hon'ble Members, National Company Law Tribunal.

3.  Secretary, National Company Law Tribunal, New Delhi.

4. JR/DR/AR of National Company Law Tribunal, Principal Bench, New Delhi/Kolkata/Mumbai

/Chennai/Ahmedabad/Allahabad/Bengaluru/Chandigarh/Guwahati/Hyderabad/Jaipur/Cuttack/Kochi/ Amaravati/ Indore.
5.  All Bar Councils



NATIONAL COMPANY LAW TRIBUNAL NEW DELHI PRINICIPAL BENCH

OBJECTIONS LIST DATED 01.10.2024 TO 04.04.2025

VS BUDDY RETAIL PRIVATE LIMITED

U52209HR2009PTC038740

Sr No. |Date Of Filing Case Type Dairy No. MAIN CASE NO Title Of Case Section Scrutiny Date Comments Filed By
710102052152024 N -
e 'WG. CDR. JAGANNATH BHANDARI VS Note-incomplete file please do
1 15/06/2024| Company Petition IB (IBC) ANJALI BUILDCON PRIVATE LIMITED IBC under Sec 7 19/11/2024 properly file after that we will check Avneesh Arputham
710102065342024 no of objections 1. case type wrong 2.
bookmarking numbering missed 3.,
list of date,brief synopsis missed 4. 18-
RAMDA FOODS AND SNACKS g
2 26/07/2024|Company Petition (Companies Act) PRIVATE LIMITED VS REGISTRAR OF |/\PPlication under any other 12/0212025| '%27-31,38 page not clear 5. Stk7 g, ppnpER
provisions ,Sec 252 (3) missed 6. Moa And Aoa missed 7.
COMPANIES DELHI . y L
income tax service wrong (file issue
kindly visit registry or call 011-
24363846
710102068872024 . N N
N . DR. ANIL KUMAR PAREK VS BANK OF No of objection 1.main case not link .
3 07/08/2024 Intervention Petition (IBC) BARODA Sec 60(5) 25/11/2024 2.Pg-170 to 177 missed Reminder/3 raunak wahi
710102072582024 No of obejetion. 1.M/s. FE Aagrochem
" CANARA BANK VS MS. ABHILASHA . Private Limited 2.M/s FE (India) .
4 21/08/2024|Company Petition IB (IBC) AGGARWAL Section 95(1) 29/11/2024 Limited please need to sepratly file Brijesh Kumar Tamber
fom 95
710102072702024 No of objection 1.section wrong
please you can write as a Contempt
5 22/08/2024|Contempt Petition (IBC) ASSOCIATED ROAD CARRIERS LTD Rule 11 of NCLT, 2016 17/10/2024 |Petition under rule-11 please upload Sanjay
VS HIL (INDIA) LIMITED y
clear copy if any doubt please contact
to regsitry
710102074622024 No of objections 1.section wrong
please you can write as application
under rule-11 and readwith section
PRAVEEN KUMAR PERSONAL 425, 2.list of date events and
. GUARANTOR BHARATDEEP briefsynopsis missed 3.need to sign N
6 30/08/2024|Contempt Petition (IBC) INFRATECH PVT. LTD VS KARAN PAL Sec 60(5) 08/11/2024 on every page of application 4.Pg- Prakash Legal Advisers
SINGH 13,14,20 not clear 5.vakalatnama
missed if any doubt please contact to
regsitry regarding your file. reminder
reminder/2
710102075422024
no of objections. 1. case type wrong.
2. fill all details in online portal. 3.
N . HEMANT SAINI VS INTERNATIONAL memo of parties mismatch according
7 02/09/2024 Intervention Petition (IBC) PRINT-O-PAC LIMITED Rule 11 of NCLT, 2016 16/10/2024 your online portal. 4.file upload with SHIVAM SEHGAL
defect again and again if any doubt
contact to registry DR sir reminder 3
710102077412024 1.Book marking pagination missed
acording to the index 2.please you can
write as application under section
95(1) ..........ect readwith 3.Pg-29 not
8 08/09/2024|Company Petition IB (IBC) gm&f’* BANK VS KRISHAN PAL Section 95(1) 24101/2025|clear 4.Pg-71,77,cut 5.0CR missed |Saurabh Kushawaha
6.master data missed 7.please delete
extra pdf Note- please check and
upload the file you have uploaded
again and again file with defect
710102083262024 No of objections 1.Pg-
" THE CANARA BANK LIMITED VS . 50,52,54,73,74,75 not clear Note- .
9 27/09/2024|Company Petition IB (IBC) SUNIL GUPTA Section 95(1) 12/02/2025 defect not rasie file uplaod again and Harshit Gupta
again as its reminder-6
710102083712024 THEJO ENGINEERING LIMITED VS
. KEE PROJECTS LIMITED. (FORMERLY . oL " .
4(C -
10 Petition(! Act) KNOWN AS SHREE CONVEYORS Any other provision - Govt body 10/10/2024|wrong file kindly file additional SAURABH
SYSTEM PVT. LTD
710102086662024 no of objections 1. bookmarking are
DIPTI AGRAWAL VS ANSAL mandatory according index with
1 09/10/2024 | Transfer Petition(Companies Act) PROPERTIES AND INFRASTRUCTURE (Sec. 73(4) 17/10/2024| numbering 2. OCR missing 3. case Sandeep
LIMITED type wrong 4. date missed in
vakalatanama
710102087492024 PR
12 11/10/2024|Company Petition IB (IBC) DEVYANIINTERNATIONAL LIMITED |50 ) o Sec o 17110/2024| Wrong Juridiction SATISH




710102087092024 No of objection 1.please mention
e SANJAY KUMAR VS THE BANK OF N Name of corporate debtor for which -
13 10/10/2024|Company Petition IB (IBC) BARODA LIMITED Section 94(1) 05/11/2024 guarantee is given company name Vinay
2.master data missed
710102087202024 No of objection 1.pagination wrong in
14 10/10/2024|Company Petition IB (IBC) zngRANK LIMITED VS DIVYARTH IBC under Sec 7 11/11/2024 |index 2.claim amount not mention in HASHMAT NABI
PART-IV paira 2,
710102088432024 e file incomplete please upload proper
. NEW CHEMICAL CENTRE VS ANIL Application under any other . L
15 15/10/2024|Company Petition IB (IBC) RUBBER MILLS PRIVATE LIMITED provisions- IBC 22/10/2024 |after that we will check 3 pages tushar budhiraja
uploaded by you
16 14/10/2024|Company Appeal(Companies Act) 710102088062024 :5;\’8215%{:&":;3;?: Q’I;m;'l'; Rule 63 of NCLT, 2016 03/04/2025 Pankaj
710102090212024 no of objections 1 counsel detail full
fill missed in index(company master
data missed) 2. 1st page director sign
missed and other side 3.all hindi page .
17 17110/2024|Company Appeal(Companies Act) :5?;1%{’@:;3;?:&;#& Sec 252 (3) 03/04/2025|english translation missed(kindly g:g;’v"‘ar"‘“h
lish pages in
pdf)and income tax service missed 4.
file issue contact to 01124363846 or
dr1-nclt@nclt.gov.in
710102090182024 No of objections 1.Book marking
missed with the pagination acording
to the index 2.list of date events and
N . JAI CHAND BUNKAR VS HORIZON breif sysnosis missed 3.need to sign -
18 17/10/2024 |Intervention Petition (IBC) BUILDCON PVT LTD Sec 60(5) 04/11/2024 on every page of application 4.Pg- Navruti ojha
16,21 not clear 5.court fee and welfare
missed in vakalatnama 6.date missed
in vakalatnama
710102091972024 N N N No of objection 1.incomlete file please
19 23/10/2024|Contempt Petition (IBC) gcﬁ_‘s’;gﬂ"&ﬁ TESNA VS HORIZON :‘:I""" 42 - Submitted by Government 04/11/2024|do properly file after that we will check [Rahul Kumar Meena
Yy 2.section wrong
710102092262024 COSMOS INFRA ENGINEERING (INDIA) No of objection 1case type wrong
20 24/10/2024|Company Petition IB (IBC) PRIVATELIMITED VS GIRISH LUTHRA |[Rule 11 of NCLT, 2016 19/11/2024 |please contact to registry regarding vijay
AND MRS. SUMAN LUTHRA your file to 103 DR sir
e
21 24/10/2024|Company Petition IB (IBC) 710102092352024 :‘:ﬁg: :LLBSANN?(H VS PUNJAB Section 94(1) 04/11/2024|wrong juridiction RAKESH KUMAR
2 24/10/2024|Company Petition IB (IBC) 710102092432024 221::)*:'2\::8 PUNJAB Section 94(1) 04/11/2024|wrong juridiction RAKESH KUMAR
710102092312024 no of objections 1. bookmarking are
mandatory 2. index numbering missed
3. counsel sign missed in index and
other side 4. petition every page sign
23 24/10/2024|Company Petition (Companies Act) m’g fsTREJQTﬁNnia:m::DATS Sec. 213 04/11/2024|missed 5. all pages numbering missed |Nithin
6. vakalatanama missed 7. proof of
service missed 8. all annexure page
true copy and sign missed 9. some
pages not clear
710102092642024 No fo objection 1.Book marking
missed acording to the index with the
pagination 2.please delete extra pdf
3.list of date events abd brief syopsis
CUBE HIGHWAYS OPERATIONS missed 4.pagination missed in index
24 25/10/2024|Company Petition IB (IBC) MANAGEMENT PRIVATE LIMITED VS  [IBC Section 59 06/11/2024|5.sign missed after index 6.need to Nilesh Tribhuvan
ATS INFRASTRUCTURE LIMITED sign on every page of application
7.notary missed 8.need to true copy
sign on every page of annexure
9.court fee and welfare and date and
sign missed in vakalatnama . 10.
710102092842024 U24100HR2010PTC040973 wrong
e BANK OF BARODA VS MR. SAHIL N juridiction Note-please contact to ABHINDRA
25 26/10/2024|Company Petition IB (IBC) BATLA Section 95(1) 24/12/2024 registry regarding your file to DR sir MAHRSHWARI

103




26

08/11/2024

Company Petition IB (IBC)

710102095022024

UNION BANK OF INDIA VS SURESH
KUMAR

Section 95(1)

19/11/2024

& & &am

p;amp;quot;No of objections 1.book
marking missed acording to the index
with the pagination 2.index pagination
missed 3.sign missed after index
4.need to sign on every page of
application and everywhere 5.master
data missed 6.vakalatnama missed
& & &am

p;amp;quot;

Yogesh Goel

27

08/11/2024

Company Petition IB (IBC)

710102095092024

UNION BANK OF INDIA VS ASHISH
SINGLA

Section 95(1)

19/11/2024

No of objections 1.book marking
missed acording to the index with the
pagination 2.index pagination missed
3.sign missed after index 4.need to
sign on every page of application and
everywhere 5.master data missed
6.vakalatnama missed

Yogesh Goel

28

08/11/2024

Company Petition IB (IBC)

710102095002024

UNION BANK OF INDIA VS YOGESH
KUMAR

Section 95(1)

19/11/2024

& & &am

& &

p;quot; & ; ; &

ot;No of objections 1.book marking
missed acording to the index with the
pagination 2.index pagination missed
3.sign missed after index 4.need to
sign on every page of application and
everywhere 5.master data missed
6.vakalatnama missed

& & &am

& &

p;quot;&amp;amp;quot;
&amp;amp;quot;

Yogesh Goel

29

08/11/2024

Company Petition IB (IBC)

710102095062024

UNION BANK OF INDIA VS NARESH
KUMAR

Section 95(1)

19/11/2024

No of objections 1.book marking
missed acording to the index with the
pagination 2.index pagination missed
3.sign missed after index 4.need to
sign on every page of application and
everywhere 5.master data missed
6.vakalatnama missed

Yogesh Goel

30

14/11/2024,

Contempt Petition(Companies Act)

710102096542024

|REKHA SAXENA VS GLADE
DEVELOPERS PRIVATE LIMITED

Sec 425

21/11/2024

ARJUN

31

14/11/2024,

Company Petition (Companies Act)

710102097182024

RAJESH GUPTA DIRECTOR AND
SHAREHOLDER VS ANAND
ALUMINIUM LTD.

Sec. 59

17/12/12024

no of objections 1. bookmarking are
mandatory 2. memo of parties missed
3. index page numbering missed 4. all
page numbering missed 5. index
incomplete 6. counsel sign missed 7.
counsel detail missed in index 8. Moa
and Aoa not clear 9.
83,85,87,89,91,93,95,97,101,110,112,114
,116,118,,120,122,124,127,131,133,135,1
37,143,145,147,149,153,157,159,161,163
,165,167,178, 295,308, 311,315,319,322-
329,page not clear 10. 2nd volume
index missed 11. vakalatnama missed
12. all annexure sign and true copy
missed 13. petition every page sign
missed 14. proof of service missed 15.
all petitioner and respondent detail
missed in online portal

Viren

32

22/11/2024

Company Petition (Companies Act)

710102099292024

R.H. EQUIPMENTS DEVICES PRIVATE
LIMITED VS ANAND ALUMINIUM LTD.

Sec 252 (3)

25/11/2024

no of objections 1. petitioner and
respondent detail missed in online
portal 2. 19-43,54,66,71 page not clear
3. case type wrong 4. nclt form 12 not
in form 5. proof of service missed

Prince Wadhwa

33

18/11/2024,

Company Petition IB (IBC)

710102098192024

CENTRAL BANK OF INDIAVS M D
FROZEN FOOD EXPORTS PRIVATE
LIMITED

IBC under Sec 7

12/02/2025

No of objection 1.Pg-67,102,cut
2.Form-B ,IRP certificate missed 3.Pg-
158,159,160,161 to 172,195 to 209,
4.Pg-604,605,606, blank 6.court fee
and welfare missed in vakalatnama

Aanchal Tandon




34

23/11/2024

Company Petition IB (IBC)

710102099372024

SHASHI BHUSHAN NAGAR VS SRI
GANRAJ BUILDCON PRIVATE LIMITED

Rule 11 of NCLT, 2016

02/12/2024

No of objection 1.case type wrong
2.please fill need to sepratly both
application 3.Application for
exemption not allowed 4.main case
not link 5.Pg-53,54,82 niot clear 6.Pg-
54,55,90,in hindi

Shashi Bhushan Nagar

35

23/11/2024

Contempt Petition (IBC)

710102099362024

PUNIT SINGH VS RESOLUTION
APPLICANTS

Application under any other
provisions- IBC

02/12/2024

1. case type wrong. 2. due payment
section 60(5). 3. memo of parties
mismatch according your online
portal. 4. need every page sign in
application. 5. page no. 58 are not
clear.

Vivek Singh

36

14/11/2024,

Company Appeal(Companies Act)

710102096512024

[PUNIT SINGH VS RESOLUTION
APPLICANTS

Sec 252 (3)

06/03/2025

no of objections 1.stk 7 missed 2. Roc
service missed

Karan Aggarwal

37

26/11/2024

Company Petition (Companies Act)

710102100242024

SHIVRAM SYNTHETICS PRIVATE
LIMITED VS STATE BANK OF INDIA

Sec. 271-273

29/11/2024

no of objections 1. bookmarking are

y 2. index numbering missed
3. section mismatch in pdf 4. counsel
sign missed in index and other side 5.
all petitioner and respondent detail
missed in online portal 6. petition
every page sign missed 7. counsel
and petitioner sign missed in prayer 8.
all affidavit notary missed and sign
missed 9. kindly remove application
and file separately 10. all petitioner
affidavit missed 11. company master
data missed 12. Moa and Aoa missed
13. vakaltanama missed 14. proof of
service missed

AJAY

38

01/12/2024

Company Petition IB (IBC)

710102101982024

GSBA BUILDERS PRIVATE LIMITED
VS FORTIS HOSPITALS LIMITED

IBC Under Sec 9

09/12/2024

No of objection 1.Need to tru copy
sign on every page of annexure 2.Pg-
129 to 140,220,257 not clear 3.master
data missed

Ravi

39

01/12/2024

Company Petition IB (IBC)

710102101992024

GSBA BUILDERS PRIVATE LIMITED
VS FORTIS HOSPITALS LIMITED

IBC Under Sec 9

09/12/2024

No of objection 1.Need to true copy
sign on every page of annexure 3.Pg-
119,159 to 170,252,283 not clear
4.master data missed

40

03/12/2024

Company Petition (Companies Act)

710102102462024

OPTIMIST EXPORTS PRIVATE LIMITED
VS REGISTRAR OF COMPANIES

Sec 252 (3)

06/12/2024

Ravi

no of objections 1. bookmarking are

y 2. case type wrong 3. OCR
missing 4. affidavit not notary 5. 80
page not clear 6. income tax service
missed .

KUMAR GOPAL
SINGHAL

M

04/12/2024

Company Petition IB (IBC)

710102102932024

EMBEE SOFTWARE PRIVATE LIMITED
VS SWASH CONVERGENCE
TECHNOLOGIES LIMITED

IBC Under Sec 9

07/01/2025

No of objection 1.Service missed
2.Need to be upload order on top
3.need to sepratly both application
4.notice and reply missed 5.Pg-67,68
not clear 6.BR missed Note-Please file

properly Reminder -3

42

06/12/2024

Company Petition IB (IBC)

710102103402024

HYPRO ENGINEERS PRIVATE LIMITED
VS PEGASI SPIRITS PRIVATE LIMITED

IBC Under Sec 9

24/03/2025

Mr. Lzafeer Ahmad

No of objections 1.Book marking
missed with pagination acording to
the index 2.counsel details incomplete
after index ,memo party.........etc.
3.section not mention in pdf 4.please
delete extra pdf .5.need to true copy
sign on annexure 6. court fee and
welfare missed on vakalatnama in
main petition 7.master data missed for
PEGASI SPIRITS PRIVATE LIMITED

Aashutosh

43

11/12/2024,

Company Petition (Companies Act)

710102104592024

VATS TECHNOLOGY PRIVATE
LIMITED VS REGISTRAR OF
COMPANIES NCT OF DELHI &
HARYANA

Sec 252 (3)

16/12/2024

no of objections jurisdiction issue
company address is gurugram

Manmeet Verma

44

15/12/2024,

Company Petition (Companies Act)

710102105732024

REGIONAL DIRECTOR (NORTHERN
REGION) VS SENSORISE DIGITAL
SERVICES PRIVATE LIMITED

Sec 233 (5)

18/12/2024

no of objections 1. bookmarking are
mandatory 2. scheme missed 3.
master index missed 4. 2nd,3 volume
index missed 5. 2nd and 3 volume
pages not clear 6. valuation report
missed

VINOD

45

13/12/2024,

Company Petition IB (IBC)

710102105122024

SIEGWERK INDIA PRIVATE LIMITED
VS ATTHARV SAI FLEXIPACK
PRIVATE LIMITED

IBC Under Sec 9

18/12/2024

No of objections 1.Wrong jusidiction

Deepak Kumar




13/12/2024,

Company Petition IB (IBC)

710102105482024

U.C.O BANK VS TEJINDER SINGH
CHEEMA

Section 95(1)

18/12/2024

No of objections 1.Service missed
2.Book marking missed with the
pgaination acording to the index 3.0cr
missed 4.volume wise index missed
5.Pg-177,217,218,267,418,432,433 to
440 not clear 6.Pg-need to transalate
all pages and mention on type copy
7.Need to true copy sign on every
page of annexure 8.court fee and
welfare missed on vakalatnama
9.master data missed

Yogesh Goel

13/12/2024,

Company Petition IB (IBC)

710102105462024

U.C.0 BANK VS SURINDER KUMAR
PALTA

Section 95(1)

18/12/2024

& q No of

1.Service missed 2.Book marking
missed with the pgaination acording
to the index 3.0cr missed 4.volume
wise index missed 5.Pg-
177,217,218,267,418,432,433 to 440 not
clear 6.Pg-need to transalate all pages
and mention on type copy 7.Need to
true copy sign on every page of
annexure 8.court fee and welfare
missed on vakalatnama 9.master data
missed&amp;amp;quot;

Yogesh Goel

438

13/12/2024,

Company Petition IB (IBC)

710102105442024

U.C.0 BANK VS RAJINDER KUMAR
PAHWA

Section 95(1)

18/12/2024

& " -No of obj
1.Service missed 2.Book marking
missed with the pgaination acording
to the index 3.0cr missed 4.volume
wise index missed 5.Pg-
177,217,218,267,418,432,433 to 440 not
clear 6.Pg-need to transalate all pages
and mention on type copy 7.Need to
true copy sign on every page of
annexure 8.court fee and welfare
missed on vakalatnama 9.master data
missed&amp;amp;quot;

Yogesh Goel

49

13/12/2024,

Company Petition IB (IBC)

710102105262024

THE CANARA BANK LIMITED VS BRIJ
BHUSHAN SINGAL

Section 95(1)

18/12/2024

No of objections 1.Service missed
2.pagination missed in book marking
3.Pg-26 to 28,51,53,56 cut 4.date
missed in vakalatnama 5.court fee

missed @ 1rs 6.

Preet Singh Oberoi

50

13/12/2024,

Company Petition IB (IBC)

710102105152024

THE CANARA BANK LIMITED VS
NEERAJ SINGAL

Section 95(1)

18/12/2024

No of objections 1.Service missed
2.sign missed after index 3.Pg-
50,52,54,57 cut 4.date missed in
vakalatnama 5.court fee missed @ 1 rs

Preet Singh Oberoi

51

16/12/2024,

Company Petition (Companies Act)

710102105942024

DEO SHARAN SHARMA VS ANSAL
PROPERTIES AND INFRASTRUCTURE
LIMITED

Sec. 73(4)

24/12/2024

no of objections 1. bookmarking are
mandatory

Sandeep

52

16/12/2024,

Company Petition IB (IBC)

710102106082024

ALEXANDRE QUALITY MANAGEMENT
INDIA PRIVATE LIMITED VS ANSAL
PROPERTIES AND INFRASTRUCTURE
LIMITED

IBC Section 59

24/12/2024

No of objections 1.Pagination missed
in bookamrking 2.0CR missed 3.need
to sign on every page of application
4.Pg-71 to 81, 5.need to true copy sign
on every page of annexure 6.

Kiran Rana

53

14/11/2024

Company Petition (Companies Act)

710102097162024

RAJESH GUPTA VS AGRIM FINVEST
PVT.LTD

Sec. 59

17/12/12024

no of objections 1. bookmarking are

y 2. memo of parties missed
3. all petitioner and respondent detail
missed in online portal 4. counsel sign
missed in index and other side 5.

index numbering missed 6. all pages
numbering missed 7. petition every
page sign missed 8. due to payment
section 241-242,213 9. Moa and Aoa
not clear 10 all property paper
83,85,87,89,91,93,95,97,101,104,108,110
,112,114,116,118,120,122,124,127,131,1
33,135,137,143,145,147,149,264,295,297
,298,311,315,319,322-329 page not
clear 11. 2nd volume index missed 12.
vakaltanama missed 13. proof of
service missed

Viren




710102091462024

NBCC (INDIA) LIMITED VS

wrong case type wrong file upload
Requested mam / sir We Have Little
Bit Doubt in Your file We ARE KEEP
ON CALLING YOU FROM OUR HELP
DESK NUMBER BUT YOUR NO IS NOT
REACHABLE SO WE ARE ARE
HUMBLY REQUEST YOU REGARDING

54 22/10/2024 |Transfer Petition(Companies Act) 5;'&“.1$SII;WARI REALTY PRIVATE Rule16(d),NCLT Rules,2016 09/01/2025 YOUR FILE PLEASE CONTACT HELP DEBARSHI
DESK NO 011-24363846
&amp;amp;amp; VISIT ROOM NO 103
HELP DESK ROOM REGARDING
YOUR FILE | HOPE AS SOON AS
POSSIBLE PLEASE CLEAR OUR
DOUBT THANKS
710102106512024 NBCC (INDIA) LIMITED VS
55 17/12/2024|Company Appeal(Companies Act) RAJESHWARI REALTY PRIVATE Sec 252 (3) 03/04/2025 Himanshu Bhatia
LIMITED
56 17/12/2024|Company Petition IB (IBC) 710102106572024 incﬂiﬁﬂ:i“m“ GAUTAMVS  |5¢ Under Sec 9 28/01/2025|No of objections Wrong file Anshul Chowdhary
710102105052024 - No of objections Note-: wrong
57 1212/2024|Company Petition IB (IBC) gsgéYV\’soE‘;'\','[ggs“f_':ﬁ.srégD VSEKI :ﬁﬁ;:"f:;;s;ﬁg’g'“tw" under any 18/01/2025|juridiction for MURARI TIWARI
P L74200MP2011PLC025904
710102106202024 no of objections 1. all petitioner and
respondent detail missed in online
. N RAJU VERMA VS VARDHMAN portal 2. petition every page sign . .
58 16/12/2024|Company Petition (Companies Act) INFRADEVELOPERS PRIVATE LIMITED Sec. 241(1),Sec. 242(4) 20/12/2024 missed 3. all annexure pages sign and Palash Singhai
true copy missed 4. 95-98,101-134
page english translation missed
CP(AA) Merger and 710102107142024 PROMPT STEELS PRIVATE LIMITED no of objections 1. 401-419 page not
59 19/12/2024 Amal amati?m(Com anies Act) VS VARDHMAN INFRADEVELOPERS  |Sec. 230-232 - Second Motion 26/12/2024 |clear 2. 25rs welfare missed in Bunny
9 P PRIVATE LIMITED vakalatanama
710102077402024 No of objection 1.Book marking
pagination missed acording to the
index 2.please you can write as
application under section 95(1)
. CANARA BANK VS RAMKESH N readwith Under rule 7(2) etc 3.Pg-
60 08/09/2024|Company Petition IB (IBC) BASHISHT Section 95(1) 24/01/2025 33,34,35, not clear 4.70,76,77, cut Saurabh Kushawaha
5.delete extra pdf 6.court fee missed
@ 3 rs Note- please check and upload
the file you have uploaded again and
again file with defect
710102108112024 POLOTRIPS INDIA PRIVATE LIMITED
61 24/12/2024|Company Petition (Companies Act) VS DEEP ENGINEERING WORKS Sec. 213 07/01/2025 |jurisdiction issue Prakhar Mithal
PRIVATE LIMITED
ENPEROS WFASTRUCTURE YT
62 27/12/2024|Contempt Petition (IBC) LTD VS EARTHCON INFRACON PVT. |Rule 11 of NCLT, 2016 01/01/2025| °"'¢* SYnopsi ; LOKESH SHARMA
LTD missed after index 3.please merge pdf
in single
710102108622024 EMPEROS INFRASTRUCTURE PVT
63 27/12/2024|Company Appeal(Companies Act) LTD VS EARTHCON INFRACON PVT. (Sec 252 (3) 18/02/2025|stk 7 missed ALAM
LTD
710102109192024 no of objections 1. bookmarking
T MAMATA PATRA VS TOSHALI o dotal isso n indox 4. 303448
64 29/12/2024|Company Petition (Companies Act) HOLIDAYS FINANCIAL SERVICES Sec. 97(1) 01/01/2025 ’ L SOUMYA
page are blur 5. Moa and Aoa missed
PRIVATE LIMITED .
6. power of attorney with 50rs stamp
or board resolution missed
710102109442024 Wrong Juridiction SRS Multiplex, Top
. CENTRAL BANK OF INDIAVS BTL Floor, City Centre, Sector-12,
65 30/12/2024|Company Petition IB (IBC) HOLDING COMPANY LIMITED IBC under Sec 7 03/01/2025 Faridabad, Fal&amp;amp;quot;idabad, BINAY KUMAR MISHRA
Haryana, India, 121007
UnisoL FooTWEAR PRVATE
66 31/12/2024|Company Petition (Companies Act) LIMITED VS UNISOL INDIA PRIVATE Sec. 230-232 - Second Motion 06/01/2025 . Y iy Advocate
LIMITED respondent detail and add petitioner 3.
case type wrong
710102066362024 No of objections 1.dimond notice and
reply missed 2.authority letter missed
67 30/07/2024|Company Petition IB (IBC) M/S PIONEER AQUA VS TOPLINE IBC Under Sec 9 03/01/2025|please contact to registry regarding Ramesh

BUILD-TECH PRIVATE LIMITED

your file 3.please do properly file as a
fresh file




. 710102001752025 M/S PIONEER AQUA VS TOPLINE "
68 07/01/2025|Company Appeal(Companies Act) LBUILD-TECH PRIVATE LIMITED Sec 252 (3) 17/02/2025|stk 7 missed ALAM
710102003802025 AMAZON WEB SERVICES INDIA
" PRIVATE LIMITED VS ENGINEER.AI " .
69 11/01/2025|Company Petition IB (IBC) CLOUD SERVICES INDIA PRIVATE IBC Under Sec 9 14/01/2025(No Of p file Jain
LIMITED
710102003962025 no of objections 1. bookmarking are
y 2. all extra pdf remove and
e N OPTIMIST EXPORTS PRIVATE LIMITED upload final pdf 3. income tax service |KUMAR GOPAL
70 11/01/2025|Company Petition (Companies Act) VS REGISTRAR OF COMPANIES Sec 252 (3) 28/01/2025 wrong 4. case type wrong 5. all SINGHAL
petitioner and respondent detail
missed in online portal
710102004062025 MR RAVI SHANKAR GOPALKRISHNAN wrong file please contact to regist
7 11/01/2025| Transfer Petition (IBC) & ANR VS MR.S.RADHAKRISHNAN &  [Rule16(d),NCLT Rules,2016 IBC 24/01/2025 g tite P N gistry SAURABH JAIN
ANR regarding your file room no 103
710102004092025 HYDERABAD POLLUTION CONTROLS wrong file please contact to regist
72 11/01/2025| Transfer Petition (IBC) LIMITED. VS MR.S.RADHAKRISHNAN  |Rule16(d),NCLT Rules,2016 IBC 24/01/2025 g fi'e P y gistry SAURABH JAIN
& ANR regarding your file room no 103
710102003562025 ASSETS CARE & RECONSTRUCTION
ENTERPRISE LIMITED (IN ITS
73 11/01/2025|Company Petition IB (IBC) CAPACITY AS TRUSTEE OF THE IBC under Sec 7 18/02/2025|No of objections 1.Form-B missed Anwesha Dasgupta
ACRE-49-TRUST) VS VALLEY IRON &
STEEL CO. LIMITED
710102006992025
no of objections 1. bookmarking are
mandatory 2. OCR missing 3. index
numbering missed 4. counsel sign
ASSETS CARE & RECONSTRUCTION missed in vakaltanama and other side
ENTERPRISE LIMITED (IN ITS 5. petition every page sign missed 6.
74 17/01/2025|Company Appeal(Companies Act) CAPACITY AS TRUSTEE OF THE Sec 252 (3) 23/01/2025 ig:‘f‘s";: ;‘;‘:’;i:'s'zze: ;’ﬂ;’:';fl';a::;“a Ajay Singh
g?g:ﬁggi?;‘:_@és VALLEY IRON & missed 9. company master data
) missed 10. balance sheet missed 11.
board resolution missed 12. stk 7
missed 13. proof of service missed 14.
incomplete file
710102008282025 SUDHAKARA INFRATECH PRIVATE no of objections 1. bookmarking are
75 21/01/2025|Company Petition (Companies Act) LIMITED VS SJSC UNISON PRIVATE Sec. 241(1),Sec. 242(4) 23/01/2025 d Lo rking Shashank
LIMITED mandatory 2. in complete file
710102008632025 no of objections 1. kindly remove
UNION OF INDIA THROUGH SERIOUS application and file separately 2. 107-
76 22/01/2025|Company Petition (Companies Act) FRAUD INVESTIGATION OFFICE VS Sec. 241(1) 10/02/2025|124,800-804,806,810,831-832,1252- sfionclt
NET4 NETWORK SERVICES LIMITED 1257,1683-1690 page not clear 3. 578,
page english translation missed
710102008722025 No objections 1.case type wrong
77 22/01/2025|Transfer Petition (IBC) ;:‘l-ll:’h:I:D BUHARIVS STATE BANK OF Rule16(d),NCLT Rules,2016 IBC 14/02/2025 [please choose Transfer Application 2. |Ranghasayee NRG
please mention main case no in pdf
710102008642025 no of objection 1. bookmarking are
CP(AA) Merger and PROMPT STEELS PRIVATE LIMITED N
78 22/01/2025 Amalgamation(Companies Act) VS STATE BANK OF INDIA Sec. 230-232 - Second Motion 28/01/2025 mandatory_z. 136,631-645 page not Bunny
clear and dim
1019 no of objections 1. contempt petition
. . MONIKA GHEI VS MADHAV SARAN not link in main case 2. extra section
79 25/01/2025|Company Petition (Companies Act) AGARWAL Sec 425 28/01/2025 remove 3. case type wrong 4. rs Sandeep
court fee missed in vakaltanama
710102009622025 NAVEEN JANGRA VS SKYTEX jurisdiction issue
80 25/01/2025|Company Petition (Companies Act) UNMANNED AERIAL SOLUTIONS Sec. 241(1),Sec. 242(4) 25 jl:’sar harayana A SANJAY MISHRA
PRIVATE LIMITED ’ V!
710102010332025 SUNTECH CERAMICS PRIVATE this file is IBC and you choose
81 28/01/2025|Company Petition (Companies Act) LIMITED VS SKYTEX UNMANNED Sec. 59 03/02/2025|companies act kindly change case SAGAR
AERIAL SOLUTIONS PRIVATE LIMITED type then check your file properly
Tionznton0z02s SUNTECH CERAMICS PRIVATE jurisdiction issue company register in
82 29/01/2025|Company Appeal(Companies Act) LIMITED VS SKYTEX UNMANNED Sec 252 (3) - By Government Body 31/01/2025 i pany reg PUNEET

AERIAL SOLUTIONS PRIVATE LIMITED

gurgaon




710102013212025

UNION OF INDIA THROUGH SERIOUS
FRAUD INVESTIGATION OFFICE VS

no of objections 1. kindly remove
application and file separately 2.
company master data missed 3. Mao
and Aoa missed 4. in volume 2 to 22
missed counsel detail in index page
with sign in index page 5.page no 786
not wrong alignment of page in
volume 5 6.page no 787 801 802 not
readable in volume 5 7 in volume 16,
18, 19,20,21,22 missed ocr 8 in
volume 16 2850 to 2856 2890 to 2095,

8 0710212025| Company Petition (C Act) INTERNATIONAL RECREATION AND  |5¢¢241(2) 2810312025 5597 2922 2923 2924 2026 2928 2930 |1O"°!t
AMUSEMENT LIMITED 2929 2945 2946 2947 2948 2950 to
2956 not readable 9 in volume 17 3026
3146 3147 10 in volume 18 3182 3185
3186 3188 3304 3317 3318 3319 3321
are not readable 11 in volume 19 hindi
page 3365 3369 3482 3491 to 3496
3498 to 3505 12 volume 20 page no
3726 3729 3721 13 page no 21 3732 to
3757 14 in volume 22 3921 to 3939 15
in date missed on vakalatnama
710102013162025 MURALI KRISHNA YARLA VS
84 07/02/2025|Company Petition (C ies Act) CONNECT INDIA E-COMMERCE Sec. 59 1 of objecti 1. jurisdiction issue  |Shiva Krishnamurti
SERVICES PRIVATE LIMITED
CA(A) Merger and 710102013252025 VIPUL AUTO PRIVATE LIMITED VS no of objections 1. all volume index
85 08/02/2025 Amalgamation(Companies Act) CONNECT INDIA E-COMMERCE Sec. 230-232, Sec 234 14/02/2025|missed and all arrange file separately |Tanmay
SERVICES PRIVATE LIMITED upload
710102013262025 VIPUL AUTO PRIVATE LIMITED VS
86 08/02/2025|Company App ies Act) CONNECT INDIA E-COMMERCE Sec 252 (3) 17) of objecti 1 jurisdiction issue FIROZ
SERVICES PRIVATE LIMITED
710102014392025 Wrong juridiction L17111
" SITAL LEASING AND FINANCE LTD VS UP1988PLC009594 PAWAN PURI . .
87 12/02/2025|Company Petition IB (IBC) SYBLY INDUSTRIES LIMITED IBC under Sec 7 18/02/2025 MURADNAGAR, GHAZIABAD, Uttar Arjun Maheshwari
Pradesh, India, 201206
710102014522025 no of objections 1. case type wrong 2.
index numbering missed 3. counsel
detail missed in index 4. APPELLANTS
and counsel sign missed in prayer and
88 13/02/2025|Company App ies Act) :?QII:YLIEIADSJ;?IQESD :II'::!;(';E LTDVS Sec 252 (3) 17, "" s‘ide 5. > every page Aishwarya Adlakha
sign missed 6. stk 7 missed 7.
vakaltanama missed 8. proof of
service missed 9. true copy and sign
missed in annexure
710102015732025 .
" ELSEVIER B.V. VS SCIENTIFIC No of objections 1.Pg-39 to 54,113 not |, .
89 17/02/2025|Company Petition IB (IBC) INTERNATIONAL PRIVATE LIMITED IBC Under Sec 9 21/02/2025 clear g 9 Vinayak
CP(AA) Merger and 710102015992025 SUPERMAC INDUSTRIES (INDIA)
90 18/02/2025 Amalgamation(Companies Act) LIMITED VS SCIENTIFIC Sec. 230-232 - Second Motion 21/02/2025|wrong file SP Singh
INTERNATIONAL PRIVATE LIMITED
91 18/02/2025|Company Petition IB (IBC) 710102016062025 gzﬁiﬁg ERMAVS KARNATAKA |5 ction 94(1) 21/02/2025 ;‘_:,;_'4:*1‘:2‘;‘\’\35“1"5;:’3':" missed |\, TKARSH BHATT
710102016052025 ABHINANDAN ART ORNAMENTS & H ;No of obji
92 18/02/2025|Company Petition IB (IBC) PRIVATE LIMITED VS KARNATAKA Section 94(1) 21/02/2025|1.Service missed 2.Pg-40 to 43 not UTKARSH BHATT
BANK clear&amp;amp;quot;
710102016322025 SHIELD SECURITIES PRIVATE no of objections 1. due to payment
93 pany Petition (Ci ies Act) LIMITED VS REGISTRAR OF Sec. 58(3) 24/02/2025|section 87A 2. 124-126,129 page not ALAM
COMPANIES clear
710102016522025 no of objection 1. index missed 2.
every page numbering missed 3.
memo of parties, brief synopsis and
. . SHUBHAM GUPTA VS RAJESH list of date and event missed 4. every
94 pany Petition (C Act) KUMAR GUPTA Sec. 58(3) 03/03/2025| - e sign missed 5. affidavit missed 6. |*-AM
company master data missed 7. Moa
and Aoa missed 8. vakaltanama
missed 9. proof of service missed
710102016712025 MANOJ KUMAR DAWAR VS ANSAL no of objection 1. bookmarking are
95 pany Petition (C ies Act) PROPERTIES AND INFRASTRUCTURE (Sec. 73(4) 20/03/2025|mandatory 2. date missed in Sandeep
LIMITED vakaltanama 3. OCR missing
710102017152025 APEX HOMES PRIVATE LIMITED VS
96 22/02/2025|Company Petition IB (IBC) SANGHVI BEAUTY & TECHNOLOGIES (IBC Under Sec 9 27/02/2025 U72900PN20 1 SPTC 1 56163 wrong SATYENDER KUMAR

PRIVATE LIMITED

juridiction




710102016732025

MANOJ KUMAR DAWAR VS ANSAL

|no of objections 1. bookmarking are

97 pany Petition (Ci ies Act) PROPERTIES AND INFRASTRUCTURE (Sec. 73(4) 20/0: y 2. OCR missing 3. date Sandeep
LIMITED missed in vakaltanama
98 21/02/2025Intervention Petition (IBC) 710102016912025 ﬁg;@fﬁg%ﬁ'gﬂ;ﬁ VSTODAY  |s.c 60(5) 31/03/2025 SANJEEV
710102017952025 no of objections 1. petition every page
. . RAHUL KUMAR VS JM COLLECTION sign missed 2. company master data .
6/02/2025|C (C
99 pany Petition ( Act) PRIVATE LIMITED Sec. 130(1) 04/03/2025 missed 3. Moa and Aoa missed 4. 1rs Prakash Legal Advisers
court fee missed in vakaltanama
710102018862025 no of objection 1. bookmarking are
mandatory 2. petition every page sign
" . SUNIL KUMAR AHUJA VS KING
8/02/20: Ci (C . "
100 pany Petition (| Act) PACEINFORMATION PRIVATE LIMITED Sec. 241(1),Sec. 242(4) 05/03/2025|missed 3. all pt?f merge and final pdf VIVEK
then checked file properly 4.
incomplete file
710102019122025
NO of objections 1.book marking
missed with thw pagination acording
to the index 2.please merge pdf in
single pdf petition maximum 200
pages for signle volume 3.pagination
. NAPIN IMPEX LIMITED VS ISHI missed in index 4.sign missed after .
101 01/03/2025|Company Petition IB (IBC) OVERSEAS PRIVATE LIMITED IBC Under Sec 9 10/03/2025 index 5.need to sign every where gaurav singhal
6.need to notary on affidavit 7.need to
true copy sign on every page of
annexure 8.vakalatnama missed
9.master data missed 10.incomplete
file please do peroperly file
710102018832025 NEELKANTH CONSTRUCTION No of objections PATEL
102 28/02/2025|Company Petition IB (IBC) PRIVATE LIMITED VS PATEL IBC Under Sec 9,IBC Under Sec 9 06/03/2025|E RING LIMITED wrong BHARAT ARORA
ENGINEERING LIMITED j n
710102019082025 no of objections 1. bookmarking are
mandatory 2. petition every page sign
missed 3. 2nd volume index missed 4.
179-206,269-305 english translation
103 01/03/2025|Company Petition (Companies Act) zlgj::_LEKsl;h/:#g ::Kl‘/j\ﬁ"Elf.lnﬁ'GE?JMIND Sec. 241(1),Sec. 242(4) 05/03/2025|missed 5. company master data VIVEK
missed 6. 1rs court fee missed and
date missed in vakalatnama 7. kindly
extra pdf remove 8. proof of service
missed
710102019042025 no of objection 1. bookmarking are
mandatory 2. petition every page sign
missed 3. counsel and petitioner sign
missed in prayer 4. all annexure true
copy and sign missed 5. company
. . SUNIL KUMAR AHUJA VS VERVE master data missed 6.2nd volume
104 01/03/2025|Company Petition (Companies Act) GARMENT PRIVATE LIMITED Sec. 241(1),Sec. 242(4) 05/03/2025 index missed 7. 81-82,112,117 page VIVEK
are blank 8. 160-188,250-286 page
english translation missed 9. double
numbering 10. 1rs court fee missed in
vakalanama 11. proof of service
missed
710102019812025 No of objections 2.ticket not allowed
. D ACCORD TECHHUB LLP VS on content of vakalatnama 3.court fee
105 04/03/2025|Company Petition IB (IBC) ENGINEER.AI INDIA PRIVATE LIMITED IBC Under Sec 9 22/03/2025 missed @ 1 rs and date missed on Tapas
vakalatnama
710102019502025 & q No of
. VALUE INFRACON INDIAPVT. LTD VS |Application under any other 1.Section wrong in pdf and technically
106 03/03/2025| Contempt Petition (IBC) JAYANT KAUSHIK provisions- IBC 11/03/2025) jict of date events and brief synopsis |<UMAR DEEPRAJ
missed
710102020422025 " -
107 07/03/2025|Company Petition IB (IBC) fm::g SHARMA VS ICICI BANK IBC Under Sec 9 12/03/2025 ;"::?xi‘:;;fg::i: ':)‘;;e':';e“'l')‘,’ file | ranuj
710102020172025 No of objections 1.Bookmarking
missed with the pagination acoding to
KAR' the index 2.councel details missed
108 06/03/2025|Intervention Petition (IBC) MISHT'LIXHARSH VS ARUN KUMAR Sec 60(5) 11/03/2025|after index 3.list of date and events KSHITIJ MITTAL
not mention in index 4.need to true
copy sign on annexure 5.court fee and
welfare missed
710102020482025 MUNICIPAL CORPORATION OF DELHI o fo objections 1-case type wrong
109 07/03/2025|Company Petition IB (IBC) THROUGH ITS COMMISSIONER VS MR (Sec 42 03/04/2025|" . Manu Chaturvedi

RAKESH TAKYAR

allowed on content of vakalathama
4.please delete extra pdf




710102021162025 [RICHA VIVIDH BHATNAGAR VS ANSAL no of objections 1. form 11 missed 2
110 09/03/2025|Company Petition (Companies Act) PROPERTIES AND INFRASTRUCTURE (Sec. 73(4) 25/03/2025 | o *  |ARTI
LIMITED 1rs court fee missed .
710102020962025 no of objections 1. section wrong in
111 08/03/2025|Company Petition (Companies Act) ilSjLPI‘TJA?_P:A%EELVSAZﬂVATE LIMITED Application under any other provisions 28/03/2025|pdf 2. this file is company petition IBC |[Advocate Bhavin Gada
: kindly move ibc section and case type
12 13/03/2025/Intervention Petition (IBC) 710102022062025 RPS ASSOCIATES VS MR. MUKUL Sec 60(5) 26/03/2025 No of objections 1.court fee missed @ ARIHANT
KUMAR 3 rs on vakalatnama
710102022062025 no of objection 1. bookmarking are
mandatory 2. index numbering missed
3. counsel sign missed in index and
other side 4. petition every page sign
. RPS ASSOCIATES VS MR. MUKUL missed 5. petitioner and counsel sign .
113 13/03/2025|Company Appeal(Companies Act) KUMAR Sec 252 (3) 22/03/2025 missed in prayer 6. company master Shivam
data missed 7. income tax service
wrong 8. vakaltanama missed 9. all
annexure page sign and true copy
missed
710102022022025 HMT CONSTRUCTION AND INTERIOR no of objections 1. case type wrong 2.
114 12/03/2025|Company Petition (Companies Act) PRIVATE LIMITED VS REGISTRAR OF [Sec 252 (1) 21/03/2025|all extra pdf remove and upload final  |Rajni Bhardwaj
COMPANIES pdf then checked your file
710102021822025 no of objections 1. bookmarking are
EUROASIA HOLDINGS PRIVATE mandatory 2. master index missed 3.
15 12/03/2025| CALA) Merger and ) LIMITED VS REGISTRAR OF Sec. 230-232, Sec 234 21/03/2025|Very volume separately index missed | .o, satija
Amalgamation(Companies Act) COMPANIES 4. all affidavit notary missed 5.
incomplete file 6. vakaltanama missed
7. valuation report missed
710102022922025 no of objections 1. no of objection 1.
bookmarking are mandatory 2.
company master data missed 3. pdf
ALPHA ENHANCED DATA PRIVATE are blur 4. counsel detail missed in
16 18/03/2025|Company Petition (Companies Act) LIMITED VS REGISTRAR OF Sec. 441 26/03/2025| "6 5.,54-63,81 page not clear 6. g, 400 ingn
COMPANIES double numbering 7. all annexure true
copy missed 8. power of attorney not
notary and 50rs stamp paper missed
9. proof of service missed 10. all extra
pdf remove and upload final pdf
710102022902025 no of objection 1. bookmarking are
mandatory 2. company master data
missed 3. pdf are blur 4. counsel detail
missed in index 5. 7-9,11,13,54-63,79-
. . ALPHA ENHANCED DATA PRIVATE 82,106,86,108,118,129,133,134,135 6. "
117 18/03/2025|Company Petition (Companies Act) LIMITED VS REGISTRAR OF Sec. 441 25/03/2025 N N Sandeep Singh
COMPANIES double numbering 7. all annexure sign
and true copy missed 8. power of
attorney not notary and 50rs stamp
paper missed 9. proof of service
missed
710102022322025 UNION OF INDIA THROUGH SERIOUS
118 13/03/2025|Company Petition (Companies Act) :iagﬁ :2;5?;:5?;%252?5::8 Sec 241 (2) 30/03/2025
PRIVATE LIMITED
710102022622025 No of objections 1.Book marking
missed with the pagination acording
to the index 2.0CR missed 3.Pg-
32,47,48,65,66,67 to
74,87,88,89,90,91,92,93,94,95,98,99,100,
" VISHAKHA ARORA VS EARTH ICONIC . 101,102,112,114,116,118,119,120 to
119 14/03/2025|Company Petition IB (IBC) INFRASTRUCTURES PRIVATE LIMITED Section 94(1) 19/03/2025 129.132,133.134,135,136.140,141,158 SANDEEP
to 166,185,182 not clear 4.need to true
copy sign on every page of annexure
S.ticket not allowed on content of
vakalatnama 6.court fee welfare
missed on vakalatnama
710102022422025 — "
. M/S ENERGY BUILDING SOLUTIONS No of objections 1.Wrong file 2.casec
120 13/03/2025|Contempt Petition (IBC) PVT.LTD. VS ASHOK KUMAR SHARMA Rule 11 of NCLT, 2016 26/03/2025 type in IBC but pdf CP AMAN
121 18/03/2025|Company Petition IB (IBC) 710102023172025 CANARA BANK VS MR. AMAR CHAND |Section 95(1) 26/03/2025| "0 Of objections 1.C17200HR2011 Brijesh Kumar Tamber

PTC043774 wrong juridiction




122

19/03/2025|

Company Petition IB (IBC)

710102023442025

PRADEEP KUMAR KAUSHIK VS
SATISH SAXENA

Sec. 12A

28/03/2025

No of objections 1.case type wrong
2.main case not link 3.need to
seprately both file 4.section mismatch
pdf and in portal 5.please fill all party
details from the memo party 6.ticket
not allowed content of vakalatnama

123

19/03/2025|

Company Petition IB (IBC)

710102023332025

NATIONAL ASSET RECONSTRUCTION
COMPANY LIMITED VS WEST
HARYANA HIGHWAYS PROJECTS
PRIVATE LIMITED

IBC under Sec 7

28/03/2025

No of objections 1.pagination wrong in
index 2.Pg-171 to 179 missed in index
3.0CR missed 4.dounble pagination
not allowed 5.Pg-546,630,631,632,in
hindi 6.Form-b,IRP certificate missed
7.court fee and welafre missed in
vakalatnama

Smriti Churiwal

124

21/03/2025

Company Petition IB (IBC)

710102023882025

CREATIVE CAPITAL SERVICES
LIMITED VS RAJIV GOYAL

Section 95(1)

24/03/2025

No of objections 1.pagination missed
in book markinfg 2.pagination missed
in last pdf

SAJAL JAIN

125

20/03/2025

Company Petition IB (IBC)

710102023822025

MS SR CONSTRUCTIONS VS G. P.
REALTORS PRIVATE LIMITED

IBC Under Sec 9

28/03/2025

No of objections 1.master
index,volume wise index missed
3.memo party,list of date events, brief
synosis missed 4.Pg-25,26,27 to
30,43,45,47,48,97,119,131,132,134,135,1
53,166,185,270,
333,343,369,372,373,not clear 5.Pg-
74,75,77,138,291,312,325, cut 6.Pg-200
to 240 missed Note-wrong juridiction
acording to the master data

Swaroop George

126

20/03/2025

Company Petition IB (IBC)

710102023742025

ARISSAN POWER LIMITED VS VIPUL
LIMITED

IBC under Sec 7

03/04/2025

MAYANK BIYANI

127

/03/20;

Ci y Petition (C ies Act)

710102024912025

KANU HARRISON VS REGISTRAR OF
COMPANIES

Sec 252 (1)

28/03/2025

no of objection 1. brief synopsis and
list of date missed 2. petition every
page sign missed 3. case type wrong
4. 12 5. affidavit some pages notary
stamp missed 6. INDEMNITY BOND
notary missed 7. Moa and Aoa missed
8. Company master data missed 9.
income tax service missed 10. court
fee put some space area 11. 1rs court
fee and 25rs welfare missed 12.

king numbering missed

piyush goyal

128

24/03/2025

Company Petition IB (IBC)

710102024602025

HICONHERA BUILDTECH PRIVATE
LIMITED VS COUNTRYWIDE
PROMOTERS PRIVATE LIMITED

IBC Under Sec 9

28/03/2025

No of objections 1.Note-wrong
juridiction acording to the master data

FARRUKH KHAN

129

26/03/2025

Company Appeal(Companies Act)

710102025262025

HICONHERA BUILDTECH PRIVATE
LIMITED VS COUNTRYWIDE
PROMOTERS PRIVATE LIMITED

Sec 252 (3)

28/03/2025

no of objections 1. bookmarking are
mandatory 2. index numbering missed
3. company name missed in memo of
parties 4. all pages numbering missed
5. all pages are blur 6. prayer page not
clear 7. Moa and Aoa missed 8.
company master data missed 9. Stk 7
missed 10. vakalatanama missed 11.
proof of service missed

VIDEH VAISH

130

28/03/2025

Company Petition (Companies Act)

710102025682025

PANKAJ DESWAL VS POOJA ROLLER
FLOOR MILLS PRIVATE LTD.

Application under any other provisions

01/04/2025

no of objection 1. bookmarking not
proper uploaded as per index 2.
company master data numbering
missed 3. 22-25,27,31-
36,63,65,66,71,72,75,77,78 page not
clear 4. 38-39 page english translation
missed 5. case type and section
wrong 8. Moa and Aoa missed 9.
prayer missed 10. (file issue kindly
contact 01124363846 email dr1-
nclt@nclt.gov.in

Neha R & Associates

131

29/03/2025

Company Petition (Companies Act)

710102026272025

TAPAN KISHORE MOHAPATRA VS
ALTIN TRADING PRIVATE LIMITED

Section 271-272 of the company act
2013 - Govt body

04/04/2025

wrong file wrong section

Shri

132

28/03/2025

Contempt Petition (IBC)

710102025742025

ARGENTIUM INTERNATIONAL PVT
LTD VS UTM ENGINEERING PVT LTD

Rule 11 of NCLT, 2016

03/04/2025

KARTIK CHETTIAR




710102026832025

ARGENTIUM INTERNATIONAL PVT

no of objections 1. bookmarking are
mandatory 2. index numbering missed
3. all pages numbering missed 4.
counsel sign missed in index and

133 31/03/2025|Company Appeal(Companies Act) Sec 252 (3) - By Government Body 04/04/2025|other side given counsel detail 5. Gaurav Gupta
LTD VS UTM ENGINEERING PVT LTD application every page sign missed 6.
affidavit notary missed 7. stk 7 missed
8. APPELLANT sign missed in all given
details 9. proof of service missed
710102027462025 KRONE FINSTOCK PRIVATE LIMITED
134 02/04/2025|Company Petition IB (IBC) VS KRRISH REALTECH PRIVATE IBC under Sec 7 31/03/2025 Aastha Mehta
LIMITED
135 23/03/2025|Contempt Petition (IBC) 710102024422025 e SUPTAVS JITENDRASINGH IRule 11 of NCLT, 2016 3110312025 YASHU GUPTA
710102054182024 page no. 911 to 916,922,923,924,929 to
136 26/06/2024 |Interlocutory Application (I.B.C) gﬂ?&z’;ﬁ;s’:ﬁ;‘;‘&! '\Nnivég#iw:ggfs SINGHAL VS MR. Sec 66(1) 13/12/2024(934 are not clear. OCR missing in Kanika
volume 245
710102054212024
COMPANY PETITION |MR. KHUSHVINDER SINGHAL VS MR.
4 I .
137 locutory (.B.C) 1B (IBC)/776(ND)2022 |NAVEEN CHAUHAN Sec. 45 (1) 13/12/2024|OCR missing in volume 1 Kanika
710102062382024 . N
138 17/07/2024|Interlocutory Application (1.B.C) I%O('I\gzl;;g;ﬁgg&% a%gﬁzMAWALA VS MR.NAVEEN |5 tion 60(5) 10/02/2025 ::g":::‘:‘;:":’; 1.Benchwrongin o il
710102067072024 no of objections 1. main case no. and
titles mention in pdf 2. counsel detail
. COMPANY PETITION [REVFIN SERVICES PRIVATE LIMITED iseing on index mop or prayer 3.
139 01/08/2024. Act) N (COMPANIES VS REGISTRAR OF COMPANIES NCT  |Rule 11 of NCLT 25/11/2024 service missing file igncs::n lete If you Sonika Bharati
ACT)/123(ND)2024  |OF DELHI & HARYANA 9 P V!
have any doubt humble request to you
contact to registry room no 103 at DR
0112436890
710102067412024
no of objections 1. main case not link.
2. counsel details incomplete index,
mop and prayer. 3. Vakalatnama
compulsory. 4. bookmarking
compulsory with page numbering. 5
After the 4 reminder conern person
COMPANY PETITION |ANIL KUMAR OJHA VS REGISTRAR visit registry and we trying to solve his
140 02/08/2024 |Interlocutory Application (I.B.C) (COMPANIES OF COMPANIES NCT OF DELHI & Sec 60(5) 04/10/2024|problem but that time concern person [ANIL KUMAR OJHA
ACT)/123(ND)2024 HARYANA told us main case going on in chennai
bench so , that main case is not link
with petition .. so main matter going
on in chennai bench so how main
case will link in delhi reminder 4 If you
have any doubt humble request to you
contact to DR at room no 103
710102070792024 COMPANY PETITION . .
141 14/08/2024|Interlocutory Application (1.B.C) MAYA GUPTA VS FORD CREDIT INDIA |5 645 03/110/2024| 1-Section wrong online as per pdf Jitesh Prakash Gupta
PRIVATE LIMITED select rule 11 reminder 5
(IBC)/1095(ND)2019
710102070842024 MR. SURENDRA AGGARWAL VS . L
142 14/08/2024|Interlocutory Application (1.B.C) COMPANY PETITION | ,0 - 0 0cE PRODUCTS INDIA Sec 66(1) 12/11/2024| |- Pagination missing in index as per |o o) oo
IB (IBC)/742(ND)2018 pdf or incomplete in pdf reminder 2
PRIVATE LIMITED
710102070802024 MR. SURENDRA AGGARWAL VS . . I
143 14/08/2024|Interlocutory Application (1.B.C) COMPANY PETITION |\ ,p 2 0SE PRODUCTS INDIA Application under any other 13/11/2024|P29ination missing in index Sasttra Legal
IB (IBC)/742(ND)2018 provisions- IBC,Sec 49(2) pagination incomplete in pdf
PRIVATE LIMITED
710102075932024 INCOME TAX OFFICER WARD- 19(4)
(C COMPANY VS REGISTRAR OF COMPANIES Parvinder Singh detail not fill on online
144 03/09/2024. Act) APPEAL(COMPANIES |DELHI & ANR. (IN THE MATTER OF: Rule 11 of NCLT 28/10/2024 ortal put on gcket blank side Rahul Singh
ACT)/104(ND)2020 |M/S PICTURESQUE PROMOTERS PVT. P P
LTD.)
710102077002024 SUDHIR KUMAR AGARWAL VS
REGISTRAR OF COMPANIES DELHI & .
COMPANY PETITION Application under any other 1. page no. 24 to 31 are not clear.
4 )
145 locutory (1L.B.C) 1B (IBC)/98(ND)2024 ANR. (IN THE MATTER OF: M/S provisions- IBC 07/10/2024 reminder 3 SURBHI
PICTURESQUE PROMOTERS PVT.
LTD.)
710102077742024 1. page no. 29 to 65,178 to 180 to 191
COMPANY PETITION |[NIRMALA SINGH VS JC WORLD
4 L .
146 locutory (.B.C) 1B (IBC)/256(ND)2019 |HOSPITALITY PRIVATE LIMITED Sec 60(5) 02/12/2024 : remove double pagination reminder [Anurag
710102078002024 COMPANY PETITION (BHASKAR VALLEY PLOT BUYERS BHASKAR VALLEY PLOT BUYERS
147 10/09/2024|Interlocutory Application (1.B.C) 'WELFARE ASSOCIATION VS VINAY Sec 60(5) 03/02/2025|WELFARE ASSOCIATIO detail missing |Rajiv Malik
in pdf in MOP

B
(IBC)/1529(ND)2019

KUMAR SINGHAL




710102077442024

1. Section wrong or change also in
online portal. 2. case type wrong as
per section. 2. Volume wise index

TRANSFER 3. Prayer Missing 4.
148 4/Company Act) PETITION(COMPANIE| ULTRATECH CEMENT LIMITED VS, |\ ication under any other p 1 missing 5. True copy  |Deepa
M~OUT INFRASTRUCTURE PVT~ LTD: . Lo
S ACT)/10(PB)2022 sign missing on annexures all pages
6. remove another pdf 7. Bookmarking
as per index with page number volume
2 8. remove double pagination.
710102079452024 MT. MANINDER SINGH BANGA and
MR.NILESH SHARMA and REGISTRAR
T COMPANY PETITION | MS. VARINDER KAUR BANGA & ANR. Sections 60(5)/Regulation 7,8, 8A, 9, OF COMPANIES detail missing on AMARENDRA KUMAR
149 14/09/2024|Interlocutory Application (1.B.C) VS TODAY HOMES & 12, 12A, 13, 14, 17(1) 20/11/2024 online portal bookmarking missin DUBEY
(IBC)/3196(ND)2019 |[INFRASTRUCTURE PVT.LTD.&ORS. | < s portal bookmarking 9
true copy sign missing in annexure
sign missing in application page
710102079932024 1. memo of parties missing and
mention in index 2. If this application
is dissolution application change case
NISHANT GAURAV GUPTA VS TODAY . type Interlocutory
150 4|Interlocutory (LB.C) I(:Bo('l‘gz’;l';;s':g');gg HOMES & INFRASTRUCTURE PVT. Afx::la::’s“ :{B"g” any other 08/10/2024|Application(IBC)(Dis.) 3 section wrong |Nishant Gaurav Gupta
LTD. & ORS. P choose 54 online portal or index 4.
both application file separately 5. sign
missing in annexure 3. contact to
registry room no. 103.
710102080842024 1. need every page sign in application.
COMPANY PETITION |[ARCHANA AGGARWAL VS STATE 2. Vakalatnama compulsory. 3. .
4
151 locutory (.B.C) 1B (IBC)/412(ND)2021 |BANK OF INDIA Sec 60(5) 1811012024 ing wrong in b king. 4. MY
OCR missing reminder 3
710102080742024 COMPANY PETITION memo of party missing also mention
152 4|Interlocutory (LB.C) MR. RAJIV KUMAR MAHAJAN VS Rule 11 of NCLT, 2016 1711012024/ 1" Index Vakalatnama missing if you |, \poyir KHANNA
ANSAL HOUSING LIMITED have any doubt humble request to you
(IBC)I1369(PB)2019 )
contact to registry room no 103
710102080762024 COMPANY PETITION ||/ oo 1ON OF INDIA 1 SECTION WRONG online as per pdf
153 0/09/2024|Company Act) (COMPANIES Rule 11 of NCLT 08/10/2024|select Application under any other Neeraj Kumar
MINISTRY OF CORPORATE AFFAIRS . .
ACT)/71(PB)2020 provisions companies act
710102080862024 1. need every page sign in application.
L COMPANY PETITION |SAPNA AGGARWAL VS STATE BANK 2. numbering wrong in bookmarking. B
154 20/09/2024 |Interlocutory Application (I.B.C) 1B (IBC)/413(ND)2021 |OF INDIA Sec 60(5) 18/10/2024 3. OCR missing. 4. vakalatnama Ajay
compulsory. reminder 3
710102081542024 COMPANY PETITION |[EMERALD LANDS (INDIA) PVT. LTD VS
155 2 4 locutory (.B.C) SILVERGLADES INFRASTRCUTURE Sec 66(1) 15/10/2024 (1. pagination wrong in index. Sujoy
(IBC)/1466(ND)2019 |PRIVATE LIMITED & ORS
710102082192024 COMPANY PETITION
156 4 locutory (.B.C) aﬁll‘(’éssHHéﬂg'lE'E PRASHAD V§ Sec 66(1) 03/04/2025 Amol Chitravanshi
(IBC)/1022(ND)2018
710102083672024 COMPANY PETITION DTH INFRA ENGINEERS PRIVATE 1. section not mention in index. 2.
157 30/09/2024 |Interlocutory Application (I.B.C) 1B (IBC)/533(ND)2024 LIMITED VS HINDUSTAN URVARAK & [Rule 11 of NCLT, 2016 03/10/2024|counsel details missing in memo of Aamir Zafar Khan
RASAYAN LIMITED parties.
710102083592024 No of objections 1.book marking
missed with the pagination acording
COMPANY PETITION [REEMA CHAUHAN VS EARTH ICONIC : 3
158 28/09/2024|Company Appeal (IBC) 1B (IBC)A16(PB)2017 |INFRASTRUCTURES Sec 42 03/10/2024|to the index IZ.Nt_aed to sign on every ADV. ANKUR
page of application 3.brief synopsis
missed 4.
710102083752024 1. counsel details missing in memo of
parties. 2. section not mention in
e index. 3. need true copy in annexure.
COMPANY PETITION [JAMMU AND KSHMIR BANK LIMITED  |Application under any other N . . "
4 4
159 locutory (LB.C) 1B (IBC)/587(ND)2023 |VS L.D.CRYSTALS PRIVATE LIMITED  |provisions- IBC 09/ - marking ulsory with page |Ravinder
numbering. 5. OCR missing. PDF not
upload please upload after upload will
chek application
710102084402024 N
—_— COMPANY PETITION |JAMMU AND KASHMIR BANK VS Rule 11 of NCLT, 2016,Sections 1. page no. 57 to 59,66 to 70,75,89 are
160 021072024 Interlocutory Application (1B.C) 1B (IBC)/505(ND)2022 | AYYAGARI VISWANADHA SARMA 60(5)/Regulation 13 25/02/2025| } clear. Ashutosh
710102084392024 "
161 02/10/2024|Interlocutory Application (LB.C) COMPANY PETITION |JAMMU AND KASHMIR BANK VS Rule 11 of NCLT, 2016,Sections 2710212025 1. page no. 51,52,53,54,55, 58,62 89 are Ashutosh

1B (IBC)/505(ND)2022

AYYAGARI VISHWANADHA SARMA

60(5)/Regulation 13

not clear.




710102084412024

o COMPANY PETITION [JAMMU AND KASHMIR BANK VS Rule 11 of NCLT, 2016,Sections 1. page no. 46,48,50 to 56 ,88 are not
162 02/10/2024Interlocutory Application (1.B.C) 1B (IBC)/505(ND)2022 |AYYAGARI VISHWANADHA SARMA  |60(5)/Regulation 13 2710212025) . Ashutosh
710102084702024 COMPANY PETITION |SAREL DRILL & ENGINEERING 1. memo of parties missing. 2.
163 03/10/2024|Company Act) (COMPANIES EQUIPMENTINDIA PRIVATE LIMITED ~ [Rule 11 of NCLT 15/10/2024 |vakalatnama compulsory. 3. remove  |Rakesh Taneja
ACT)/26(ND)2023 VS THE REGISTRAR OF COMPANIES extra pdf.
710 4 COMPANY PETITION o
164 08/10/2024Interlocutory Application (1.B.C) ‘:gg#'v?:':; gwEBT'I‘J’ S ACE Rule 11 of NCLT, 2016 18/10/2024 :e:;:‘: nc:;d:a'k’;'l':::'a‘g": 1Rscourt |- ma Nath Jha
(IBC)/1333(ND)2018 : :
710102085972024
. COMPANY PETITION ggggl?l\ilgllﬂég?ggtjl\?:RTHERN 1. case type wrong. 2. vakalatnama
165 07/10/2024. (COMPANIES Rule 11 of NCLT 17/10/2024 |compulsory. 3. remove main case VINOD
Act) ACT)62(PB)2022  |REGION) VS 1. CARNOUSTIE parties in online portal
MANAGEMENT (I) PRIVATE LIMITED "
710102086242024 1. memo of parties missing. 2.
COMPANY PETITION vakalatnama compulsory. 3.
166 08/10/2024|Company Act) (COMPANIES lﬁiﬂ#lgﬁgiﬁl\ﬁ:ﬁlm\mwgﬂ Rule 11 of NCLT 18/ b King y with page  |[DHANANJAY
ACT)/41(ND)2021 numbering. 4. proof of service
missing. 5. OCR missing.
710102086212024 W/S KUMAR ELECTRONICS
THROUGH ITS PROPRIETOR MR. 1. memo of parties mismateh
- COMPANY PETITION [SURENDER BANSAL VS PABAN Application under any other - mem ! ) )
167 08/10/2024 |Interlocutory Application (1.B.C) 1B (IBC)/549(ND)2022 |KUMAR JAIN LIQUIDATOR OF provisions- IBC 18/10/2024 z::;t::i;n%}/z;lr z:lflr:fe::rrvtiz::lézs.ecﬁon kinshuk Chatterjee
SARGAM INDIA ELECTRONICS pdtotp -
PRIVATE LIMITED
710102086872024
168 09/10/2024 |Interlocutory Application (I.B.C) gﬂmﬁ%;ﬁsﬂ&ﬂ g’;lcl;vKEURMAR VS JALESH KUMAR Sec 49(2) 19/10/2024 (1. due payment rule 11. SANTOSHI YADAV
710 4 /S KUMAR ELECTRONICS
THROUGH ITS PROPRIETOR MR.
C COMPANY PETITION |SURENDER BANSAL VS PABAN Application under any other 1. memo of parties mismatch N N
169 08/10/2024Interlocutory Application (1.B.C) 1B (IBC)/549(ND)2022 |KUMAR JAIN LIQUIDATOR OF provisions- IBC 181102024}, ording your online portal. kinshuk Chatterjee
SARGAM INDIA ELECTRONICS
PRIVATE LIMITED
710102086152024 DR.TARUNA GOYAL RESOLUTION
— COMPANY PETITION [PROFESSIONAL VS PABAN KUMAR Application under any other 1.Bookmarking as per index with page
170 08/10/2024/ Interlocutory Application (1.B.C) B (IBC)/13(ND)2024 |JAIN LIQUIDATOR OF SARGAM INDIA | previsiona. IBC 01/042025| =P SWATI SALUJA
ELECTRONICS PRIVATE LIMITED
710102087372024 COMPANY PETITION |UMESH GUPTAVS PABAN KUMAR |,
171 11/10/2024|Interlocutory Application (1.B.C) JAIN LIQUIDATOR OF SARGAM INDIA rglisions- IBC Y 21/10/2024|case type wrong Umesh Gupta
(IBC)/1083(PB)2019 |ELECTRONICS PRIVATE LIMITED P!
710102087412024 KOTAK MAHINDRA BANK LTD. -
ASSIGNEE OF PNB HOUSING
- COMPANY PETITION |FINANCE LIMITED- VS SANDEEP Remove Another PDFs memo of party |, .
172 11/10/2024 Interlocutory Application (1.B.C) 1B (IBC)/901(ND)2020 | GOEL- RESOLUTION PROFESSIONAL Rule 11 of NCLT, 2016 20/01/2025| - - and ion also index Vikas Kumar
FOR M/S SARVOTTAM REALCON PVT.
LTD.
710102087972024 - A o
M/S PADIA TIMBER COMPANY PVT. ;'lg’g:;"r':"i'sks'i"n%a: z:;e"‘t‘;:’; "v"l'r':‘n';‘d“
- COMPANY PETITION |LTD. VS SANDEEP GOEL- . ng s ’
173 14/10/2024 Interlocutory Application (1.B.C) 1B (IBC)/559(PB)2017 |RESOLUTION PROFESSIONAL FOR Sec 60(5) 04/12/2024 cr::r:t;‘slz Qzlr.alq.)df;o?‘:;sdsi:ez?ndt:. Pankaj
M/S SARVOTTAM REALCON PVT. LTD. Par S 9 otp
wrong should be NCLT
710102088362024 1. case type wrong choose IA (Liq.)
COMPANY PETITION |TARUN JAIN VS SANDEEP GOEL- Application under any other ::l?lrseeslssﬁep;?s.szi;lsei(r:lt::z:(r::g. >
174 15/10/2024|Interlocutory Application (1.B.C) RESOLUTION PROFESSIONAL FOR Pplca 1BG Y 22/1012024| 7> 1 ¢ af_’“es " r?lentian Tarun
(IBC)/2240(ND)2019 [M/S SARVOTTAM REALCON PVT. LTD. |P parties. 4. )
bookmarking with page numbering. 5.
OCR missing.
710102088852024 COMPANY PETITION |WACHINO POLYMERS LIMITED VS
175 16/10/2024|Interlocutory Application (1.B.C) 1B (1BC)/233(ND)2024 |AG FILTERS AND EQUIPMENTS Sec 60(5) 25/10/2024/ 1. fill all details in online portal. ABHINAY SHARMA
PRIVATE LIMITED
710102088992024 COMPANY PETITION |DEEPIKA B PRASAD LIQUIDATOR OF
176 16/10/2024|Interlocutory Application (1.B.C) COMPACT VS MAG FILTERS AND Rule 63 Section 28/10/2024|1. pdf not upload. Dhananjaya Sud
(IBC)/1372(PB)2018 |EQUIPMENTS PRIVATE LIMITED
710102088932024 COMPANY PETITION |PEEPIKA B PRASAD LIQUIDATOR OF
177 16/10/2024 Interlocutory Application (1.B.C) 1B (IBC)/299(ND)2019 PARIVARTAN VS MAG FILTERS AND Rule 63 Section 28/10/2024|1. pdf not upload. Dhananjaya Sud
EQUIPMENTS PRIVATE LIMITED
710102089502024 COMPANY PETITION )
178 16/10/2024|Interlocutory Application (1.B.C) MAYA GUPTA VS MAG FILTERS AND |10 63 Section 20/02/2025| | ase type wrong choose A (Lia) |y gupta

IBC)/1095(ND)2019

EQUIPMENTS PRIVATE LIMITED

Progress Report




710102089712024 Please do properly after that we will
Check, you have uploaded only
COMPANY PETITION |PANKAJ SAXENA VS MAG FILTERS Application under any other 4pages file incomplete case type
0/2024
179 1en (1BC) 1B (IBC)/272(PB)2019 |AND EQUIPMENTS PRIVATE LIMITED |provisions- IBC 05M112024) . 1ng index mop annexures with true |>2dh¥a Gupta
copy sign vakalatnama or proof of
service missing
710102089732024 1. memo of parties missing. 2.
COMPANY PETITION ASCENT BUILDTECH PRIVATE bookmarking compulsory with page
180 16/10/2024|Interlocutory Application (1.B.C) 1B (IBC)/383(ND)2022 LIMITED VS MAG FILTERS AND Rule 11 of NCLT, 2016 29/10/2024 numbering. 3. 25Rs welfare fee Neeraj Kumar
EQUIPMENTS PRIVATE LIMITED missing in vakalatnama. 4. OCR
missing.
710102089872024 MR. ANKIT GOEL LIQUIDATOR OF
—_— COMPANY PETITION |[CRYSTAL FACILITIES PVT LTD VS . "
181 16/10/2024 Interlocutory Application (1.B.C) 1B (IBC)/439(ND)2022 |MAG FILTERS AND EQUIPMENTS Section 60(5) 08/11/2024|case type wrong Dhananjaya Sud
PRIVATE LIMITED
710102090242024 COMPANY PETITION ANOOP PRAKASH AWASTHI VS MAG
182 17/10/2024|Interlocutory Application (1.B.C) FILTERS AND EQUIPMENTS PRIVATE |Rule 11 of NCLT, 2016 28/10/2024|section wrong ANOOP
IB (IBC)/412(ND)2022 |\ =
710102090272024 RP SUNIL KUMAR AGRAWAL VS MAG g
183 17110/2024|Interlocutory Application (L.B.C) FILTERS AND EQUIPMENTS PRIVATE |/\PPlication under any other 28/ 4|ocr and b King SUNIL KUMAR
LIMITED provisions- IBC AGRAWAL
BRIJESH KUMAR TAMBER
reroourony  RESOLUTONTROTESSOML
184 02/0: 7101020 of Docs 1) 0710102019582025/1 APPLICATION . " 77" |Section 19(2) / Regulation 30 04/04/2025(1.index content missing in pdf. adeel.parkar
(LB.C)/1152(ND)2025 SANDESH KUMAR PANDEY
o (DIRECTOR OF SUSPENDED BOARD)
& ANR.
BRIJESH KUMAR TAMBER
remoourony  RESOLUTONTROTESSOML
185 02/0: 7101020 of Docs 1) 0710102019582025/1 APPLICATION . " 77" |Section 19(2) / Regulation 30 04/04/2025(1.index content missing in pdf. adeel.parkar
(LB.C)/1152(ND)2025 SANDESH KUMAR PANDEY
o (DIRECTOR OF SUSPENDED BOARD)
& ANR.
BRIJESH KUMAR TAMBER
remoourony  RESOLUTONTROTESSOML
186 02/0. 7101020 of Docs 1) 0710102019582025/1 APPLICATION ; " 77" |Section 19(2) / Regulation 30 04/04/2025|1.index content missing in pdf. adeel.parkar
(LB.C)1152(ND)2025 |SANDESH KUMAR PANDEY
o (DIRECTOR OF SUSPENDED BOARD)
& ANR.
COMPANY PETITION no of objection 1. book marking
187 25/03/2025(0710200400732013(No.of Docs 2) 0710200400732013/12 (COMPANIES SANTOSH KUMAR BAGLA VS M/S Application under any other pi 04/04/20: y as per index with ralegalcounsellors
ANGHALIA HOUSING PVT LTD L
ACT)/136(ND)2013 pagination
COMPANY PETITION no of objection 1. book marking
188 25/03/2025(0710200400732013(No.of Docs 2) 0710200400732013/12 (COMPANIES SANTOSH KUMAR BAGLA VS M/S Application under any other provisions 04/04/2025|mandatory as per index with ralegalcounsellors
ANGHALIA HOUSING PVT LTD R,
ACT)/136(ND)2013 pagination
COMPANY ms(?éﬂ:#;fgyﬂlsg:grszfgr: no of objection 1. book marking
189 31/03/2025(0710102059232023(No.of Docs 2) 0710102059232023/5 APPEAL(COMPANIES COMPANIES (SdNALI Sec 252 (1) - By Government Body 04/04/2025|mandatory as per index with Lalitmhn00
ACT)/176(ND)2023 CONSTRUCTIONS PVT LTD) pagination
COMPANY PETITION no of objection 1. book marking
190 25/03/2025(0710200400732013(No.of Docs 2) 0710200400732013/12 (COMPANIES SANTOSH KUMAR BAGLA VS M/S Application under any other provisions 04/04/2025|mandatory as per index with ralegalcounsellors
ANGHALIA HOUSING PVT LTD R,
ACT)/136(ND)2013 pagination
COMPANY PETITION no of objection 1. book marking
191 25/03/2025(0710200400732013(No.of Docs 2) 0710200400732013/12 (COMPANIES SANTOSH KUMAR BAGLA VS M/S Application under any other pi 04/04/20: y as per index with ralegalcounsellors
ANGHALIA HOUSING PVT LTD L
ACT)/136(ND)2013 pagination
no of objection 1. Joint Application
COMPANY PETITION |AMAR SINGH BHADAURIA VS M/S SKY :’;‘:u";::;’;‘ ’(“":I:")': a?“:")";:;”a'
192 07/02/2019(0710200411202017(No.of Docs 11) 0710200411202017/3 (COMPANIES BLUE PROPERTIES PRIVATE LIMITED |Sec. 241(1),Sec. 242(4) 04/04/2025 " 9 . admin
document file separately and petition
ACT)/110(ND)2017 & ORS - " e
and not file as
document
COMPANY PETITION L .
193 31/03/2025|0710102056032024(No.of Docs 2) 0710102056032024/7 (COMPANIES RAJAT BHANDARI VS. MAKINO AUTO |5 544(4) Sec. 244(1) 04/04/2025|"° Of objection 1. vakalatnama is satyalawchambers
INDUSTRIES PRIVATE LIMITED y in reply
ACT)/127(ND)2024
COMPANY PETITION f;lllv:‘il?EIg?/GslNl\ﬁrﬁggRPYA;? LAB
194 12/03/2025|0710102107612024(No.of Docs 1) 0710102107612024/2 (COMPANIES " Sec. 131(1) 04/04/2025|1.order missing. MANISHARAWAT15073
ACT)/12(ND)2025 CORPORATE AFFAIRS THROUGH
REGIONAL DIRECTOR NEW DELHI
195 26/03/2025(0710102097922024(No.of Docs 1) 0710102097922024/1 COMPANY PETITION CANARA BANK VS. ARSHAD IMAM Sec 60(2),Section 95(1) 04/04/2025|1.order missing. hiteshsachar

1B (IBC)/778(ND)2024




COMPANY PETITION

RAJAT BHANDARI VS. MAKINO AUTO

no of objection 1. vakalatnama is

196 31/03/2025(0710102056032024(No.of Docs 2) 0710102056032024/6 (COMPANIES INDUSTRIES PRIVATE LIMITED Sec. 241(1),Sec. 244(1) 04/04/2025 compulsory in reply sahil@sgclegal.in
ACT)/127(ND)2024
COMPANY PETITION |VINOD KUMAR SHARMA VS. FOCUS 1.need every pages sign and true copy
197 21/0 710102069 (No.of Docs 1) 0710102069392024/4 (COMPANIES IMAGING AND RESEARCH CENTRE Sec. 241(1),Sec. 242(4) 04/04/2025 in Annexure. raifanish
ACT)/158(ND)2024 PRIVATE LIMITED .
cowe s erTon S AEHE MO TS
198 12/03/2025|0710102107612024(No.of Docs 1) 0710102107612024/2 (COMPANIES " Sec. 131(1) 04/04/2025|1.order missing. MANISHARAWAT15073
ACT)12(ND)2025 CORPORATE AFFAIRS THROUGH
REGIONAL DIRECTOR NEW DELHI
COMPANY PETITION 'YES BANK LIMITED VS. MOTHERS no of objection 1. COMPLIANCE OF
199 03/04/2025(0710102059452021(No.of Docs 2) 0710102059452021/16 1B (IBC)/21(ND)2022 PRIDE EDUCATION INSTITUTION PVT. (IBC under Sec 7 04/04/2025|ORDER DATED 26.03.2025 missed troeetabhuniya
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(1.B.C)/3350(PB)2024 and 3 rs court fee missed on
vakalatnama
ALLIED STEEL TRADERS VS. AR o
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(LB.C)/525(ND)2025 [BHUGRA PRASAD LIQUIDATOR FOR P
M/S PARIVARTAN BUILDTECH PVT.
LTD.
W/S ADHUNIK ENTERPRISES VS.
INTERLOCUTORY -
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407 26/03/2025(0710102030932024(No.of Docs 1) 0710102030932024/3 (COMPANIES DEVELOPERS PVT. LTD. THROUGH  [Sec. 241(1),Sec. 242(4) 29/03/2025|25 s welfare fee missed on Ambareen@1234
ACT)/76(ND)2024 ITS MANAGING DIRECTOR vakalatnama. 3. pagination missed in

book marking




no of objection 1. need to write
& ;quot;list of
&amp;amp;quot; at the place of

COMPANY PETITION [DEEPANSHU TYAGI VS. GOLD COAST &amp;amp;quot;annexure
408 26/03/2025(0710102030932024(No.of Docs 2) 0710102030932024/2 (COMPANIES DEVELOPERS PVT.LTD. THROUGH  [Sec. 241(1),Sec. 242(4) 29/03/2025|8&amp;amp;quot; in dms portal Ambareen@1234
ACT)/76(ND)2024 ITS MANAGING DIRECTOR uploading time . 2. need sign of every
pages 3. star counting pagination form
1 instead of 167 4 page no 196 197 203
204 205 are paper cutting
no of objection 1. book marking
COMPANY PETITION |TATA CAPITAL LIMITED VS. UTTAM mandatory as per index with
409 27/03/2025(0710102109772024(No.of Docs 1) 0710102109772024/2 1B (IBC)134(ND)2025 |CYLINDERS PRVATE LIMITED IBC under Sec 7 2000312025 Y e wlfare and 3 rs court |Prashantkatara
fee missed on vakalatnama.
COMPANY PETITION [KALPATARU POWER TRANSMISSION :;a:;:gec::n ;r?:::x“v‘v?{: "
410 21/02/2025(0710102075042023(No.of Docs 2) 0710102075042023/27 LIMITED VS. NEXGEN INFRACON IBC Under Sec 9 29/03/2025| MaNcAtOry as per Ince - Ambareen@1234
IB (IBC)/543(ND)2023 PRIVATE LIMITED pagination 2. wrong file as additional
document
RASHTRIYA MILL MAZDOOR SANGH . R
a1 26/03/2025|0710102074992023(No.of Docs 1) 0710102074992023/9 COMPANY PETITION |,/ "\ A TIONAL TEXTILE CORPN IBC Under Sec 9 20/03/2025|"° Of objection 1. pagination missed in | o\ o
IB (IBC)/599(ND)2023 LIMITED book marking as per index
INTERLOCUTORY L
M2 24/03/2025|0710102066212024(No.of Docs 2) 0710102066212024/9 APPLICATION an:MI:\gﬁ"é:AErx I;rmm VS.MR.RS. |5ec 25() 29/03/2025 ": ‘gs":i‘e:""“ 1. reply need every Romila Joshi
(1B.C)/4137(ND)2024 pages sig
no of objection 1. improper book
coMPANY PETITION |PTH INFRAENGINEERS PRIVATE ;"‘."k'"g as ber ';‘de" """"3"39'“:"9"
M3 27/03/2025|0710102067222024(No.of Docs 2) 0710102067222024/3 LIMITED VS. HINDUSTAN URVARAK & |IBC Under Sec 9 29/03/2025| < 'NeOMPete Index page 5. neec sign 1, o,
IB (IBC)/533(ND)2024 on index page 4. pagination missed in
RASAYAN LIMITED ¢
index and pdf page 5 need every
pages sign of rejoinder
no of objection 1. index page missed
INTERLOCUTORY in pdf 2. book marking mandatory as
414 010 71010207 (No.of Docs 1) 0710102072682024/8 APPLICATION g::(sislznﬁ:"}nés&ﬁgﬁiimﬁo Sec 60(5) 29/03/2025| per index with pagination 3. 25 welfare |aviback@gmail.com
(1.B.C)/4291(ND)2024 fee and 3 rs court fee missed on
vakalatnama
INTERLOCUTORY no of objection 1. book marking
415 04/03/2025(0710102082302024(No.of Docs 1) 0710102082302024/1 APPLICATION MUKESH VERMA Rule 11 of NCLT, 2016 29/03/2025|mandatory as per index with ahmaloo17
(LB.C)/6056(ND)2024 pagination
RAPID CONSTRUCTION THROUGH :’a::l::g‘:;::':’:'r?:::x";v‘:{::'"g
COMPANY PETITION [ITS SOLE PROPRIETOR VS.
9/0: il i i
416 25/03/2025(0710102072512024(No.of Docs 1) 0710102072512024/2 16 (IBC)/699(ND)2024 |SIDHARTHA BUILDHOME Py, LTD, | 'BC Under Sec paginati 03zéozs pliance Zfr ;r: ;:::; auraleague
(PROJECT NCR GREEN) L 402049,
mention in index
INTERLOCUTORY L -
M7 26/03/2025(0710102094132022(No.of Docs 2) 0710102094132022/1 APPLICATION RUKHSANA CHOUDHURY VS. Sec 60(5) 20/03/2025|"° Of objection 1.page no 9 hindipage |\ o\ crivastava.aor
(1B.C)/5753(ND)2022 BINDALS MERCHANDISE need english translate copy
no of objection 1. book marking
APPLICATION(COMP [DR. HARI NARAYAN GANGWAL VS. nation 2. ’
10 f
418 710 (No.of Docs 2) 0710102094562022/3 ANIES NCR HEALTHWAYS PRIVATE LIMITED Rule 11 of NCLT 29/03/2025|3. this f_lle_ls !)er\ch of Char_uilgar_h csshashank
ACT)/309(PB)2022 wrong jurisdiction 4 ocr missed in pdf
5 Amended memo parties need nclt
last compliance order of nclt
CATALYST TRUSTEESHIP LIMITED L
M9 19/03/2025|0710102064012023(No.of Docs 2) 0710102064012023/8 COMPANY PETITION |\/o ‘5 |NFRASTRUCTURES IBC under Sec 7 20/03/2025|"° Of objection 1. page no 31to 101 | )
1B (IBC)/495(ND)2023 not readable
PRIVATE LIMITED
COMPANY PETITION |'DB! TRUSTEESHIP SERVICES ot Ohjec::n :} ?:::x":nr: e
420 24/03/2025(0710102063962023(No.of Docs 1) 0710102063962023/9 LIMITED VS. DSS INFRASTRUCTURE  [IBC under Sec 7 9/03/20: Icatory as p Pranjit365
IB (IBC)/446(ND)2023 pagination 2. 25 rs welfare and 3 rs
PRIVATE LIMITED ‘
court fee missed on vakalatnama.
no of objection 1. index page missed
COMPANY PETITION ' 1on 7. Incex pag
421 24/08/2024/0710102073252024(No.of Docs 0) 0710102073252024/2 (COMPANIES IKEDALIMITED VS. REGISTRAR OF g 4341 20/03/2025| ™" Pdf 2.pagination missed in book
COMPANIES DELHI marking as per index 3 need every
ACT)/179(ND)2024 )
pages sign
no of objection 1. missed sign on
detail 2. book marking
INTERLOCUTORY  [COMMITTEE OF CREDITORS OF MHG mandatory as per index with
422 18/03/2025(0710102075492024(No.of Docs 2) 0710102075492024/2 APPLICATION LAND STOCKIST PVT LTD VS. Section 74 29/03/2025| pagination 3. reply need every pages  |abhi4064

(LB.C)/4477(ND)2024

PRABHJIT SINGH SONI (RP)

sign 4 double pagination 5 25 rs
welfare and 3 rs court missed on
vakalatnama.




DESHWAL WASTE MANAGEMENT

no of objection 1. book marking

COMPANY PETITION |PRIVATE LIMITED VS. LG mandatory as per index with
423 26/03/2025(0710102080722024(No.of Docs 1) 0710102080722024/2 1B (IBC)/684(ND)2024 |ELECTRONICS INDIA PRIVATE IBC Under Sec 9 2910312025 Y e e autting on page no |Vedalegalt
LIMITED 1
COMPANY GENESIS BUILDCON VISION PRIVATE Application under any other no of objection 1. wrong file uploaded
424 19/02/2025(0710102081932024(No.of Docs 2) 0710102081932024/7 APPEAL(COMPANIES |LIMITED VS. REGISTRAR OF Tetons S0 252 () 29/0 iti d as a additi h lawoffices
ACT)M77(ND)2024 |COMPANIES provisions ,5ec document
COMPANY GENESIS BUILDCON VISION PRIVATE Application under any other no of objection 1. only proof of service
425 19/02/2025(0710102081932024(No.of Docs 1) 0710102081932024/6 APPEAL(COMPANIES |LIMITED VS. REGISTRAR OF ppiice o 29/03/2025 Jection 1. on'y P! shreedharlawoffices
ACT)M77(ND)2024 |COMPANIES provisions ,Sec 252 (3) uploaded 2 file not uploaded
INTERLOCUTORY no of objection 1. book marking
426 10 710102087 (No.of Docs 1) 0710102087182024/3 APPLICATION PARKASH SAHAY AND ORS Section 60(5) 29/03/2025|mandatory as per index with Lalitmhn00
(1.B.C)/5781(ND)2024 pagination
COMPANY PETITION IDBI TRUSTEESHIP SERVICES no of objection 1. page no 40 to 54
427 25/03/2025(0710102087272024(No.of Docs 2) 0710102087272024/2 1B (IBC)/732(ND)2024 |-IMITED VS. UM AUTOCOMP PRIVATE |IBC under Sec 7 29/03/2025|annexures pages missed signwith  |Bodhi@NCLT
LIMITED true copy
no of objection 1. page no 89 to 93
have dim page which not readable 2.
INTERLOCUTORY ~ |SANDEEP GOEL RESOLUTION page no 100 to 121 Punjabi page need
428 21/03/2025(0710102087832024(No.of Docs 2) 0710102087832024/7 APPLICATION PROFESSIONAL FOR JTPL PRIVATE  |Sec 66(1) 29/03/2025|english translated copy require 3. varshabanerjee
(1.B.C)/5203(ND)2024 |LIMITED VS. MURARI LAL mention the original page no on the
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every pages sign of reply
no of objection 1. book marking
COMPANY PETITION : ?
512 19/03/2025|0710102012082025(No.of Docs 1) 0710102012082025/2 (COMPANIES POOJASHRIVASTAVAND ORSVS. g 549(1) sec. 242(4) 22/03/2025|Mandatory as per index with MS15742018
QUADRANTS LABS PVT LTD 2.
ACT)/32(ND)2025 natio ete c
detail in index page with sign
no of objection 1. book marking
COMPANY PETITION - ?
513 19/03/2025(0710102012082025(No.of Docs 1) 0710102012082025/4 (COMPANIES POOJASHRIVASTAV AND ORSVS. |50 544(4) Sec. 242(4) 22/03/2025|Mandatory as per index with MS15742018
QUADRANTS LABS PVT LTD )
ACT)/32(ND)2025 nation 2. P
detail with sign
no of objection 1. i
COMPANY PETITION * oplec [ncomp "
514 19/03/2025(0710102012082025(No.of Docs 1) 0710102012082025/3 (COMPANIES POOJASHRIVASTAV AND ORSVS. |50 544(4) Sec. 242(4) 22/03/2025|detail 2. without sign counsel detail 3. \\,o1 2745014
ACT)/32(ND)2025 QUADRANTS LABS PVT LTD book marking mandatory as per index
with pagination
COMPANY PETITION |ICATALYST WEALTH ADVISORS 10 of objection 1. do all file separate
515 17/03/2025(0710102126752019(No.of Docs 4) 0710102126752019/11 B PVT.LTD. VS. SIR JOHN BAKERIES  [IBC under Sec 7 2100312025 e e er Y |advshubhamsh
(IBC)/2689(ND)2019 _|INDIA PVT. LTD.
COMPANY PETITION — )
516 07/03/2025|0710102716712018(No.of Docs 2) 0710102716712018/11 B RACHNA SINGH AND ANR VS UMANG |\50 1oy Sec 7 21/03/2025|"° Of objection 1.proof of service karansingh801
IBC)/1564(PB)2018 REALTECH PRIVATE LIMITED 2.vakalatnama missing in pdf.
(IBC)/1564(PB)20
COMPANY PETITION no of objection 1. index page missed
517 01/03/2025(0710102121852019(No.of Docs 1) 0710102121852019/13 B sf:rg‘: m};gg LIMITED VS. EARTH i8¢ Under Sec 9 21/03/2025/in pdf 2. book marking yas |cachir @1990
(IBC)/2311(ND)2019 per index
INTERLOCUTORY AAA INSOLVENCY PROFESSIONALS No of objection 1. book marking
LLP RP OF MOTHERS PRIDE Section 25(2)(j), mandatory as per index with -
0/0. f
518 710102007 (No.of Docs 1) 0710102007482025/10 ﬁ':aplél)fsﬁl(zg)zozs EDUCATION INSTITUTION PRIVATE  |43,45,47,50,60(5),66/Regulation 35A 21/0312025| - Jination 2. index page missed in pds | KNl Daga
o LIMITED VS. MR PRAVEEN KUMAR 3. 3 rs court fee missed in vakalatnama
COMPANY PETITION f.‘,f,.'.'TDE’B"V‘;R.ﬁEZ.§¥§§SL§R"’”E no of objection 1. index page missed
519 16/03/2025(0710102046022024(No.of Docs 1) 0710102046022024/2 (COMPANIES COMPANIES NCT DELHI AND Sec. 131(1) 20/03/2025/in pdf 2.book marking mandatory as  |khanzehra
ACT)/118(ND)2024 HARYANA per index with pagination
INTERLOCUTORY -
520 06/03/2025(0710102054562024(No.of Docs 2) 0710102054562024/3 APPLICATION NIKHIL TANDON VS. SANJEEV BINDAL |Sec 60(5) 20/03/2025|"0 of objection 1. AMENDED MEMO |, . ivactavoto
(1B.C)/3350(PB)2024 OF PARTIES need nclt last order
no of objection 1. merged the files in
INTERLOCUTORY ’ *
521 05/03/2025|0710102101022024(No.of Docs 4) 0710102101022024/2 APPLICATION mlssv: ﬁc.'r" I'_'.:.ERA VS. MIS JABALPUR |5 6o(5) 20/03/2025|0"¢ document 2. master index missed | 100 g
(LB.C)/5843(ND)2024 B . 3. annexure added in written
submission
INTERLOCUTORY  [PRIME IT SOLUTIONS PVT LTD VS. 16 of obiection 1. incomplete file
522 17/03/2025(0710102106612024(No.of Docs 1) 0710102106612024/1 APPLICATION COMMITTEE OF CREDITORS OF M/S  [Rule 11 of NCLT, 2016 2000312025 0 > e it ieaed nirajchamyal
(1.B.C)/6257(ND)2024 (IMPERIA WISHFIELD PVT LTD P g
INTERLOCUTORY — )
523 04/03/2025|0710102097052024(No.of Docs 2) 0710102097052024/1 APPLICATION IPE - MIS DUCTURUS RESOLUTION - |p o 44 o¢ NGLT, 2016 20/03/2025|"° Of objection 1..file not uploaded 2. |\ .\ pacqupta
(LB.C)/622(ND)2025 PROFESSIONALS PRIVATE LIMITED blank document not accepted
COMPANY PETITION no of objection 1. index page missed
524 13/03/2025(0710102067172023(No.of Docs 2) 0710102067172023/8 1B (IBC)/515(ND)2023 |SCB STEELS PRIVATE LIMITED VS. NA|IBC Under Sec 10 20/03/2025sign in pdf 2. book marking mandatory |Sps_Thakur
as per index with pagination
INTERLOCUTORY No of objection 1. reply need every
525 18/03/2025(0710102051152024(No.of Docs 2) 0710102051152024/2 APPLICATION gﬁxﬁt AGARWAL VS. VISHESH Sec 66(1) 20/03/2025| pages sign 2. 1 s court fee missed on |AnilDagar
(1.B.C)/3180(ND)2024 vakalatanama
COMPANY PETITION [ROHIT MADHUR (SHAREHOLDER) VS. - )
526 09/03/2025|0710102022602024(No.of Docs 2) 0710102022602024/3 (COMPANIES CUTTING EDGE DIGITAL PRIVATE 352(12)15352;2::;1 ).Sec. 242(4)Sec. 2010312025 °f °b‘e°"i‘;“r;' ‘I’aka'a‘"ama s sameer.srivastava661
ACT)/89(ND)2024  |LIMITED : pulsory in reply
COMPANY PETITION OTTOMAN TUBES PRIVATE LIMITED no of objection 1. need every page
527 12/03/2025(0710102102482024(No.of Docs 2) 0710102102482024/10 VS. KARAN AUTOMOTIVES PRIVATE  |IBC Under Sec 9 20/03/2025sign of rejoinder 2 index page missed |kUSHAGRA379

1B (IBC)/849(ND)2024

LIMITED

in pdf 3. notary missed in affidavit




INTERLOCUTORY

TAVASYA SSF VS. NAVNEET KUMAR

528 02/03/2025(0710102060462024(No.of Docs 2) 0710102060462024/4 APPLICATION GUPTALIQUIDATOROFC & C Sec 60(5) 20/03/2025|1.some pages wrong adjust in pdf. HKLO
(1.B.C)/3941(PB)2024 |CONSTRUCTIONS LIMITED
JASAMRIT DESIGNERS PRIVATE
INTERLOCUTORY .
529 1710 710102066 (No.ofDocs2)  |0710102066232024/7 APPLICATION LIMITED AND ANR. VS. SH. GIAN Sec 60(5) 2010312025 of obiection 1. reply need cB
(LB.C)/4401(ND)2024 CHAND NARANG LIQUIDATOR OF vakalatnama.
o APEX BUILDSYS LTD. & ORS
SH AMIT KUMAR MALIK VS M/S .
530 12/03/2025(0710200411282017(No.of Docs 1) 0710200411282017/41 COMPANY PETITION |,/\\r)) ¢ DEVELOPERS PRIVATE IBC under Sec 7 20/03/2025|"° Of objection 1. 25 welfare and 3rs |
IB (IBC)/470(ND)2017 LIMITED court fee missed in vakalatnama
INTERLOCATORY
APPLICATION(COMP |DEEPAK GULATI & ASSOCIATES VS. . " .
531 13/03/2025|0710102076112024(No.of Docs 2) 0710102076112024/1 ANIES BALVEEN KAUR Rule 11 of NCLT 20/03/2025|no of objection wrong file dga@dga.in
ACT)/23(ND)2025
COMPANY PETITION [ASSET RECONSTRUCTION COMPANY " o N
532 16/03/2025(0710102040702022(No.of Docs 2) 0710102040702022/11 1B (IBC)/403(ND)2022 | (INDIA)LIMITED VS. MR. AJAY GUPTA Section 95(1) 20/03/2025|1.order missing in pdf. magesticlegal
INTERLOCUTORY
533 02/03/2025(0710102101502024(No.of Docs 2) 0710102101502024/3 APPLICATION L\III:IT'::JS CATALYST TRUSTEESHIP Sec 60(5),Rule 11 of NCLT, 2016 20/03/2025|1.bookmarking mandatory. yadavagaurav
(1.B.C)/569(ND)2025
ASHOK KUMAR SINHA (HUF) AND
COMPANY PETITION ORS. VS. IMPERIA STRUCTURES no of objection 1.bookmarking
534 18/03/2025|0710102042322024(No.of Docs 1) 0710102042322024/4 1B (IBC)/656(ND)2024 LIMITED ,ASHOK KUMAR SINHA (HUF) (IBC under Sec 7 20/03/2025|mandatory. 2.need every pages sign sarkar1956
AND ORS. VS. IMPERIA STRUCTURES and true copy in Annexure.
LIMITED
no of objection 1. book marking
INTERLOCUTORY . N
535 28/02/2025(0710102100142023(No.of Docs 1) 0710102100142023/6 APPLICATION gx%%:‘;r::;ﬂz“gg:ss' HUZEFA 1sec 60(5) 20/03/2025|Mandatory as per index with advvivekchopda
(LB.C)/6257(PB)2023 pag::?tlon ?.25;5 welfire; a'nd 3rs
court fee missed on vakalatnama
DICKEY ALTERNATIVE INVESTMENT
TRUST ACTING THROUGH DICKEY no of objection 1.compliance of the
COMPANY PETITION |ASSET MANAGEMENT PRIVATE . . N
536 17/03/2025|0710102067232024(No.of Docs 1) 0710102067232024/10 1B (IBC)/531(ND)2024 |LIMITED INVESTMENT/FUND IBC under Sec 7 20/03/2025 trl;‘r::tri::tizdi:::))(&ZOZS missed which (HG0616
MANAGER VS. REALTECH PROPERTY
SOLUTIONS PRIVATE LIMITED
COMPANY PETITION |PUNJAB NATIONAL BANK VS. DHIR L . . "
537 01/03/2025|0710102061392019(No.of Docs 2) 0710102061392019/14 1B (IBC)/699(ND)2019 | GLOBAL INDUSTRIA PVT. LTD. IBC under Sec 7 20/03/2025|no of objection 1. ocr missed in reply  |vgclawfirm
MIS ANIL METALS THROUGH no of objection 1. book marking
COMPANY PETITION |PROPRIETOR MR. GANGA RAM . 3
538 05/03/2025|0710102065652024(No.of Docs 4) 0710102065652024/4 1B (IBC)/464(ND)2024 |BISHNOI VS. KONNECT INFRATECH IBC Under Sec 9 20/03/2025 mar!datf)ry a's |:;rr |r|1dex with adv.ahsan.cs
PRIVATE LIMITED pagination of all volume
COMPANY PETITION [PRIYANKA JAIN VS. MASCOT no of objection 1. index page missed .
539 18/03/2025|0710102062862022(No.of Docs 2) 0710102062862022/7 1B (IBC)/696(ND)2022 |OVERSEAS PRIVATE LIMITED IBC under Sec 7 20/03/2025 in pdf and book marking also shankarimishra
no of objection 1. book marking
COMPANY PETITION HELLA INFRA MARKET PRIVATE mandatory as per index with
540 4(0710° (No.of Docs 0) 0710102055262024/3 1B (IBC)/590(ND)2024 LIMITED VS. PRIME GOLD -SAIL JVC IBC Under Sec 9 20/03/2025|pagination 2. reply need every pages
LIMITED sign 3. affidavit missed 4 vakalatnama
missed
no of objection 1. need to write
&amp;amp;quot; affidavit
INTERLOCUTORY &amp;amp;quot; at the place of
541 13/03/2025|0710102096482024(No.of Docs 1) 0710102096482024/1 APPLICATION(IBC)(D |[SUNITA UMESH Sec 54(1) 20/03/2025|& H ;quot; proof of service bendiravi
1S.)/42(ND)2024 &amp;amp;quot; in dms protal 2. book
marking mandatory as per index with
pagination
INTERLOCUTORY Application under any other
542 07/03/2025(0710102037932024(No.of Docs 2) 0710102037932024/7 APPLICATION 'YOGENDER PAL SINGHAL RP Pplca Y 20/03/2025|1.wrong file. Yogender Pal
provisions- IBC
(1.B.C)/2278(ND)2024
no of objection 1. merge the file in one
pdf 2. affidavit missed 3 need to write
INTERLOCUTORY . N
543 05/0 710102037932024(No.of Docs 2) 0710102037932024/6 APPLICATION YOGENDER PAL SINGHAL RP Application under any other 20/03/2025| %2mP;amp;quot;affidavit Yogender Pal
provisions- IBC &amp;amp;quot; at the place of
(1.B.C)/2278(ND)2024 °
&amp;amp;quot;proof of service
&amp;amp;quot; in dms portal
INTERLOCUTORY GOPAL KRISHNA SHARMA VS.
544 19/03/2025|0710102004892025(No.of Docs 2) 0710102004892025/2 APPLICATION CHAIRMAN MONITORING COMMITTEE |Sec 60(5) 20/03/2025|no of objection 1. wrong file shyam2023
(1.B.C)/447(ND)2025 |OF MSX MALL
no of objection 1. reply need every
545 17/0: 710102033 (No.of Docs 2) 0710102033352024/7 COMPANY PETITION |BANK OF BARODA VS. MR VIKAS Section 95(1) 20/0: pages sign 2. is D1660A2009

1B (IBC)/270(ND)2024

GOEL

compulsory in reply




COMPANY PETITION

no of objection 1. vakalatnama is

546 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
547 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
548 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
549 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION
550 26/10/2018|0710102020462018(No.of Docs 0) 0710102020462018/75 (COMPANIES RUPAK GUPTAVS. BANARAS HOUSE Application under any other provisions 19/03/2025 |vakalatnama Compulsory
LIMITED
ACT)/112(ND)2012
COMPANY PETITION no of objection 1. vakalatnama is
551 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
552 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
553 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
554 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
555 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
556 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
557 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
558 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION JAKHODIA TRAEXIM PRIVATE
559 18/03/2025|0710102010562025(No.of Docs 3) 0710102010562025/1 LIMITED VS. JAKHODIA TRAEXIM IBC Under Sec 10 19/03/2025|no of objection 1. wrong file D25612018
1B (IBC)1156(ND)2025
PRIVATE LIMITED
COMPANY PETITION no of objection 1. vakalatnama is
560 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
561 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION no of objection 1. vakalatnama is
562 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION MAR
563 06/03/2025(0710102028262024(No.of Docs 1) 0710102028262024/5 (COMPANIES JITENDER KU KHARBANDA VS. Sec. 241(1),Sec. 242(4) 19/03/2025|1.kindly file IA wrong file. D2131A2004
NEW METAL VISION PRIVATE LIMITED
ACT)/84(ND)2024
COMPANY PETITION
564 06/03/2025(0710102028262024(No.of Docs 1) 0710102028262024/5 (COMPANIES JITENDER KUMAR KHARBANDAVS. Sec. 241(1),Sec. 242(4) 19/03/2025|1.kindly file IA wrong file. D2131A2004

ACT)/84(ND)2024

NEW METAL VISION PRIVATE LIMITED




COMPANY PETITION

MR RUPAK GUPTAVS. UP HOTELS

565 18/03/2025(0710102020442018(No.of Docs 2) 0710102020442018/39 (COMPANIES Application under any other provisions 19/03/2025 |vakalanama compulsory raashiberi
LIMITED
ACT)/37(ND)2015
COMPANY PETITION MAR
566 06/03/2025(0710102028262024(No.of Docs 1) 0710102028262024/5 (COMPANIES JITENDER KU KHARBANDA VS. Sec. 241(1),Sec. 242(4) 19/03/2025|1.kindly file IA wrong file. D2131A2004
NEW METAL VISION PRIVATE LIMITED
ACT)/84(ND)2024
COMPANY PETITION no of objection 1. vakalatnama is
567 18/03/2025|0710102057672023(No.of Docs 2) 0710102057672023/7 (COMPANIES 'WAL-MART INDIA PRIVATE LIMITED Sub-Section (1) 0f Section 66. 19/03/2025|compulsory in reply 2. reply need ocr |spjlegal
ACT)/139(ND)2023 3.extra pdf remove submit final pdf.
COMPANY PETITION
568 06/03/2025(0710102028262024(No.of Docs 1) 0710102028262024/5 (COMPANIES JITENDER KUMAR KHARBANDAVS. Sec. 241(1),Sec. 242(4) 19/03/2025|1.kindly file IA wrong file. D2131A2004
NEW METAL VISION PRIVATE LIMITED
ACT)/84(ND)2024
INTERLOCUTORY . .
569 18/03/2025(0710102016532025(No.of Docs 2) 0710102016532025/2 APPLICATION MAHENDER KUMAR GUPTAVS. RAM |5 10 ns 60(5)/Regulation 13 19/03/2025| " Of objection 1.order is delay anishgupta.adv
PHAL BHARDWAJ 2.bookmarking mandatory.
(1.B.C)11000(ND)2025
no of objection 1. pagination missed in
index page 2. missed sign on index
COMPANY PETITION .
570 13/03/2025(0710102031022023(No.of Docs 2) 0710102031022023/8 (COMPANIES TRADE CONCEPTS INDIALIMITED VS. | 574 573 19/03/2025|P29¢ 2t the place of counsel detail 3. | ., 215
REGISTRAR OF COMPANIES need every pages sign of reply 4 order
ACT)/102(ND)2023 . . P
missed which mention in index 5.
vakalatnama is compulsory in reply pdf
no of objection 1. book marking
CA(A) MERGER AND mandatory as per index with
571 13/03/2025(0710102063342024(No.of Docs 1) 0710102063342024/2 AMALGAMATION(CO |, \;1ax ANCILLARY LIMITED Sub-section (I) of section 230 19/03/2025|P2gination 2. index page missed in pdf | 0o\ iz
MPANIES 3. pagination missed in pdf 4. ocr
ACT)/79(ND)2024 missed in pdf 5. order missed which
mention in index
INTERLOCUTORY no of objection 1.bookmarking
572 03/03/2025(0710102076352024(No.of Docs 2) 0710102076352024/4 APPLICATION ZAPSTAR CONSTRUCTIONS PVT. LTD. |Section 60(5) 18/03/2025|mandatory. 2.need every pages sign anando.mukherjee
(1.B.C)/4475(ND)2024 and true copy in annexure.
INTERLOCUTORY no of objection 1.bookmarking
573 03/03/2025(0710102076352024(No.of Docs 2) 0710102076352024/3 APPLICATION ZAPSTAR CONSTRUCTIONS PVT. LTD. |Section 60(5) 18/03/2025|mandatory. 2.need every pages sign in (anando.mukherjee
(1.B.C)/4475(ND)2024 pdf.
INTERLOCUTORY no of objection 1. index page missed
574 01/04/2023(0710102030132023(No.of Docs 0) 0710102030132023/8 APPLICATION ASHU GUPTAVS. SIEMENS Sec 60(5) 18/03/2025|in pdf 2. book marking mandatory as
FINANCIAL SERVICES PVT. LTD. . y Lo
(1.B.C)/2078(ND)2023 per index with pagination
COMPANY PETITION L .
575 13/03/2025(0710102031022023(No.of Docs 2) 0710102031022023/7 (COMPANIES TRADE CONCEPTS INDIALIMITED VS. | 574 573 18/03/2025| " Of objection 1. vakalatnama is rakesh@12
REGISTRAR OF COMPANIES compulsory in reply
ACT)/102(ND)2023
no of objection 1. index page missed
INTERLOCUTORY MR. ASHWINI MEHRA VS. RAJASTHAN in pdf 2. book marking mandatory as
576 17/0: 710 1 (No.of Docs 1) 0710102006612025/1 APPLICATION RAJYAVIDYUT UTPADAN NIGAM Sec 60(5) 18/03/2025|per index with pagination 3. 25 rs kartikseth
(1.B.C)/1331(PB)2025 |LIMITED welfare fee and 3 rs court fee missed
on vakalatnama
no of objection 1. need to write
&amp;amp;quot;
COMPANY E&T?::s;ngGI?STNROAirg:FS PRIVATE reply&amp;amp;quot; at the place of
577 01/03/2025(0710102018722023(No.of Docs 1) 0710102018722023/12 APPEAL(COMPANIES - Sec 252 (3) 18/0. & H H ;proof of service MONIKAMALHOTRA
COMPANIES NCT OF DELHI AND :
ACT)/81(ND)2023 &amp;amp;quot; in dms portal 2. ocr
HARYANA . N
missed in pdf 3. reply need proof of
service
COMPANY PETITION no of objection 1. book marking
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1S.)/6(ND)2025 AUTOMOBILES PVT. LTD . 9as p
page missed sign 4. not verified
affidavit
CA(A) MERGER AND
SHRI VENIMADHAV PORTFOLIO L "
682 0510 7101020 ofDocs1)  |0710102042522022/15 AR AMATION(CO |pRIVATELIMITED VS, OVINGTON Sec. 230-232, Sec 234 121031202575 oF blection 1. wrong file as ABHISHEKNEGI
ACT)/90(ND)2022 FINANCE PRIVATE LIMITED
no of objection 1. index page missed
INTERLOCUTORY N N in pdf 2. amend memo parties need
683 10/03/2025(0710102014082025(No.of Docs 2) 0710102014082025/1 APPLICATION SHALANI CHOWDHURY VS. GRANITE |Sections 60(3)/Regulation 7,8, 8A, 9, 12/03/2025nclt last compliance order 3. book | SANJAYPANDEY

(LB.C)1121(ND)2025

GATE PROPERTIES PRIVATE LIMITED

12, 12A, 13, 14,17(1)

marking mandatory as per index with
pagination




INTERLOCUTORY

ANURAG SHRIVASTAVA VS.

no of objection 1. volume 2 missed in

684 05/03/2025(0710102006112025(No.of Docs 2) 0710102006112025/5 APPLICATION COMMITTEE OF CREDITORS OF SITI |Section 60(5) 1110312025 0o o O o 242 aayush.kevlani
(LB.C)/386(ND)2025 |BROADBAND SERVICES PVT. LTD. Pt pag
COMPANY PETITION i
685 06/03/2025|0710102007582024(No.of Docs 1) 0710102007582024/5 (COMPANIES MRS. NEHA GUPTA VS. VANESA CARE |o . 5o 11/03/2025] |-court fee 3rs welfare 25rs tickets |y \ipey
PRIVATE LIMITED date missing in vakalatanama.
ACT)/43(PB)2024
CA(A) MERGER AND
686 06/03/2025/0710102008552025(No.of Docs 2) 0710102008552025/3 al:ﬁh%/;mnomco ﬁaﬁ_‘:gw’w ESTATES PRIVATE Sec. 230-232, Sec 234 11/03/2025|1.extra pdf remove submit final pdf.  |fcsvaibahav
ACT)M7(ND)2025
cowrme ermon SRS ST WOTATORS A A
687 09/03/2025(0710102079472023(No.of Docs 2) 0710102079472023/2 (COMPANIES : Sec. 441 10/03/2025 tory w 9 2. eVery  |iqisairam
COMPANIES NCT OF DELHI AND page sign missed 3. annexure true
ACT)189(ND)2023 ¢
HARYANA copy missed
OMKARA ASSETS RECONSTRUCTION
I RANSFER PRIVATE LIMITED VS. M/S INCORP
RESTRUCTING SERVICES LLP No of objection 1. 3 rs court fee and 25
688 05/03/2025(0710102015682025(No.of Docs 2) 0710102015682025/1 ﬁgzl).lyc(sgl)gyzs RESOLUTION PROFESSIONAL OF |RUIE16(d).NCLT Rules, 2016 IBC 07103120250 O ed on vakalatnams . |noneysatpal
PRASHUL REAL ESTATE PRIVATE
LIMITED
TRANSFER no of objection 1. book marking
689 25/11/2022|0710102097582022(No.of Docs 0) 0710102097582022/2 PETITION(COMPANIE| EIMAL KUMAR SHAH VIS BRITANNIA g cg5) 07/03/2025|Mandatory as per index with
INDUSTRIES LIMITED pagination 2. paste welfare and court
S ACT)/52(PB)2022 P
fee on blank side of vakalatnama
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
690 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
AGT)247(ND)2022 | COMPANIES NCT OF DELHI & v
HARYANA
INTERLOCUTORY no of objection 1. book marking
691 04/03/2025(0710102013772023(No.of Docs 2) 0710102013772023/3 APPLICATION SN SPACE DEVELOPERS PVTLTD VS. |5 . 59(5) 06/03/2025|mandatory as per index with D14182016
PUNJ LLYOD LIMITED ncatc
(1.B.C)/1781(PB)2023 pagination
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
692 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
AGT)247(ND)2022 _|COMPANIES NCT OF DELHI & v
HARYANA
COMPANY e R ORS PRIVATE no of objection 1.Affidavit of
693 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES| ooy o DELHI & Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
694 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
AGT)247(ND)2022 | COMPANIES NCT OF DELHI & v
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
695 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
696 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
AGT)247(ND)2022 | COMPANIES NCT OF DELHI & v
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
697 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
698 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
AGT)247(ND)2022 | COMPANIES NCT OF DELHI & v
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
699 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
700 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
AGT)247(ND)2022 _|COMPANIES NCT OF DELHI & v
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
701 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed

HARYANA




'WORLDWIDE REALTORS PRIVATE

COMPANY no of objection 1.Affidavit of
702 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES |L/MITED VS. REGISTRAR OF Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
703 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)247(ND)2022 |COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
704 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
705 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)1247(ND)2022 |COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
706 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
INTERLOCUTORY ~ [DEPARTMENT OF TOWN AND
707 71010209 (No.of Docs 2) 0710102095392024/1 APPLICATION COUNTRY PLANNING VS. MR. MUKUL [Sec 60(5) 06/03/2025|1.kindly file IA wrong file. Srslegal3150
(1B.C)/5489(ND)2024 [KUMAR
INTERLOCUTORY ~ [DEPARTMENT OF TOWN AND
708 25/0212025(0710102095392024(No.of Docs 2) 0710102095392024/1 APPLICATION COUNTRY PLANNING VS. MR. MUKUL [Sec 60(5) 06/03/2025|1.kindly file IA wrong file. Srslegal3150
(LB.C)/5489(ND)2024 [KUMAR
INTERLOCUTORY ~ [DEPARTMENT OF TOWN AND
709 71010209 (No.of Docs 2) 0710102095392024/1 APPLICATION COUNTRY PLANNING VS. MR. MUKUL [Sec 60(5) 06/03/2025|1.kindly file IA wrong file. Srslegal3150
(1B.C)/5489(ND)2024 [KUMAR
INTERLOCUTORY ~ [DEPARTMENT OF TOWN AND
710 25/0212025(0710102095392024(No.of Docs 2) 0710102095392024/1 APPLICATION COUNTRY PLANNING VS. MR. MUKUL [Sec 60(5) 06/03/2025|1.kindly file IA wrong file. Srslegal3150
(LB.C)/5489(ND)2024 [KUMAR
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
1 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
Acy247ND)2022 | COMPANIES NCT OF DELHI& Compi
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
712 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
713 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
Acry247ND)2022 | COMPANIES NCT OF DELHI& Compi
HARYANA
COMPANY e R ORS PRIVATE no of objection 1.Affidavit of
714 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
715 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
Acry247ND)2022 | COMPANIES NCT OF DELHI& Compi
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
716 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
77 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
Acy247(ND)2022 | COMPANIES NCT OF DELHI& Compi
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
718 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
719 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
Acry247ND)2022 | COMPANIES NCT OF DELHI& Compi
HARYANA
COMPANY e e ORS PRIVATE no of objection 1.Affidavit of
720 11/03/2024|0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES : Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & °
ACT)/247(ND)2022 missed

HARYANA




'WORLDWIDE REALTORS PRIVATE

COMPANY no of objection 1.Affidavit of
721 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES LIMITED VS. REGISTRAR OF Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & .
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
722 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
723 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & y
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
724 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
725 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & .
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
726 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
727 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & y
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
728 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
729 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & .
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
730 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
731 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & .
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
732 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY e R ORS PRIVATE no of objection 1.Affidavit of
733 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & .
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
734 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
COMPANY PETITION [BANK OF MAHARASHTRA VS. RAHUL
10 : . .
735 0 710 (No.of Docs 1) 0710102085222024/2 1B (IBC)/721(ND)2024 | KALHAN Section 95(1) 06/03/2025|1. compliance order missing in pdf. 6394259272
COMPANY PETITION [BANK OF MAHARASHTRA VS. RAHUL . " o
736 01/03/2025(0710102085222024(No.of Docs 1) 0710102085222024/2 1B (IBC)/721(ND)2024 |KALHAN Section 95(1) 06/03/2025|1. compliance order missing in pdf. 6394259272
COMPANY PETITION [BANK OF MAHARASHTRA VS. RAHUL
10 . .
737 [} 710 (No.of Docs 1) 0710102085222024/2 1B (IBC)/721(ND)2024 | KALHAN 95(1) 06/03/2025|1. compliance order missing in pdf. 6394259272
COMPANY PETITION [BANK OF MAHARASHTRA VS. RAHUL . " o
738 01/03/2025(0710102085222024(No.of Docs 1) 0710102085222024/2 1B (IBC)/721(ND)2024 |KALHAN Section 95(1) 06/03/2025|1. compliance order missing in pdf. 6394259272
COMPANY ﬁﬁﬁrlégv\vgizgsl-;::: g::'vATE no of objection 1.Affidavit of
739 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & .
ACT)/247(ND)2022 missed
HARYANA
COMPANY ﬂzﬁ;g%?i:i?;rg::ggwATE no of objection 1.Affidavit of
740 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & y
ACT)/247(ND)2022 missed

HARYANA




'WORLDWIDE REALTORS PRIVATE

COMPANY no of objection 1.Affidavit of
741 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES LIMITED VS. REGISTRAR OF Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
COMPANIES NCT OF DELHI & .
ACT)/247(ND)2022 missed
HARYANA
INTERLOCUTORY KAP
742 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/2 APPLICATION L DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
LIMITED
(1.B.C)/4458(ND)2024
INTERLOCUTORY
743 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/2 APPLICATION KAPIL DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
LIMITED
(1.B.C)/4458(ND)2024
COMPANY ﬂzﬁ;gv:’,?izzﬁ':s::ggwATE no of objection 1.Affidavit of
744 11/03/2024(0710102096352022(No.of Docs 3) 0710102096352022/4 APPEAL(COMPANIES - Sec 252 (3) 06/03/2025|Compliance need nclt last order PCSBHK
ACT)/247(ND)2022 COMPANIES NCT OF DELHI & missed
HARYANA
INTERLOCUTORY
745 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/2 APPLICATION KAPIL DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
LIMITED
(1.B.C)/4458(ND)2024
INTERLOCUTORY KAP
746 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/2 APPLICATION L DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
LIMITED
(1.B.C)/4458(ND)2024
INTERLOCUTORY
747 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/3 APPLICATION KAPIL DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
LIMITED
(1.B.C)/4458(ND)2024
INTERLOCUTORY KAP
748 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/3 APPLICATION L DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
LIMITED
(1.B.C)/4458(ND)2024
INTERLOCUTORY
749 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/3 APPLICATION KAPIL DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
LIMITED
(1.B.C)/4458(ND)2024
INTERLOCUTORY KAP
750 04/03/2025(0710102071032024(No.of Docs 2) 0710102071032024/3 APPLICATION L DEV DHIR VS. PETROPOL INDIA Sec 60(5) 06/03/2025|1.extra pdf remove submit final pdf. advocateankitg
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1026 29/01/2025|0710102013582024(No.of Docs 2) 0710102013582024/3 1B (IBC)/201(ND)2024 |RAHUL JINDAL VS. SH. PRAMOD Section 95(1) 30/01/2025 ::%ess“f‘.e;::ge 11 wrong alignment of GMA
CHAUDHARY ‘
T T bk
1027 25/01/2025|0710102077692024(No.of Docs 9) 0710102077692024/2 APPLICATION(COMP |RAJAT BHANDARI VS. MAKINO AUTO Rule 11 of NCLT 30/01/2025|pagination in all volume 2. page 389 hammurabi.solomon
ANIES INDUSTRIES PRIVATE LIMITED
410 412 422 950 951 952 955 956 957
ACT)/327(ND)2024 8
not readable in volume 3
RESTORATION
APPLICATION M/S MMTC LTD VS. M/S INDIAN )
1028 03/04/2023(0710102030612023(No.of Docs 0) 0710102030612023/3 (COMPANIES COMMODITY EXCHANGE LTD Rule 11 of NCLT 30/01/2025|1.all document file separatley.
ACT)/14(ND)2023
RESTORATION
APPLICATION M/S MMTC LTD VS. M/S INDIAN "
1029 03/04/2023(0710102030612023(No.of Docs 0) 0710102030612023/3 (COMPANIES COMMODITY EXCHANGE LTD Rule 11 of NCLT 30/01/2025|1.all document file separatley.
ACT)/14(ND)2023
COMPANY PETITION "
1030 17/01/2025|0710102016102024(No.of Docs 1) 0710102016102024/5 1B (IBC)/203(ND)2024 SUNLIGHT FUELS PRIVATE LIMITED  |IBC Section 59 30/01/2025|1.order delay as per pdf. DEV&DEV
COMPANY PETITION "
1031 17/01/2025|0710102016102024(No.of Docs 1) 0710102016102024/5 1B (IBC)/203(ND)2024 SUNLIGHT FUELS PRIVATE LIMITED  (IBC Section 59 30/01/2025|1.order delay as per pdf. DEV&DEV
RESTORATION
APPLICATION M/S MMTC LTD VS. M/S INDIAN )
1032 03/04/2023(0710102030612023(No.of Docs 0) 0710102030612023/3 (COMPANIES COMMODITY EXCHANGE LTD Rule 11 of NCLT 30/01/2025|1.all document file separatley.
ACT)/14(ND)2023
RESTORATION
APPLICATION M/S MMTC LTD VS. M/S INDIAN "
1033 03/04/2023(0710102030612023(No.of Docs 0) 0710102030612023/3 (COMPANIES COMMODITY EXCHANGE LTD Rule 11 of NCLT 30/01/2025|1.all document file separatley.

ACT)/14(ND)2023




RESTORATION

APPLICATION M/S MMTC LTD VS. M/S INDIAN "
1034 03/04/2023(0710102030612023(No.of Docs 0) 0710102030612023/3 (COMPANIES COMMODITY EXCHANGE LTD Rule 11 of NCLT 30/01/2025|1.all document file separatley.
ACT)/14(ND)2023
RESTORATION
APPLICATION M/S MMTC LTD VS. M/S INDIAN )
1035 03/04/2023(0710102030612023(No.of Docs 0) 0710102030612023/3 (COMPANIES COMMODITY EXCHANGE LTD Rule 11 of NCLT 30/01/2025|1.all document file separatley.
ACT)/14(ND)2023
COMPANY PETITION no of objection 1. date and month
1036 27/01/2025|0710102114992019(No.of Docs 2) 0710102114992019/17 B m?;g?:gg?::;:’:lyyé iﬁ:l‘::ED IBC under Sec 7 30/01/2025|missed on vakalatnama 2. 2 rs court adv_sksingh
(1BC)/2026(ND)2019 fee paste on blank side of vakalatnama
COMPANY PETITION "
1037 17/01/2025|0710102016102024(No.of Docs 1) 0710102016102024/5 1B (IBC)/203(ND)2024 SUNLIGHT FUELS PRIVATE LIMITED  |IBC Section 59 30/01/2025|1.order delay as per pdf. DEV&DEV
INTERLOCUTORY no of objection 1. need every page
1038 27/01/2025(0710102078042021(No.of Docs 2) 0710102078042021/8 APPLICATION 3jﬁ: QS;I;;EP?;:. I:‘_?::? PVTLTDVS. Sec 47 (1) 30/01/2025|sign of reply 2. pagination missed in sainikk57
(1.B.C)/4920(ND)2021 . . book marking as per index
INTERLOCUTORY .
1039 22/01/2025(0710102073852021(No.of Docs 1) 0710102073852021/6 APPLICATION VIKAS KATARIVA VS. MIS RUNEECHA |o . 65 30/01/2025|"° Of objection 1. 1 rs court fee Ruchira@CRG
(1B.C)/4621(PB)2021 TEXTILES LIMITED missed on vakalatanama.
no of objection 1. book marking
1040 25/01/2025|0710102051052024(No.of Docs 2) 0710102051052024/1 I‘éﬂ?g:g’;;;s;gg’: 222:2’3‘[%"" VS. GAURAV Section 95(1) 29/01/2025|mandatory as per index with krishenkumar
pagination 2. ocr missed in pdf
RESTORATION no o f objection 1. mismatched
1041 21/01/2025|0710102083302024(No.of Docs 1) 0710102083302024/3 APPLICATION PARVEEN SOOD Rule 11 of NCLT, 2016 20/01/2025|P29ination in book marking 2. page no | e 06 gady
(IBC)116(ND)2024 6 to 32 annexures pages missed sign
with true copy
COMPANY PETITION |[PRAMOD KUMAR JAISWAL VS. ALEPH " ‘gf"zb‘s;::':ngr:‘i:ex":’:r?:a't':ss::
1042 22/01/2025(0710102066102024(No.of Docs 1) 0710102066102024/3 (COMPANIES ACCREDITATION AND TESTING Sec. 213,Sec. 241(1),Sec. 242(4) 29/01/2025 e:')inde.x with pa ina%ian 3.1 rsrty:ourt Advkirannclt2024
ACT)59(ND)2024  |CENTRE PRIVATE LIMITED perin pag -
fee missed on vakalatanama.
no of objection 1. 25 rs welfare and 3
COMPANY PETITION WOVEN AND KNIT AR LALIT rs court fee missed on vakalatnama 2. . .
1043 24/01/2025(0710102099422024(No.of Docs 2) 0710102099422024/1 B AGGARWAL VS. PRODO IBC Under Sec 9 29/01/2025 P N . N harshit@dehadrai.in
(IBC)/825(ND)2024 TECHNOLOGIES PRIVATE LIMITED pagination missed in book marking as
per index
no of objection 1. pagination missed in
COMPANY pdf in index page 2 incomplete file
1044 28/01/2025(0710102027602024(No.of Docs 1) 0710102027602024/1 APPEAL(COMPANIES (> © GAS PRODUCTS PIT LTDVS:  |sec 252 (3) 29/01 3all missed4  |RANVEER
ACT)/164(ND)2024 book marking mandatory as per index
with pagination
no of objection 1. book marking
COMPANY PETITION . 3
1045 23/01/2025(0710102052562022(No.of Docs 1) 0710102052562022/13 (COMPANIES MRS.NAMITA NAYAK CHOPRA VS. Sec. 213,Section 228,Section 379 20/01/2025|Mandatory as per index with dmdadvocates
ACT)/119(ND)2022 MAHOGANY PVT.LTD 2. welfare fee not seen
visible
no of objection 1. missed sign on
index page 2. book marking
COMPANY PETITION . y as per index with .
1046 26/01/2025(0710102045692024(No.of Docs 2) 0710102045692024/4 1B (IBC)/511(ND)2024 CANARA BANK VS. NIHARIKA GOEL  (Section 95(1) 29/01/2025 pagination 3. need every page sign of nishantgupta.adv
reply 4 pagination missed in pdf 5 not
verified affidavit
COMPANY PETITION |PRAMOD KUMAR JAISWAL VS. ALEPH no of objection 1. index page missed
1047 22/01/2025(0710102066102024(No.of Docs 1) 0710102066102024/2 (COMPANIES ACCREDITATION AND TESTING Sec. 213,Sec. 241(1),Sec. 242(4) 29/01/2025|in pdf 2. book marking mandatory as  |Advkirannclt2024
ACT)/159(ND)2024 CENTRE PRIVATE LIMITED per index with pagination
COMPANY PETITION |PRAMOD KUMAR JAISWAL VS. ALEPH no of objection 1. Index page missed
1048 22/01/2025(0710102066102024(No.of Docs 1) 0710102066102024/4 (COMPANIES ACCREDITATION AND TESTING Sec. 213,Sec. 241(1),Sec. 242(4) 29/01/2025 e‘r’inde‘x with pa ina!zion 3.1 rsr{ourt Advkirannclt2024
ACT)M59(ND)2024  |CENTRE PRIVATE LIMITED perin pag -
fee missed on vakalatanama.
CP(AA) MERGER
AND no of objection 1. all reports filed
1049 25/01/2025(0710102109902023(No.of Docs 4) 0710102109902023/6 AMALGAMATION(CO |APSARA SALES PRIVATE LIMITED Sec. 230-232 - Second Motion 29/01/2025 jection 1. P khanzehra
MPANIES separately in different slash number
ACT)/4(ND)2024
no of objection 1. need to write
& ffidavit& q
COMPANY PETITION INEVITABLE INFOTECH PRIVATE ot; at the place of
1050 07/10/2024(0710102085832024(No.of Docs 0) 0710102085832024/2 LIMITED VS. ENGINEER Al INDIA IBC Under Sec 9 29/01/2025|&amp;amp;quot;proof of service

1B (IBC)/686(ND)2024

PRIVATE LIMITED

&amp;amp;quot; in dms portal 2.
pagination missed in book marking as
per index




no of objection 1. index page missed

COMPANY PETITION [PRAMOD KUMAR JAISWAL VS. ALEPH in pdf 2. book marking mandatory as
1051 22/01/2025(0710102066102024(No.of Docs 1) 0710102066102024/5 (COMPANIES ACCREDITATION AND TESTING Sec. 213,Sec. 241(1),Sec. 242(4) 29/01/2025 e:')indt;x with pa ina%ian 3.1 rsrty:ourt Advkirannclt2024
ACT)59(ND)2024  |CENTRE PRIVATE LIMITED ?ee misees on fagalatanam'a
INTERLOCUTORY _ |RANJAN CHAKRABORTI VSMR. no of objection 1. ocr missed in pdf 2
1052 28/01/2025(0710102012012024(No.of Docs 1) 0710102012012024/10 APPLICATION SRIGOPAL CHOUDHARY ERSTWHILE |Sec 60(5) 29/01/2025 i order which ionin Pcoal_IRP
(1.B.C)/936(ND)2024 |RP pdf missed 21.10.2024
MR. NARESH KUMAR LOHAN VSMR.
INTERLOCUTORY
JALESH KUMAR GROVER no of objection 1. 1 rs court fee N
1053 24/01/2025(0710102097232022(No.of Docs 2) 0710102097232022/3 ﬁgplé;g:;gsp)zozz MONITORING PROFESSIONAL OF M/S Sec 60(5) 29/01/2025 missed on vakalatnama of page no 36 varshabanerjee
o IREO FIVERIVER PRIVATE LIMITED
no of objection 1. improper book
COMPANY PETITION |MEIDEN T&D (INDIA) LIMITED VS. ;“‘:;‘;’;g:i::;;’;f:’e“:ﬂ:::fI“a:'::
1054 23/01/2025(0710102100392024(No.of Docs 1) 0710102100392024/1 (COMPANIES REGISTRAR OF COMPANIES NCT OF |Sec. 441 29/01/2025(. " 9 NKSLEGAL
ACT)/240(ND)2024 DELHI & HARYANA index pages 3 annexure page missed
sign with true copy 4 file not uploaded
5. only proof of service uploaded
no of objection 1. book marking
COMPANY PETITION [THE CANARA BANK LIMITED VS. . . 3 .
1055 25/01/2025|0710102050852024(No.of Docs 2) 0710102050852024/1 1B (IBC)/694(PB)2024 |MOHENDER AGGARWAL Section 95(1) 29/01/2025 mar!dat?ry as per index with krishenkumar
pagination
no of objection 1. need every pages
sign of reply 2. page no 1 to 14 missed
CONTEMPT . "
1056 22101/2025/0710102071992024(No.of Docs 2) 0710102071992024/1 PETITION(COMPANIE| IR CHANDER VERMA VS. MR. Sec 425 20/01/2025| 1" OOk marking 3. annexures page | .0 i) 423
S ACT)17(PB)2024 MOHINDER VERMA missed true copy 4 page no 16 to 129
missed ocr 5 25 rs welfare fee and 3 rs
court fee missed on vakalatanama. 6
INTERLOCATORY no of objection 1. all document filled
APPLICATION(COMP |[PRADEEP KHATAR VS. TECHNO separately in different slash number
1057 27/01/2025(0710102002702024(No.of Docs 8) 0710102002702024/3 ANIES EASYCRETE PRIVATE LIMITED Sec. 242(4) 29/01/2025 like petition rejoinder and any another pra24742018
ACT)/5(ND)2024 document
COMPANY PETITION |AMIT JOSHIVS. GAYATRI INFRA no of objection 1. blank page of proof
1058 24/01/2025(0710102041372021(No.of Docs 2) 0710102041372021/9 1B (IBC)/350(PB)2021 |PLANNER PRIVATE LIMITED IBC under Sec 7 29/01/2025 of service akshaygupta
INTERLOCUTORY Application under any other ;obfoil::::r:;n 12. I:‘:elx z:gz :e"\:sed
1059 24/01/2025(0710102064772024(No.of Docs 2) 0710102064772024/2 APPLICATION MR. MANOJ KULSHRESTHA pplice Yy 29/01/2025 N 9 2. reply g harshit@dehadrai.in
(1B.C)/3831(ND)2024 provisions- IBC pages sign 3. annexures pages
o missed sign with true copy
no of objection 1. book marking
COMPANY PETITION |RUPINDER SINGH KHURANA VS. ICICI
i 1/20. il i it
1060 28/01/2025(0710102033482020(No.of Docs 2) 0710102033482020/12 1B (IBC)[114(ND)2021 | BANK LTD. & ORS. Section 94(1) 29/0 a inatio; as per index with Shiv1982
COMPANY PETITION NANDINI IMPEX PVT. LTD. VS. no of objection 1. index page missed
1061 23/01/2025(0710102072602024(No.of Docs 1) 0710102072602024/1 1B (IBC)/775(ND)2024 INDIANOIL - ADANI GAS PRIVATE IBC Under Sec 9 29/01/2025|in pdf 2. book marking mandatory as  [Siddhanth
LIMITED per index with pagination
no of objection 1. book marking
COMPANY PETITION |CANARA BANK VS. GAURAV " . " .
1062 25/01/2025|0710102051052024(No.of Docs 2) 0710102051052024/2 1B (IBC)/798(PB)2024 |AGGARWAL Section 95(1) 29/01/2025 mar!datf:ry as per |r_\dex V«!IQh krishenkumar
pagination 2. ocr missed in pdf
no of objection 1. book marking
CP(AA) MERGER mandatory as per index with
AND SHREE DURGA HOME APPLIANCES ination 2. mi: 3
1063 25/01/2025(0710102050222022(No.of Docs 2) 0710102050222022/12 AMALGAMATION(CO |PRIVATELIMITED VS. SUMMER COOL |Sec. 230-232 - Second Motion 28/01/2025|dms show rejoinder and internal show |Amitabh Nil
MPANIES HOME APPLIANCES LIMITED reply 4 need to write reply cum
ACT)/91(ND)2022 affidavit in document type on dms
portal
no of objection 1. book marking
COMPANY PETITION TATA CAPITAL FINANCIAL SERVICES mandatory as per index with
1064 23/01/2025(0710102039082022(No.of Docs 1) 0710102039082022/2 LIMITED VS. MR. BHAVINDER SINGH  [Section 95(1) 28/01/2025|pagination 3. 25 rs welfare fee missed |richa777
1B (IBC)/359(ND)2022
KHURANA on vakalatanama 3. 10 rs court fee
paste on blank side of vakalatanama
INTERLOCUTORY DAULAT LEASING AND FINANCE no of objection 1. missed i
1065 23/01/2025(0710102018832023(No.of Docs 2) 0710102018832023/9 APPLICATION PRIVATE LIMITED VSNIMITAYA HOTEL |Sec 60(5) 28/01/2025|with the Order dated 09.01.2025 which [Advmanujnagrath
(1.B.C)/1358(ND)2023 |AND RESORTS LIMITED mention in index 2. missed ocr
COMPANY PETITION gﬁ'::ggz;'g}”&ﬂvggﬂﬁl’gf& no of objection 1. book marking
1066 23/01/2025(0710102032642023(No.of Docs 1) 0710102032642023/93 (COMPANIES INDIA VS. BHUSHAN ARWAYS Sec 241 (2) 28/01/2025|mandatory as per index with Vineetwadhwa
ACT)/105(ND)2023 y pagination

SERVICES PRIVATE LIMITED




no of objection 1. pagination missed in
book marking as per index 2. ocr

1067 23/01/2025(0710102027072024(No.of Docs 2) 0710102027072024/8 COMPANY PETITION | M/S. INDO SPIRITS VS. POPULAR IBC Under Sec 9 28/01/2025|missed in pdf reply and annexures prashant.L&W
IB (IBC)/210(PB)2024 |SPIRITS LLP y
pages 3. book marking mandatory as
per index wtih pagination
INTERLOCUTORY xg;%ng';g\';g;“m‘?m‘.’%;ﬁg no of objection 1. 25 rs welfare and 3
1068 24/01/2025(0710102011662023(No.of Docs 2) 0710102011662023/1 APPLICATION Sec 60(5) 28/01/2025|rs court fee missed on jee
(1B.C)1929(ND)2023 |PROFESSIONAL OF MIS IREO all of these
o FIVERIVER PRIVATE LIMITED
INTERLOCUTORY | ANURAG SHRIVASTAVA VS, po of objection 1. Amended Memo of
1069 24/01/2025(0710102006112025(No.of Docs 2) 0710102006112025/1 APPLICATION COMMITTEE OF CREDITORS OF SITI  |Section 60(5) 28/01/2025 . order 2. . missed Mayanprasad
(1.B.C)/386(ND)2025 |BROADBAND SERVICES PVT. LTD. . . s
in book marking as per index
NEERAJ ARORA & ORS. VS. REAL no of objection 1. missed
COMPANY PETITION TECH CONSTRUCTIONS PRIVATE COMPLIANCE OF ORDER DATED
1070 22/01/2025(0710102090862024(No.of Docs 2) 0710102090862024/2 1B (IBC)/726(PB)2024 LIMITED ,NEERAJ ARORA & ORS. VS. [IBC under Sec 7 27/01/2025|16.12.2024 which mention in index 2.  [nattasha.garg
REAL TECH CONSTRUCTIONS annexures pages missed sign with
PRIVATE LIMITED true copy
no of objection 1. missed sign on
index pages 2. need every pages sign
COMPANY PETITION |BANK OF BARODA VS. MS NIHARIKA N of reply 3 book marking mandatory as | .
1071 21/01/2025(0710102033182024(No.of Docs 2) 0710102033182024/6 1B (IBC)/269(ND)2024 | GOEL Section 95(1) 27/01/2025 per index with pagination 4 not nishantgupta.adv
verified affidavit 5 blank page of proof
of service 6 reply need proof of service
COMPANY PETITION |BANK OF INDIA LIMITED VS. SH. . no of objection 1. 1. Amendment of
1072 21/01/2025(0710102047332024(No.of Docs 2) 0710102047332024/2 1B (IBC)/622(ND)2024 |SANDEEP GUPTA Section 95(1) 27/01/2025 Prayer need nclt last compliance order D68462023
INTERLOCUTORY . no of objection 1. 3 rs court fee and 25
1073 22/01/2025|0710102005692024(No.of Docs 2) 0710102005692024/5 APPLICATION MRS. SUNITA UMESH LIQUIDATOR | Application under any other 27/01/2025rs welfare fee missed on aakarshs@gmail.com
VS. STATE BANK OF INDIA provisions- IBC
(1.B.C)/303(ND)2024 vakalatanama.
NEERAJ ARORA & ORS. VS. REAL no of 1. missed
TECH CONSTRUCTIONS PRIVATE . .
1074 22101/2025/0710102090862024(No.of Docs 2) 0710102090862024/1 I(:Bo('l‘gz’;f.',;s':g');gﬁ LIMITED ,NEERAJ ARORA & ORS. VS. |IBC under Sec 7 2710112025 ‘;Te‘:l’t'f:; ?::ﬁﬂ:f;iﬁ?:im’e‘“’z . |nattasha.garg
REAL TECH CONSTRUCTIONS ed sion with pag
PRIVATE LIMITED missed sign with true copy
COMPANY PETITION No of objection 1.annexures pages
1075 15/01/2025(0710102077342022(No.of Docs 1) 0710102077342022/9 (COMPANIES SURJEET SINGH CHADHA VS Sec. 213 24/01/2025|missed sign with true copy of every lexalliance.jitesh
CHADHA INFRATECH LIMITED
ACT)/208(ND)2022 pages
COMPANY PETITION —
1076 18/01/2025|0710102077872022(No.of Docs 2) 0710102077872022/17 (COMPANIES ANJU SAHNIVS. SASSY EXPORTS | 5g(3) 24/01/2025| N Of objection 1. page no 16 to 31 not |\ 295
PRIVATE LIMITED readable pages
ACT)/166(PB)2022
LT.COL. HARDEEP SINGH BEDI
COMPANY PETITION |(RETD) FILED THROUGH BISHWA . no of objection 1. Compliance Affidavit
1077 22/01/2025(0710102023602024(No.of Docs 1) 0710102023602024/4 1B (IBC)/364(ND)2024 |RANJAN CHATTERJEE (RESOLUTION Section 94(1) 24/01/2025 need nclt last compliance order 12806
PROFESSIONAL) VS. NA
INTERLOCUTORY Application under any other no of objection 1. double pagination in
1078 20/01/2025(0710102079012024(No.of Docs 3) 0710102079012024/3 APPLICATION VIJAY KUMAR GUPTA rczlisions- IBC Y 24/01/2025|pdf of volume 1 and 2 2. missed sumitsinha20
(1.B.C)/4664(ND)2024 P volume wise index in volume 2
no of objection 1. index page missed
in pdf 2. 25 rs welfare fee and 3 rs
COMPANY PETITION (DCB BANK VS. GENESIS INFRATECH court fee missed on vakalatnama. 3 "
1079 17/01/2025|0710102081492024(No.of Docs 1) 0710102081492024/4 1B (IBC)/720(ND)2024 | PRIVATE LIMITED IBC under Sec 7 24/01/2025 date missed on vakalatnama 4. book akhil.shankhwar1
marking mandatory as per index with
pagination
COMPANY PETITION ENDLESS SERVICES PRIVATE
1080 08/01/2025(0710102068022021(No.of Docs 2) 0710102068022021/11 1B (IBC)/565(PB)2021 LIMITED VS. SLR TECHINFRA IBC under Sec 7 23/01/2025|1.kindly file IA. lokeshsharmalaw
PRIVATE LIMITED
COMPANY PETITION [PARMESH CONSTRUCTION Sec. 58(3),Sec. 59,Application under No of objection 1. book marking
1081 09/01/2025(0710102094942024(No.of Docs 1) 0710102094942024/1 (COMPANIES COMPANY LIMITED VS. lIRF HOLDING an .other’ rov.isio’nsp 23/01/2025|mandatory as per index with sd.batra
ACT)/220(ND)2024 |V LIMITED Y P pagination




no of objection 1. index page sign of
every volume at the place of counsel
detail 2. page no 55 103 106 107 108
109 110 111 112 113 not readable in
volume 1 3. need to write page no on
translated page 4. 407 408 409 410 411
412 415 416 418 419 420 421 422 to
437 422 444 445 446 449 450 421 455

COMPANY 456 457 481 to 489 not readable pages
1082 17/01/2025(0710102097692019(No.of Docs 4) 0710102097692019/7 APPLICATION(IBC)/8 ’;;ghé‘é’r:;\'f:.r:’“' VS.SAMYAK  I5ec. 45 (1) 23101/2025/in volume 2 5 page no 498 to 535 need |Rashmi Chopra
91(ND)2019 sign with true copy in volume 2 6.
page no 194 to 206 not readable page
in volume 3 7 page no 230 to 239 not
readable pages in volume 3 8 page no
225 to 262 not readable pages 9 page
no 264 to 269 381 382 371 to 375 note
if you have any doubt regarding these
objection plz contact to nclt registry
room no 103 Mr prashant kumar
CP(AA) MERGER
AND no of objection 1. date missed on
1083 18/01/2025(0710102093432023(No.of Docs 2) 0710102093432023/9 AMALGAMATION(CO |YG ESTATES PVT LTD Sec. 230-232 - Second Motion 23/01/2025 ) : Shivananda@17
MPANIES vakalatanama.
ACT)/77(ND)2023
CP(AA) MERGER
AND no of objection 1. date missed on
1084 18/01/2025(0710102093432023(No.of Docs 2) 0710102093432023/8 AMALGAMATION(CO |YG ESTATES PVT LTD Sec. 230-232 - Second Motion 23/01/2025(7 > *Mecton 1 Shivananda@17
MPANIES -
ACT)/77(ND)2023
no of objection 1. book marking
mandatory as per index with
1085 16/01/2025(0710102087282024(No.of Docs 2) 0710102087282024/4 I(:Bo('l‘gz’;;"zs':ﬁgggi T T ONAMITED B¢ Under Sec 9 23/01/2025| pagination 2. need every pages sign of |satishrai
: rejoinder 3. missed affidavit in
rejoinder
TRANSFER no of objection 1. Order dated
1086 13/01/2025(0710102086132024(No.of Docs 1) 0710102086132024/3 APPLICATION Qﬁt‘\)’né‘sﬂu‘&' VS. RAMANATHAN | 11e16(d),NCLT Rules,2016 IBC 23/01/2025(22/11/2024 which mention in index 2. \g\ye 1Ay
(IBC)I79(PB)2024 missed in book marking as
per index
INTERLOCUTORY ~ [ARORA AUTO CENTRE PARTNERSHIP 16 of obiection 1. need every bages
1087 09/01/2025(0710102075682024(No.of Docs 2) 0710102075682024/3 APPLICATION FIRM VS. PIRAMAL CAPITAL & Sec 60(5) 23/01/2025 ;> Shes on T Ty pag utsavmukherjee
(1.B.C)/4753(ND)2024 [HOUSING FINANCE LIMITED 9 Pl
MR MANOJ KUMAR ANAND
INTERLOCUTORY o
1088 20/01/2025/0710102065382024(No.of Docs 3) 0710102065382024/2 APPLICATION LIQUIDATOR AVINASH EM PROJECTS |5, . g6 4 23/01/2025|"° Of objection 1. need every pages |, oo
(1B.C)/a829(ND)2024 |PRIVATE LIMITED VS. MR SUDHIR sign of reply
-5 KUMAR AWASTHI& ANR
no of objection 1. both document file
COMPANY PETITION |KCL LIMITED VS. VIMAL PLAST (INDIA) separately in different slash number 2.
1089 20/01/2025(0710102098302024(No.of Docs 3) 0710102098302024/3 1B (IBC)/B07(ND)2024 |PRIVATE LIMITED IBC Under Sec 9 2310112025 0 o catail on mdlox page 3, | IMPYJHA
missed order which mention in index
WEST END EDUCATIONAL AND — -
INTERLOCUTORY N N no of objection 1. book marking
1090 08/01/2025|0710102078902024(No.of Docs 2) 0710102078902024/5 APPLICATION WELFARE SOCIETY VS. MOTHERS |Sections 60(5)/Regulation 7,8, 8A, 9, 23/01/2025|mandatory as per index with Advkirtibirua
PRIDE EDUCATION PERSONNAPVT. (12, 12A, 13, 14, 17(1) 1 ncex w
(1.B.C)/4933(ND)2024 LTD pagination 2. ocr missed in pdf
no of objection 1. amended memo
T:PELT(I:-;(‘:IQL(()SJMP MR. PADMANABH SINGH VS. MR parties need nclt order 2. missed
1091 16/01/2025(0710102081762024(No.of Docs 2) 0710102081762024/2 ANIES JUSTICE SUDERSHAN KUMAR MISRA |Rule 11 of NCLT 23/01/2025|Order dated 26.11.2024 which mention |monudcp
ACT)/351(ND)2024 RETIRED in index 3. need every pages sign of
|pat
TRANSFER no of objection 2. book marking
1092 20/01/2025(0710102100842023(No.of Docs 2) 0710102100842023/8 PETITION(COMPANIE :'S;“;LYEE‘L‘Q&,SO:VKT;‘JPLVT% BAG |sec 433(e)/433(f) of CA 1956 23/01/2025|mandatory as per index with NCLTefilingSSK
S ACT)/38(PB)2023 pagination
TRANSFER no of objection 1. book marking
1093 20/01/2025(0710102100812023(No.of Docs 2) 0710102100812023/6 PETITION(COMPANIE g'l'_afmo‘[f;‘:?g'is PVTLTDVS.BAG |50: 433(e)/433(f) of CA 1956 23/01/2025|mandatory as per index with NCLTefilingSSK
S ACT)/39(PB)2023 pagination
TRANSFER no of objection 1. book marking
1094 20/01/2025(0710102100832023(No.of Docs 2) 0710102100832023/6 PETITION(COMPANIE mgg’a’:ﬂ;ﬁﬁ:ﬂsm VS-BAG |5oc 433(e)/433(f) of CA 1956 23/01/2025|mandatory as per index with NCLTefilingSSK
S ACT)/40(PB)2023 pagination




no of objection 1. mismatched
document of dms reply show in dms

counsel detail missed on index page

COMPANY PETITION portal and internal show written
1095 20/01/2025/0710102030432024(No.of Docs 2) 0710102030432024/3 (COMPANIES HARJIT KAUR CHAWLAVS. CHAWLA |5, 541 (4 23/01/2025|submission 2. ocr need of written tegjeet
FUELS PRIVATE LIMITED e .
ACT)/99(ND)2024 submission 3 book marking
mandatory as per index with
pagination
INTERLOCUTORY | VIJENDER SHARMA VS. DEPUTY Application under any other 1.put on tickets blank side 1rs court
1096 11/01/2025|0710102071192021(No.of Docs 1) 0710102071192021/4 APPLICATION COMMISSIONER OF INCOME TAX rglisions- IBC Y 23/01/2025 fé'; missing in vakalatnama SARCINFO09
(1.B.C)/4576(PB)2021 [INCOME TAX DEPARTMENT P 9 :
COMPANY PETITION NEMANI STEELS P LTD VS. no of objection 1. missed order
1097 20/01/2025(0710102107012023(No.of Docs 2) 0710102107012023/3 1B (IBC)/99(ND)2024 VENKATESH INFRA PROJECTS IBC Under Sec 9 23/01/2025|DATED 23.11.2024 which mention in akshatsingh7676
PRIVATE LIMITED index
INTERLOCUTORY no of objection 1. missed AMENDED
1098 20/01/2025(0710102037382024(No.of Docs 2) 0710102037382024/2 APPLICATION :';/;':'.I_EAB":\;‘;QF INDIAVS. MRS Sec 60(5) 23/01/2025|MEMO OF PARTIES need nclt last srig191
(1.B.C)/3478(ND)2024 compliance order
INTERLOCUTORY no of objection 1. missed AMENDED
1099 20/01/2025(0710102037392024(No.of Docs 2) 0710102037392024/2 APPLICATION :2¢:§BANK OF INDIAVS. RAKESH Sec 60(5) 23/01/2025|MEMO OF PARTIES need nclt last srig191
(1.B.C)/3480(ND)2024 compliance order
INTERLOCUTORY HARJIT SINGH AHLUWALIA & ORS. no of objection 1. need every pages
VS. UDAYRAJ PATWARDHAN sign of amend memo parties 2.
1100 20/01/2025(0710102007162024(No.of Docs 2) 0710102007162024/4 :PBPI(;I)%:;IBO(::D)ZBZ4 (RESOLUTION PROFESSIONAL ADEL Sec 60(5) 23/01/2025 amended memo parties need nclt last KKAMAL8090
o LANDMARKS) compliance order
No of objection 1. book marking
COMPANY PETITION . 9
1101 19/01/2025(0710102000322025(No.of Docs 1) 0710102000322025/1 (COMPANIES ARVIND WALIAVS. KAMLAVALLABH |, . 59 soc. 241(1),Sec. 242(4) 23/01/2025|Mandatory as per index with chambersofmrityunjay
ACT)/9(ND)2025 DEVELOPERS PRIVATE LIMITED pagination 2. 3 rs court fee missed on
vakalatanama. 3. court fee not visible
INTERLOCATORY
APPLICATION(COMP [SANJEEV DHINGRA VS. DHINGRA no of objection 1. need every pages N
1102 20/01/2025(0710102013172024(No.of Docs 2) 0710102013172024/1 ANIES PROPERTIES PRIVATE LIMITED Sec. 242(4) 23/01/2025 sign of reply ashwarya.sinha1984
ACT)/68(ND)2024
CONTEMPT RAKESH KUMAR JAIN VSP. P
1103 08/01/2025(0710102090242022(No.of Docs 1) 0710102090242022/1 PETITION e Rule 11 of NCLT, 2016 23/01/2025|Order Missed mohit.nandwani
IBC)/2(ND)2023 JEWELLERS PRIVATE LIMITED
(IBC)/2(ND)202
COMPANY PETITION no of objection 1. only order uploaded
1104 23/05/2018(0710200417422018(No.of Docs 0) 0710200417422018/5 (COMPANIES WIS BK MUDGAL & ORS VS M/S APEX Sec. 241(1),Sec. 242(4) 23/01/2025|2. missed index 3. missed
TUBES PRIVATE LIMITED & ORS "
ACT)/195(ND)2018 bookmarking
INTERLOCUTORY MR. SIDHANT KAPOOR VS. MR. ATUL
1105 10/01/2025|0710102097512024(No.of Docs 2) 0710102097512024/1 APPLICATION KANSAL RESOLUTION Sec 60(5) 23/01/2025|1.pagination missing in index. nitesh@asalegal.in
(1.B.C)/6196(ND)2024 |PROFESSIONAL
no of objection 1. book marking
INTERLOCUTORY iﬁ?gg:ﬁ;i:ﬁy?;s::“é?:: mandatory as per index with
1106 17/01/2025|0710102066232024(No.of Docs 1) 0710102066232024/5 APPLICATION R i A Sec 60(5) 22/01/2025|pagination 3. 3 rs court fee missed on |KnKDelhi
(1.B.C)/4401(ND)2024 CHAND N G LIQUIDATOR OF vakalatnama. 4 pagination missed on
o APEX BUILDSYS LTD. & ORS h - pag
index page and pdf also
INTERLOCUTORY . .
1107 20/01/2025(0710102101602024(No.of Docs 1) 0710102101602024/1 APPLICATION EMERALD LANDS (INDIA) PVT. LTD. g cg(q) 22/01/2025| *-this document tracking report advkrishan
(LB.C)/5763(ND)2024 VS. BCRE INDIA PRIVATE LIMITED. mismatch in pdf.
no of objection 1. need to write
& quot;affidavit&amp;amp;q
ot; at the place of
&amp;amp;quot;proof of service
COMPANY PETITION |GLOBAL WATER SOLUTIONS LIMITED .
1108 09/07/2024(0710102058352024(No.of Docs 0) 0710102058352024/36 1B (IBC)/427(ND)2024 |VS. VINYL PIPES PRIVATE LIMITED IBC Under Sec 9 22/01/2025 &z_imp,arr!p,qut_)t, in dms portal 2.
missed sign with true copy of
annexure page and also missed
ination in book marking of
annexures pages
no of objection 1. book marking
COMPANY PETITION . mandatory as per index with
1109 18/01/2025|0710102016772024(No.of Docs 2) 0710102016772024/5 1B (IBC)/235(ND)2024 MIRCHI ARTS PRIVATE LIMITED IBC Section 59 22/01/2025 ination 2. index page missed in pdf FactumLegal
and bookmarking also
INTERLOCUTORY M/S LAVENDER INFRAPROJECTS no of objection 1. book marking
1110 08/01/2025(0710102102082024(No.of Docs 2) 0710102102082024/1 APPLICATION PVT. LTD. VS. PRADEEP KUMAR Rule 11 of NCLT, 2016 22/01/2025|mandatory as per index with harneetsingh
(1.B.C)/5783(ND)2024 |KAUSHIK ination 2. i file
INTERLOCUTORY no of objection 1. incomplete index 2
1111 17/01/2025|0710102105032024(No.of Docs 2) 0710102105032024/1 APPLICATION(IBC)(P |PUNIT HANDA Sec 30 22/01/2025 J y P " |advanshulsharma
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INTERLOCUTORY
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no of objection 1.Amended Memo of

1112 14/01/2025|0710102083002024(No.of Docs 2) 0710102083002024/1 APPLICATION Rule 11 of NCLT, 2016 22/01/2025 . y Aditkhorana
GUPTA Parties need nclt last compliance order
(1.B.C)/5230(ND)2024
ASK PROPERTY INVESTMENT . . .
113 17/01/2025|0710102047382023(No.of Docs 2) 0710102047382023/22 I‘éo('l‘g:‘;g;;s:);g; ADVISORS PRIVATE LIMITED VS. IBC under Sec 7 21/01/2025 ::‘Zz;?:‘eg;'z;‘vtlr::id volume wise | mikatrehan
NOBILITY ESTATES PRIVATE LIMITED P
no of objection 1. pagination missed in
TRANSFER book marking as per index in both
1114 08/01/2025/0710102104222023(No.of Docs 3) 0710102104222023/6 PETITION(COMPANIE| SURENDRA SADASHIVRAO GIRME VS. |5 . 545 21/01/2025| YO!Ume 2. reply need every pages sign |\ yons
ASHOK SHANKARRAO GIRME 3. annexures pages missed sign with
S ACT)/41(PB)2023 sac sigr
true copy 4. double pagination in pdf
of volume 2
no of objection 1. 1.AMENDED MEMO
COMPANY PETITION .
1115 16/01/2025(0710102141762019(No.of Docs 2) 0710102141762019/11 (COMPANIES MR. PADMANABH SINGH VS. MRS. |5ec. 241(1),Sec. 242(4),Sec. 244(1) 21/01/2025|OF PARTIES need and missed ASPER |, 0,y
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ACT)/166(ND)2019 P
mention in index
INTERLOCUTORY . . . .
REKHA (PROPRIETOR OF SHRI Sec 42,Sections 60(5)/Regulation 7,8, 1.bookmarking mandatory. 2.index
1116 07/12/2024(0710102103652024(No.of Docs 0) 0710102103652024/1 APPLICATION KRISHAN NITIN KUMAR) 8A, 9, 12, 12A, 13, 14, 17(1) 21/01/2025 missing in pdf.
(1.B.C)/33(ND)2025
TRANSFER ATAMJIT SINGH AND ORS VS. no of objection 1. only order uploaded
1117 16/01/2025|0710102057242024(No.of Docs 2) 0710102057242024/46 PETITION(COMPANIE SPORTS FIT WORLD PRIVATE LIMITED Sec 433(e)/433(f) of CA 1956 21/01/2025 2. file not uploaded Sujeet Kumar
S ACT)/29(PB)2024
no of objection 1. pagination missed in
TRANSFER book marking as per index in both
118 08/01/2025|0710102104222023(No.of Docs 3) 0710102104222023/6 PETITION(COMPANIE| SURENDRA SADASHIVRAO GIRME VS. |5 545 21/01/2025|YO!ume 2. reply need every pages sign |0,
ASHOK SHANKARRAO GIRME 3. annexures pages missed sign with
S ACT)/41(PB)2023 Se¢ Sigr
true copy 4. double pagination in pdf
of volume 2
no of objection 1. pagination missed in
APPLICATION(COMP |SHRIHARISH CHANDER Vs. appication ed 4 a adtto
1119 16/01/2025|0710102055702024(No.of Docs 2) 0710102055702024/1 HEMKUNT BUSINESS SOLUTIONS Rule 11 of NCLT 21/01/2025 N aniljain
ANIES PRIVATELIMITED document need nclt last compliance
ACT)/384(ND)2024 order 3. application payable document
of nclt
No of objection 1. book marking
mandatory as per index with
INTERLOCATORY pagination 2. need to write
APPLICATION(COMP |[MR. SHAILENDRA SINGH VS. MR L . &amp;amp;quot; reply .
1120 16/01/2025(0710102004342024(No.of Docs 1) 0710102004342024/4 ANIES MANOJ CHAUDHARY Application under any other provisions 20/01/2025 affidavit&amp;amp;quot; at the place shankarimishra
ACT)/20(ND)2024 of &amp;amp;quot; affidavit
&amp;amp;quot; in dms portal 3.
missed proof of service
INTERLOCUTORY Application under any other :IO :fa:l::l?tlloar::; .;;‘:::npsajzzlt:ils;d
1121 17/01/2025|0710102014762024(No.of Docs 2) 0710102014762024/3 APPLICATION VIBIN VINCENT Pplca Y 20/01/2025(°'9 Pt . - Vidhisha
provisions- IBC page no 6 missed sign and ocr 3. page
(1.B.C)/782(ND)2024
no 10 not readable
no of objection 1. only order uploaded
COMPANY PETITION |MK JIAN VS. KRRISH REALTECH PVT 2. incomplete file 3. affidavit missed 4.
1122 09/01/2025(0710102050502024(No.of Docs 2) 0710102050502024/8 1B (IBC)/348(ND)2024 |LTD IBC under Sec 7 16/01/2025 book marking mandatory as per index DhruvPande9
with pagination
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(1.B.C)/4933(ND)2024 LTD
WEST END EDUCATIONAL AND L .
INTERLOCUTORY . . no of objection 1. book marking
1124 12/09/2024|0710102078902024(No.of Docs 0) 0710102078902024/4 APPLICATION WELFARE SOCIETY VS. MOTHERS |Sections 60(3)/Regulation 7,8, 8A, 9, 16/01/2025|mandatory as per index with
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INTERLOCUTORY " .
1125 13/01/2025|0710102075732023(No.of Docs 3) 0710102075732023/4 APPLICATION BRIJESH SINGH BHADAURIYA Sec 66(1) 16/01/2025|VO!ume 1 and 2 5 missed original page |_ o0
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(1.B.C)/5153(ND)2023 >
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original page of this translated copy of
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INTERLOCUTORY ARORA AUTO CENTRE PARTNERSHIP .
no of objection 1. 3 rs court fee N
1126 13/01/2025|0710102075852024(No.of Docs 2) 0710102075852024/3 APPLICATION FIRM VS. PIRAMAL CAPITAL & Sec 60(5) 16/01/2025 missed on vakalatnama utsavmukherjee
(1.B.C)/4754(ND)2024 |HOUSING FINANCE LIMITED :
COMPANY PETITION M/S WOOD CRAFT FURNISHERS VS. no of objection 1. reply need every
1127 09/01/2025(0710102063222024(No.of Docs 2) 0710102063222024/3 TEN ON TEN HABITAT PRIVATE IBC Under Sec 9 16/01/2025|pages sign 2. annexures pages Rohit@089
1B (IBC)/619(ND)2024 . an <. &
LIMITED missed sign with true copy
INTERLOCUTORY L
1128 14/01/2025|0710102024502024(No.of Docs 2) 0710102024502024/3 APPLICATION (s;t']"‘,'TSA"ANKAR BANSAL VS. ANSHUL o 6o(5) 16/01/2025 ": "efs":i‘e:tw“ 1. reply need every PIYUSH_BERIWAL
(LB.C)/1620(ND)2024 pages sig
no of objection 1. missed counsel
detail of RESOLUTION
COMPANY PETITION |TATA CAPITAL FINANCIAL SERVICES " PROFESSIONAL on index page and
1129 05/03/2020(0710102029292020(No.of Docs 0) 0710102029292020/10 1B (IBC)/722(ND)2020 |LIMITED VS. BHAVNESH KANWAR Section 95(1) 16/01/2025 the last page of written submission 2.
pagination missed in book marking as
per index
COMPANY L
no of objection 1TCOMPLIANCE THE
APPLICATION(COMP |NIHO CONSTRUCTION VS. HEMANT . . A
1130 14/01/2025|0710102105442020(No.of Docs 1) 0710102105442020/5 ANIES KHANDELWALHEMANT KHANDEWAL Rule 11 of NCLT 16/01/2025 O;[f;caﬁrsraigf‘l?:liznzitm|ssed in  [shankarimishra
ACT)/724(ND)2020 P
no of objection 1. index page missed
in book marking as per index 2. CO.
PETITION NO.__..__ OF 2017 3. paste
COMPANY PETITION |THE INDURE PVT LTD VS B.K. COAL welfare ticket on blank side of
1131 14/01/2025|0710102412432017(No.of Docs 1) 0710102412432017/16 1B (IBC)/227(PB)2017 |FIELDS PVT LTD IBC Under Sec 9 16/01/2025 vakalatnama 4. missed 3 rs court fee prashantmehta
on vakalatnama 5. book marking
mandatory as per index with
pagination
no of objection 1.DATED 03.09.2024
CONTEMPT missed which mention in index 2. need
1132 14/01/2025|0710102065822024(No.of Docs 1) 0710102065822024/1 PETITION(COMPANIE KRISHNA KHANDELWAL AND ANR Sec 425 16/01/2025|to write rejoinder affidavit in dms shankarimishra
VS. NIHO CONSTRUCTION LIMITED L
S ACT)/16(ND)2024 portal 3. rejoinder need proof of
service
no of objection 1.pagination missing
COMPANY PETITION in bookmarking. 2.index missing in
1133 10/01/2025({0710102114992019(No.of Docs 2) 0710102114992019/16 B ::":J'::s?_:gg%:’:;;l:lyyé fﬁ:l‘:‘?ED IBC under Sec 7 16/01/2025|pdf. 3.need every pages sign. adv_sksingh
(IBC)/2026(ND)2019 4.welfare 25rs court fee 3rs in
vakalatnama.
INTERLOCUTORY no of objection 1. missed sign of every
1134 15/01/2025|0710102027712024(No.of Docs 2) 0710102027712024/7 APPLICATION MANOJ KULSHRESHTHA VS. DEPUTY Sec 60(5) 16/01/2025|pages of reply 2. 25 rs welfare and 3 rs 9899393420
COMMISSIONER OF INCOME TAX H
(1.B.C)/1727(ND)2024 court fee missed on vakalatnama.
No of objection 1. index page missed
in pdf 2. index page missed in book
COMPANY PETITION |TATA CAPITAL FINANCIAL SERVICES marking 3 missed pagination in book . "
1135 14/01/2025|0710102029292020(No.of Docs 1) 0710102029292020/8 1B (IBC)/722(ND)2020 |LIMITED VS. BHAVNESH KANWAR 95(1) 16/01/2025 marking 4 counsel detail missed at the rajeshramnani2407
last page of written submission . 5
page no missed in pdf pages
no of objection 1. book marking
mandatory as per index with
THE CANARA BANK LIMITED VS. L .
1136 14/01/2025(0710102073022024(No.of Docs 1) 0710102073022024/1 COMPANY PETITION | |\ ANDHAR AMRITSAR TOLLWAYS  |IBC under Sec 7 15/01/2025R2gination 2. need to write

1B (IBC)/796(ND)2024
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ot; at the place of proof of service in
document type of online portal




INTERLOCUTORY

LALIT GULATIVS. NIMITAYA HOTEL

SMALL INDUSTRIES CORPORATION

1137 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION AND RESORTS LIMITED Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1138 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION :ﬁgkgg;ﬁ?svam'ﬁ_hggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1139 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION kﬁglgg:a?svaM":.:.’ggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1140 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION :ﬁgkgg;ﬁ?svam'ﬁ_hggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1141 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION kﬁglgg:a?svaM":.:.’ggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1142 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION :ﬁgkgg;ﬁ?svam'ﬁ_hggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1143 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION kﬁglgg:a?svaM":.:.’ggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1144 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION :ﬁgkgg;ﬁ?svam'ﬁ_hggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1145 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION kﬁglgg:a?svaM":.:.’ggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1146 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION :ﬁgkgg;ﬁ?svam'ﬁ_hggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1147 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION kﬁglgg:a?svaM":.:.’ggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1148 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION :ﬁgkgg;ﬁ?svam'ﬁ_hggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1149 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION kﬁglgg:a?svaM":.:.’ggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1150 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION :ﬁgkgg;ﬁ?svam'ﬁ_hggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
INTERLOCUTORY
1151 19/12/2023(0710102019682023(No.of Docs 6) 0710102019682023/11 APPLICATION kﬁglgg;a?svaM":.:.’ggAYA HOTEL Sec 60(5) 15/01/2025|1.double pagination wrong in pages. |Advmanujnagrath
(1.B.C)11282(ND)2023
COMPANY PETITION |BANK OF BARODA VS. MR VIKAS N no of objection 1. reply need every
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1537 25/10/2024(0710102045682024(No.of Docs 3) 0710102045682024/1 APPLICATION SONIYA GUPTAVS. NA PplcE IBC Y 09/12/2024|1.extra pdf remove submit final pdf. CSSONIYA
(1.B.C)/3293(ND)2024 P
INTERLOCUTORY
1538 22/10/2024(0710102046632024(No.of Docs 2) 0710102046632024/9 APPLICATION DEEPAK MAINI VS. M/S WIRE HOUSE Sec 25(j),Sec 43(1) riw Sec 44 (1) 09/12/2024|1.pagination missing in pages. Saral Sharma
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1539 22/10/2024(0710102046632024(No.of Docs 2) 0710102046632024/9 APPLICATION Sec 25(j),Sec 43(1) riw Sec 44 (1) 09/12/2024|1.pagination missing in pages. Saral Sharma
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(1.B.C)/2920(ND)2024
INTERLOCUTORY
1540 22/10/2024(0710102046632024(No.of Docs 2) 0710102046632024/9 APPLICATION DEEPAK MAINI VS. M/S WIRE HOUSE Sec 25(j),Sec 43(1) riw Sec 44 (1) 09/12/2024|1.pagination missing in pages. Saral Sharma
INDIA
(1.B.C)/2920(ND)2024
INTERLOCUTORY
1541 22/10/2024(0710102046632024(No.of Docs 2) 0710102046632024/8 APPLICATION DEEPAK MAINIVS. M/S WIRE HOUSE Sec 25(j),Sec 43(1) riw Sec 44 (1) 09/12/2024|1.pagination missing in pages. Saral Sharma
INDIA
(1.B.C)/2920(ND)2024
INTERLOCUTORY
1542 22/10/2024(0710102046632024(No.of Docs 2) 0710102046632024/8 APPLICATION DEEPAK MAINI VS. M/S WIRE HOUSE Sec 25(j),Sec 43(1) riw Sec 44 (1) 09/12/2024|1.pagination missing in pages. Saral Sharma
INDIA
(1.B.C)/2920(ND)2024
INTERLOCUTORY
1543 22/10/2024(0710102046632024(No.of Docs 2) 0710102046632024/8 APPLICATION DEEPAK MAINI VS. M/S WIRE HOUSE Sec 25(j),Sec 43(1) riw Sec 44 (1) 09/12/2024|1.pagination missing in pages. Saral Sharma
INDIA
(1.B.C)/2920(ND)2024
INTERLOCUTORY
1544 22/10/2024(0710102046632024(No.of Docs 2) 0710102046632024/8 APPLICATION DEEPAK MAINI VS. M/S WIRE HOUSE Sec 25(j),Sec 43(1) riw Sec 44 (1) 09/12/2024|1.pagination missing in pages. Saral Sharma
INDIA
(1.B.C)/2920(ND)2024
INTERLOCUTORY
1545 04/12/2024(0710102061432024(No.of Docs 2) 0710102061432024/4 APPLICATION NIKHIL TANDON VS. SANJEEV BINDAL (Sec 60(5) 09/12/2024|1.incomplete file. akhil.shankhwar1
(1.B.C)/4025(PB)2024
INTERLOCUTORY (ST":’;'Z')'S(;T‘V;:TIK\EQTT&%T no of objection 1. book marking
1546 06/12/2024(0710102049152024(No.of Docs 2) 0710102049152024/5 APPLICATION Sec 60(5) 09/12/2024|mandatory as per index with rakesh@12
(LB.C)/3097(ND)2024 |MANAGER SBICAP VENTURES agination 2. ocr missed in pdf
- LIMITED) VS. SUNIL KUMAR AGARWAL pagi - P
TRANSFER AIDEM VENTURES PVT LTD VS.BAG
1547 03/12/2024(0710102100832023(No.of Docs 2) 0710102100832023/5 PETITION(COMPANIE : Sec 433(e)/433(f) of CA 1956 09/12/2024 | kindly file IA. NCLTefilingSSK
INFOTAINMENT PVT LTD
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TRANSFER AIDEM VENTURES PVT LTD VS.BAG
1548 04/12/2024(0710102100812023(No.of Docs 3) 0710102100812023/5 PETITION(COMPANIE : Sec 433(e)/433(f) of CA 1956 09/12/2024|1.kindly file IA. NCLTefilingSSK
GLAMOUR LTD
S ACT)/39(PB)2023
no of objection 1. order missed which
you mention in index 30.09.2024 2
INTERLOCUTORY MUKESH KUMAR JAIN RP OF TRANS need to write &amp;amp;quot;Any
1549 11/11/2024(0710102070382023(No.of Docs 1) 0710102070382023/3 APPLICATION GULF FROZEN FOOD CONTAINERS Sec 25(j) 09/12/2024|other ;quot; IN 20
(1.B.C)/5127(ND)2023 |PVT LTD VS. SUNEET DEWAN DMS PORTAL at the place of
&amp;amp;quot; proof of service
&amp;amp;quot;.
COMPANY PETITION [STOVE KRAFT LIMITED VS. no of objection 1.bookmarking .
1550 18/11/2024(0710102066132024(No.of Docs 2) 0710102066132024/4 1B (IBC)/490(ND)2024 |PATHWAYS RETAIL PRIVATE LIMITED IBC Under Sec 9 09/12/2024 mandatory. 2.need every pages ocr. abhinav@archeus
No of objection 1. book marking
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pagination 2. index page missed in pdf
COMPANY PETITION [STOVE KRAFT LIMITED VS. N "
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INTERLOCUTORY Section 25(2)(j) no of objection 1. need every pages
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(1.B.C)/4057(ND)2024 on vakalatanama.
INTERLOCUTORY
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INTERLOCUTORY
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(1.B.C)/4441(PB)2024
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LIMITED INVESTMENT/FUND
MANAGER VS. REALTECH PROPERTY
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1557 08/11/2024|0710102074402023(No.of Docs 1) 0710102074402023/4 (COMPANIES LIMITED VS. THE MINISTRY OF Sec. 213 09/12/2024|1.incomplete file. gauravkumar
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COMPANY PETITION [DESAI CONSTRUCTION PRIVATE
1558 08/11/2024|0710102074402023(No.of Docs 1) 0710102074402023/4 (COMPANIES LIMITED VS. THE MINISTRY OF Sec. 213 09/12/2024|1.incomplete file. gauravkumar
ACT)/216(ND)2023  |CORPORATE AFFAIRS
no of objection 1. book marking
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COMPANY PETITION [DESAI CONSTRUCTION PRIVATE
1560 08/11/2024|0710102074402023(No.of Docs 1) 0710102074402023/4 (COMPANIES LIMITED VS. THE MINISTRY OF Sec. 213 09/12/2024|1.incomplete file. gauravkumar
ACT)/216(ND)2023  |CORPORATE AFFAIRS
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COMPANY PETITION
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COMPANY PETITION |KRISHAN KANHAI ASSOCIATES VS.
1563 12/11/2024|0710102069762024(No.of Docs 1) 0710102069762024/4 VARDHMAN INFRADEVELOPERS IBC Under Sec 9 09/12/2024|1.bookmarking mandatory. sidhant123
1B (IBC)/487(ND)2024 | 0 P Re e S
INTERLOCUTORY
1564 07/11/2024|0710102069642024(No.of Docs 1) 0710102069642024/2 APPLICATION SOHAN LAL (DECEASED THROUGH |5, 595 09/12/2024|1.incomplete final. ajalegal
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INTERLOCUTORY
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INTERLOCUTORY : ?
1566 11/11/2024|0710102070672024(No.of Docs 1) 0710102070672024/1 APPLICATION STATE BANK OF INDIAVS. C & C Sec 60(5) 00/12/2024|Mandatory as per index with srig191
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(1.B.C)/4302(PB)2024 aginat
sign with true copy
COMPANY PETITION [KIMO CLOTHING DESIGN CONCEPT no of objection 1. fle not uploadec 2.
1567 14/11/2024|0710102067972023(No.of Docs 1) 0710102067972023/5 (COMPANIES PRIVATELIMITED VS. THE REGIONAL |Sec. 131(1) 0911212024 e oot of warvice portal |SSPNati1404
ACT)M48(ND)2023  |DIRECTOR NORTHERN REGION gl p
|in dms portal
TIRANGA LOGISTICS PRIVATE o -
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INTERLOCUTORY no of objection 1. book marking
1569 04/11/2024|0710102073152024(No.of Docs 1) 0710102073152024/2 APPLICATION MR. BISHWA RANJAN CHATTERJEE |2, 10 11 of NCLT, 2016 09/12/2024|mandatory as per index with Vidhisha
RESOLUTION PROFESSIONAL wcatory as "o
(1.B.C)/4474(ND)2024 pagination 2. index page missed in pdf
| RANSFER SHREE RAM ELECTROCAST
1570 02/11/2024/0710102073792024(No.of Docs 2) 0710102073792024/1 APPLICATION (JHARKHAND) PRIVATE LIMITED VS. |5, 16(d) NCLT Rules,2016 IBC 00/12/2024| 1251 welfare 3rs court fee tickets | o oo work
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1575 21/10/2024|0710102043802023(No.of Docs 2) 0710102043802023/3 APPLICATION BAJAI RP P oo, IBC 09/12/2024| & D9792014
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COMPANY PETITION
1578 05/11/2024|0710102080562024(No.of Docs 1) 0710102080562024/1 (COMPANIES PURAN TAJPURIVAVS. CARE4YOU |5 241(4) sec. 242(4) 09/12/2024|1.bookmarking mandatory. ghscream
MEDTEC PRIVATE LIMITED
ACT)194(ND)2024
RESTORATION AMANJYOT SINGH GULATIVS. ARUN |, - © = T
1579 09/11/2024|0710102080802024(No.of Docs 1) 0710102080802024/1 APPLICATION CHADHA LIQUIDATOR FOR GULATI [ (PP 1o "on bRcer any 09/12/2024|1.bookmarking mandatory. sangeeta233
(IBC)120(ND)2024 _|RETAIL INDIA LIMITED P
INTERLOCUTORY no of objection 1.bookmarking
1580 03/12/2024|0710102081962024(No.of Docs 1) 0710102081962024/8 APPLICATION ASHOK TIWARI VS, RITU RASTOGI  [Sec 60(5) 09/12/2024 y. 2.notary missing in
(1.B.C)/4742(ND)2024 affidavit.
INTERLOCUTORY -
1581 29/11/2024(0710102083022024(No.of Docs 2) 0710102083022024/1 APPLICATION I.I'ngN KAPOOR VS. ASREC (INDIA) Afx::f::’s" :g‘g‘" any other 09/12/2024|1.incomplete file. rrglawoffice
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1582 19/10/2024|0710102084352024(No.of Docs 1) 0710102084352024/1 APPLICATION Sec 60(5) 09/12/2024|1.order missing. dbadiwal1?
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I‘ingé::lON(COMP TRACK INFOLINE PRIVATE LIMITED no of objection 1.need every pages
1586 09/11/2024|0710102081502022(No.of Docs 2) 0710102081502022/2 ANIES VS. RT GLOBAL INFOSOLUTIONS Rule 11 of NCLT 09/12/2024|sign. 2.need every pages ocr. krishnakumar305
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no of objection 1.index page missed in
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INTERLOCUTORY f ° rne )
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CONTEMPT
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not readable page no 86 127 169 389
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no of objection 1 order missed which
mention in index order dated
INTERLOCUTORY 04.09.2024 2. hindi pages need english
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(1.B.C)/3778(ND)2022 not readable page no 86 127 169 389
note :- reminder 2 this file refilled
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no of objection 1 order missed which
mention in index order dated
INTERLOCUTORY 04.09.2024 2. hindi pages need english
1595 25/10/2024(0710102062612022(No.of Docs 5) 0710102062612022/3 APPLICATION :3;(;:AKNA:;LTTED VS. ATUL Sec 60(5) 09/12/2024|translate copy page no 57 61 79 83 3. |Rashmi Chopra
(1.B.C)/3778(ND)2022 not readable page no 86 127 169 389
note :- reminder 2 this file refilled
again without cure previous defect
no of objection 1. book marking
mandatory as per index with
COMPANY PETITION L . . .
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ACT)/197(ND)2022 LIMITED 3.pagination missed in pdf 4. missed
counsel detail at the last page of
written submission
COMPANY PETITION DIGITAL COMPUSYSTEMS PRIVATE
1597 17/10/2024(0710102008912022(No.of Docs 2) 0710102008912022/3 1B (IBC)142(ND)2022 LIMITED VS. MAHAMAY BUILDING IBC under Sec 7 09/12/2024|1.affidavit missing in pdf. Jazz
SOLUTION PRIVATELIMITED
COMPANY PETITION DIGITAL COMPUSYSTEMS PRIVATE
1598 17/10/2024(0710102008912022(No.of Docs 2) 0710102008912022/3 1B (IBC)/142(ND)2022 LIMITED VS. MAHAMAY BUILDING IBC under Sec 7 09/12/2024|1.affidavit missing in pdf. Jazz
SOLUTION PRIVATELIMITED
COMPANY PETITION DIGITAL COMPUSYSTEMS PRIVATE
1599 17/10/2024(0710102008912022(No.of Docs 2) 0710102008912022/3 1B (IBC)142(ND)2022 LIMITED VS. MAHAMAY BUILDING IBC under Sec 7 09/12/2024|1.affidavit missing in pdf. Jazz
SOLUTION PRIVATELIMITED
COMPANY PETITION DIGITAL COMPUSYSTEMS PRIVATE
1600 17/10/2024(0710102008912022(No.of Docs 2) 0710102008912022/3 1B (IBC)/142(ND)2022 LIMITED VS. MAHAMAY BUILDING IBC under Sec 7 09/12/2024|1.affidavit missing in pdf. Jazz
SOLUTION PRIVATELIMITED
COMPANY PETITION |STATE BANK OF INDIA THROUGH . . "
1601 08/10/2024(0710102066492021(No.of Docs 1) 0710102066492021/9 1B (IBC)/575(ND)2021 |RESHMA MITTAL VS. RAJESH MEENA Section 95(1) 09/12/2024|1.incomplete file. IP Har meet Kaur
COMPANY PETITION STATE BANK OF INDIA THROUGH
1602 08/10/2024(0710102066462021(No.of Docs 1) 0710102066462021/9 1B (IBC)/574(ND)2021 RESHMA MITTAL VS. ANGSHUMAN Section 95(1) 09/12/2024|1.incomplete file. IP Har meet Kaur
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no of objection 1. need to file both
INTERLOCUTORY  |KOTAK MAHINDRA BANK LTD. VS. :2:;"3’9;':;‘:'2::";5;‘35," I:‘;f“be' 2
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no of objection 1. need to file both
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1858 09/10/2024(0710102081772023(No.of Docs 2) 0710102081772023/10 (COMPANIES PRIVATE LIMITED VS. REGISTRAR OF (Sec. 131(1) 18/10/2024|mandatory. 2.extra pdf remove and Bbhargavi09
ACT)/217(ND)2023 COMPANIES DELHI final pdf submit in pdf.
INTERLOCUTORY no of objection 1.bookmarking
1859 09/10/2024(0710102082602024(No.of Docs 1) 0710102082602024/1 APPLICATION EC‘:\EII\BUHOA;TI?\?QQEAﬁguTRAL Section 19(2) / Regulation 30 18/ 4 y. 2. file name Bhatnagarca
(1.B.C)/4878(ND)2024 wrong upload in pdf.
No of objection (volume 1) 1. index
page missed in book marking as per
index 2. pagination missed in book
marking as per index 3. need every
page sign of reply 4 improper book
marking as per index with pagination 5§
INTERLOCUTORY nggGiotﬁgrgBMl{I'sﬂzENEggagzNY annexure page missed sign with true
1860 17/09/2024(0710102080082024(No.of Docs 0) 0710102080082024/2 APPLICATION LTD. VS. TRIPURA STATE Sec 60(5) 18/10/2024|copy 6 page no 44 46 47 49 50 to 95
(1.B.C)/4618(ND)2024 ELECTRICITY CORPORATION LIMITED m.lssed ocr7 pa_ge no 65 wrong
alignment of adjustment of page 8
page no 46 to 64 double pagination
(volume 2) 1. bookmarking mandatory
as per index with pagination 2
annexures pages missed sign with
true copy
1861 10/10/2024(0710102046462024(No.of Docs 1) 0710102046462024/1 ICBo('I\gF(')I;zL::EE)TZlI?Z"i ?:g;ﬁgléﬁﬁzKPg;I%IPElAL:ﬁlTég IBC under Sec 7 17/10/2024|1.kindly file IA. bkmdelhi
COMPANY PETITION STATE BANK OF INDIA THROUGH
1862 08/10/2024(0710102066462021(No.of Docs 1) 0710102066462021/8 RESHMA MITTAL VS. ANGSHUMAN Section 95(1) 17/10/2024|1.incomplete file. IP Har meet Kaur
IB (IBC)/574(ND)2021 DUTTA
no of objection 1. book marking
y as per index with
pagination 2 page no 13 and 14 to 19
1863 15/10/2024(0710102026332024(No.of Docs 2) 0710102026332024/9 COMPANY PETITION |BROWN BIRD ENTERPRISES PRIVATE IBC Under Sec 10 16/10/2024|not readable 3 page no 25 to 29 not nikhilswami85
IB (IBC)/258(ND)2024 |LIMITED
readable 4 page no 48 to 53 not
5 pages missed
sign with true copy
NATIONAL AGRICULTURAL L . .
COOPERATIVE MARKETING no of ohjectlo.n 1. |ndex.page missed
COMPANY PETITION in book marking as per index 2. . .
1864 14/10/2024(0710102063402023(No.of Docs 2) 0710102063402023/7 1B (IBC)/502(ND)2023 FEDERATION OF INDIALTD VS. IBC Under Sec 9 16/10/2024 pagination missed in book marking as Priyasoni
SYNERGY PETRO PRODUCTS .
PRIVATE LIMITED per index
COMPANY PETITION |GREENSTAT HYDROGEN INDIA no of objection 1. book marking
1865 05/10/2024|0710102081772023(No.of Docs 1) 0710102081772023/8 (COMPANIES PRIVATE LIMITED VS. REGISTRAR OF |Sec. 131(1) 16110/2024|MANdatrY as per index with Bbhargavi09
pagination 2. need sign at the place of
ACT)/217(ND)2023 COMPANIES DELHI e
counsel detail of index page
no of objection 1. improper book
marking mandatory as per index with
pagination 2. need to write
COMPANY PETITION |GREENSTAT HYDROGEN INDIA &amp;amp;quot; any another
1866 05/10/2024(0710102081772023(No.of Docs 1) 0710102081772023/7 (COMPANIES PRIVATE LIMITED VS. REGISTRAR OF (Sec. 131(1) 16/ 4 & H ; at the Bbhargavi09
ACT)/217(ND)2023 COMPANIES DELHI place of &amp;amp;quot;proof of

service &amp;amp;quot; 3. need sign
at the place of counsel detail of index
page




COMPANY PETITION

GREENSTAT HYDROGEN INDIA

no of objection 1. improper book
marking as per index with pagination
2. ocr missed in pdf 3 need to delete
extra same copy of pdf in proof of

1867 05/10/2024(0710102081772023(No.of Docs 4) 0710102081772023/6 (COMPANIES PRIVATE LIMITED VS. REGISTRAR OF [Sec. 131(1) 1611012024 | 8 S o o iment Greonstat | BPhargavios
ACT)/217(ND)2023  |[COMPANIES DELHI d ment
_Final-Set. and Application-for-
c ion.pdf filed in
different slash number
no of objection 1. improper book
marking as per index with pagination
COMPANY PETITION |GREENSTAT HYDROGEN INDIA z;(:’r‘;'s'::zefo':y";f: d"‘?:';:g:fe;?e
1868 05/10/2024(0710102081772023(No.of Docs 4) 0710102081772023/6 (COMPANIES PRIVATE LIMITED VS. REGISTRAR OF [Sec. 131(1) 16110/2024| 8 o o octment Groonotat | BBRargavio
ACT)/217(ND)2023  |[COMPANIES DELHI p men
_Final-Set. and Application-for-
c ion.pdf filed sep in
different slash number
no of objection 1. improper book
marking as per index with pagination
COMPANY PETITION GREENSTAT HYDROGEN INDIA z;‘:’fa's"'a:l:e:o:'y";': d'f‘?:‘;:zo‘:ﬂi'e
1869 05/10/2024(0710102081772023(No.of Docs 4) 0710102081772023/6 (COMPANIES PRIVATE LIMITED VS. REGISTRAR OF [Sec. 131(1) 1611012024 | 8 S o o iment Greonstat | BPhargavios
ACT)/217(ND)2023  |COMPANIES DELHI d men
_Final-Set. and Application-for-
c ion.pdf filed in
different slash number
no of objection 1. improper book
marking as per index with pagination
2. ocr missed in pdf 3 need to delete
COMPANY PETITION |GREENSTAT HYDROGEN INDIA oxtra sams copy of pdf in proof of
1870 05/10/2024(0710102081772023(No.of Docs 4) 0710102081772023/6 (COMPANIES PRIVATE LIMITED VS. REGISTRAR OF [Sec. 131(1) 16110/2024| 8 o o ctment Groanotat | BRargavio
ACT)/217(ND)2023  |COMPANIES DELHI p men
_Final-Set. and Application-for-
c ion.pdf filed sep in
different slash number
COMPANY PETITION |KUMKUM SANYAL VS. ANSAL no of objection 1. book marking
1871 13/10/2024|0710102037962024(No.of Docs 2) 0710102037962024/2 (COMPANIES PROPERTIES AND INFRASTRUCTURE |Sec. 73(4) 16/10/2024|Mandatory as per index with Bhuwan Singh
ACT)/00(ND)2024  |LIMITED pagination 2. ocr missed in pdf 3.
pagination incomplete in pdf of index
CPMERGER  |KHATU SHYAM SALES PRIVATE
1872 09/10/2024(0710102057982022(No.of Docs 1) (0710102057982022/15 AMALGAMATION(CO [CTTED VS- THE REGISTRAR OF e, 230232 - Second Motion 16/10/2024/1.index missing in b King. adv.shobh
MPANIES
ACT)B9(ND)2022  |HARYANA
/S KUMAR ELECTRONICS
COMPANY PETITION | THROUGH ITS PROPRIETOR MR.
1873 08/10/2024(0710102047572022(No.of Docs 1) 0710102047572022/9 1B (IBC)/549(ND)2022 |SURENDER BANSAL VS. SARGAM |IBC Under Sec 9 16/10/2024|1.kindly file IA. kchatterjee
INDIA ELECTRONICS PRIVATE
LIMITED
No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
INTERLOCUTORY with sign and on last page of WS also
1874 4(071010201 (No.of Docs 2) 0710102018002024/4 APPLICATION(IBC)(LI|MR. RAM RATAN KANOONGO Sec 33(1) (b) (i) to (iii) riw Sec 33(3) 16/10/2024|3 Missed sign with true copy of list |0 ) ooq
Q.)/8(PB)2024 date_ and ever_lts _page _no 1to 7
reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103
No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
INTERLOCUTORY with sign and on last page of WS also
1875 4(071010201 (No.of Docs 2) 0710102018002024/4 APPLICATION(IBC)(LI|MR. RAM RATAN KANOONGO Sec 33(1) (b) (i) to (iii) riw Sec 33(3) 16/10/2024|3 Missed sign with true copy of list |0 ) ooq
Q.)/8(PB)2024 date and events page no1to 7

reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103




1876

071010201 (No.of Docs 2)

0710102018002024/4

INTERLOCUTORY
APPLICATION(IBC)(LI
Q.)/8(PB)2024

MR. RAM RATAN KANOONGO

Sec 33(1) (b) (i) to (iii) riw Sec 33(3)

16/10/2024

No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
with sign and on last page of WS also
3 missed sign with true copy of list
date and events page no1to 7
reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103

AKR Legal

1877

071010201 (No.of Docs 2)

0710102018002024/4

INTERLOCUTORY
APPLICATION(IBC)(LI
Q.)/8(PB)2024

MR. RAM RATAN KANOONGO

Sec 33(1) (b) (i) to (iii) riw Sec 33(3)

16/10/2024 d

No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
with sign and on last page of WS also
3 missed sign with true copy of list
ate and events page no1to 7
reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103

AKR Legal

1878

10/09/2021

0710102015192021(No.of Docs 4)

0710102015192021/1

COMPANY
APPLICATION(COMP
ANIES
ACT)/374(ND)2021

BINOD KUMAR VS. PEERS ALLIED
COTPORATION LTD

no of objection 1. book marking
mandatory as per index with
pagination in both document 2.
petition need nclt last order 3. ocr

missed in pdf in both pdf 4 both
4ld

Application under any other pl

16/

petition and memo of
parties filled separately in different
slash number 5 index page missed in
pdf 6 counsel detail missed with sign
in index page of both pdf 7 need every
page sign

Binod Kumar

1879

10/09/2021

0710102015192021(No.of Docs 4)

0710102015192021/1

COMPANY
APPLICATION(COMP
ANIES
ACT)/374(ND)2021

BINOD KUMAR VS. PEERS ALLIED
COTPORATION LTD

Application under any other pl

16/

no of objection 1. book marking
mandatory as per index with
pagination in both document 2.
petition need nclt last order 3. ocr
missed in pdf in both pdf 4 both

petition and memo of
parties filled separately in different
slash number 5 index page missed in
pdf 6 counsel detail missed with sign
in index page of both pdf 7 need every
page sign

Binod Kumar

1880

10/09/2021

0710102015192021(No.of Docs 4)

0710102015192021/1

COMPANY
APPLICATION(COMP
ANIES
ACT)/374(ND)2021

BINOD KUMAR VS. PEERS ALLIED
COTPORATION LTD

Application under any other pl

no of objection 1. book marking

y as per index with
pagination in both document 2.
petition need nclt last order 3. ocr
missed in pdf in both pdf 4 both

d petition and memo of
parties filled separately in different
slash number 5 index page missed in
pdf 6 counsel detail missed with sign
in index page of both pdf 7 need every
page sign

Binod Kumar

1881

10/09/2021

0710102015192021(No.of Docs 4)

0710102015192021/1

COMPANY
APPLICATION(COMP
ANIES
ACT)/374(ND)2021

BINOD KUMAR VS. PEERS ALLIED
COTPORATION LTD

Application under any other pl

16/

no of objection 1. book marking
mandatory as per index with
ination in both 2

petition need nclt last order 3. ocr

missed in pdf in both pdf 4 both
4ld

petition and memo of
parties filled separately in different
slash number 5 index page missed in
pdf 6 counsel detail missed with sign
in index page of both pdf 7 need every
page sign

Binod Kumar




No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
with sign and on last page of WS also

INTERLOCUTORY 3 missed sign with true copy of list
1882 4(071010201 (No.of Docs 2) 0710102018002024/4 APPLICATION(IBC)(LI|MR. RAM RATAN KANOONGO Sec 33(1) (b) (i) to (iii) r'w Sec 33(3) 16/10/2024 9 Py AKR Legal
Q.)/8(PB)2024 date and events page no1to 7
- reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103
No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
INTERLOCUTORY with sign and on last page of WS also
" 3 missed sign with true copy of list
1883 4(071010201 (No.of Docs 2) 0710102018002024/4 APPLICATION(IBC)(LI|MR. RAM RATAN KANOONGO Sec 33(1) (b) (i) to (iii) r'w Sec 33(3) 16/10/2024 AKR Legal
Q.)/8(PB)2024 date and events pageno1to 7
B reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103
No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
INTERLOCUTORY with sign and on last page of WS also
" 3 missed sign with true copy of list
1884 4(071010201 (No.of Docs 2) 0710102018002024/4 APPLICATION(IBC)(LI|MR. RAM RATAN KANOONGO Sec 33(1) (b) (i) to (iii) r/w Sec 33(3) 16/10/2024 AKR Legal
Q.)/8(PB)2024 date and events page no1to 7
B reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103
No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
INTERLOCUTORY with sign and on last page of WS also
. 3 missed sign with true copy of list
1885 4(071010201 (No.of Docs 2) 0710102018002024/4 APPLICATION(IBC)(LI|MR. RAM RATAN KANOONGO Sec 33(1) (b) (i) to (iii) r/w Sec 33(3) 16/10/2024 AKR Legal
Q.)/8(PB)2024 date and events pageno1to 7
B reminder 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103
No of objection 1. improper book
marking as per index with pagination
2. in index page counsel detail missed
INTERLOCUTORY with sign and on last page of WS also
1886 4(071010201 (No.of Docs 2) 0710102018002024/4 APPLICATION(IBC)(LI|MR. RAM RATAN KANOONGO Sec 33(1) (b) (i) to (iii) riw Sec 33(3) 16/10/2024|3 Missed sign with true copy of list |0 ) ooq
Q.)/8(PB)2024 date and events page no1to 7
" i 3 this file refilled again and
again without removing the defect if
you have any doubt regarding these
defect contact to room no 103
SERIOUS FRAUD INVESTIGATION
COMPANY PETITION L .
1887 10/10/2024|0710102032642023(No.of Docs 2) 0710102032642023/44 (COMPANIES OFFICE ON BEHALF OF UNION OF - |g 544 (5) 16/10/2024|" °f obiection 1. date missed on vishishtncit
ACT)105(ND)2023 INDIA VS. BHUSHAN AIRWAYS vakalatanama
SERVICES PRIVATE LIMITED
COMPANY PETITION . " "
1888 07/10/2024|0710102093922022(No.of Docs 2) 0710102093922022/22 (COMPANIES MAHESH GUPTAVS. GOPINATHPBVT |o 0 541(1),Sec. 242(4) 15/10/2024|"© Of Objection 1. order missed which | . 0 115310
ACT)/210(ND)2022 mention in index 13.09.2024;
no of objection 1. need not file
&amp;amp;quot;affidavit
&amp;amp;quot; in proof of service
COMPANY PETITION . "
1889 1 4071010207 (No.of Docs 0) 0710102078982024/1 (COMPANIES NARENDER PAL SINGH SAWHNEY VS. |sec. 241(1),Sec. 242(4) 15/10/2024("P g time 2. pages
ACT)M72(ND)2024 DARSHAN SINGH SAHNI missed sign of pdf page no 3 to 28 3.

mismatched pagination of book
marking page no 3 to 5 change into 3
to 28




INTERLOCUTORY

PUNJAB NATIONAL BANK VS. GOPAL

no of objection 1.pagintaion missing
ali L

1890 07/10/2024(0710102052472022(No.of Docs 2) 0710102052472022/22 APPLICATION LAL BASHER Sec 60(5) 15/° king. 2. DhruvPande9
(1.B.C)/3151(PB)2022 and verified details mismatch.
INTERLOCUTORY no of objection 1.pagintaion missing
1891 07/10/2024(0710102052472022(No.of Docs 2) 0710102052472022/22 APPLICATION EKE'Q:BS'TEA;IONAL BANKVS. GOPAL Sec 60(5) 15/10/2024|in bookmarking. 2.affidavit address DhruvPande9
(1.B.C)/13151(PB)2022 and verified details mismatch.
COMPANY PETITION no of objection 1. book marking
1892 04/10/2024(0710102099922019(No.of Docs 1) 0710102099922019/15 1B mT:SR:g;:':'IMEE:;QI‘\;Is\TngII\I;Iﬁ:rE%S IBC under Sec 7 15/10/2024|mandatory as per index with centrik
IBC)/1592(ND)2019 pagination
INTERLOCUTORY no of objection 1. book marking
1893 04/11/2022(0710102091122022(No.of Docs 0) 0710102091122022/1 APPLICATION VIVEK PARTI Rule 11 of NCLT, 2016 15/10/2024|mandatory as per index with
(1.B.C)/5427(ND)2022 pagination 2. ocr missed in pdf
CP(AA) MERGER
AND L .
MALVIKA INVESTMENTS AND p N N no of objection 1.bookmarking
1894 08/10/2024(0710102012492022(No.of Docs 1) 0710102012492022/9 :\\nl::hf;EI;MATION(CO SERVICES PRIVATE LIMITED Sec. 230-232 - Second Motion 15/10/2024 mandatory. 2.index missing in pdf. Gsvlegal
ACT)/27(ND)2022
INTERLOCUTORY no of objection 1.pagintaion missing
1895 07/10/2024(0710102052472022(No.of Docs 2) 0710102052472022/22 APPLICATION ::r‘éﬁz:é;IONAL BANK VS. GOPAL Sec 60(5) 15/° 4|i king. 2.affidavif DhruvPande9
(1.B.C)/3151(PB)2022 and verified details mismatch.
INTERLOCUTORY no of objection 1.pagintaion missing
1896 07/10/2024(0710102052472022(No.of Docs 2) 0710102052472022/22 APPLICATION EKE'Q:BS'TEA;IONAL BANKVS. GOPAL Sec 60(5) 15/10/2024|in bookmarking. 2.affidavit address DhruvPande9
(1.B.C)/3151(PB)2022 and verified details mismatch.
T::L‘TégﬁgL?ggMP ELEGANT KAR ACCESORIES PRIVATE no of objection 1.need every pages
1897 08/10/2024(0710102019492022(No.of Docs 2) 0710102019492022/1 ANIES LIMITED VS. ELEGANT KAR Rule 11 of NCLT 15/10/2024 sign. 2 n]eed eve. ages orgrp 9 purveshbuttan@gmail.
ACCESORIES PRIVATE LIMITED on- £ ™Y pag :
ACT)/55(ND)2022
INTERLOCUTORY ROHIT SEHGAL VSOFFICE OF no of objection 1. 1 rs court fee
1898 07/10/2024(0710102070742023(No.of Docs 1) 0710102070742023/4 APPLICATION PRINCIPAL COMMISSIONER CGST Sec 60(5) 15/10/2024 missed ;" vakala‘tanama kunalsharma
(1.B.C)/4616(ND)2023 [DELHI (NORTH)
no of objection 1.index missing in
COMPANY PETITION |GRAVITATE VENTURES PRIVATE
. ali Y | .
1899 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 1B (IBC)/395(ND)2024 |LIMITED IBC Section 59 14/ ookmarking. 2.c details F9989
missing in index in pdf
no of objection 1.index missing in
1900 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 I(:Bo('l\gzl;g;sl:sg?;&ri fl':nﬁléBATE VENTURES PRIVATE IBC Section 59 14/10/2024|bookmarking. 2.counsel details F9989
missing in index in pdf
no of objection 1.index missing in
COMPANY PETITION |GRAVITATE VENTURES PRIVATE
. ali NS | .
1901 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 1B (IBC)/395(ND)2024 |LIMITED IBC Section 59 14/ ookmarking. 2.c details F9989
missing in index in pdf
no of objection 1.index missing in
1902 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 I(:Bo('l\gzl;g;sl:sg?;&ri fl':nﬁléBATE VENTURES PRIVATE IBC Section 59 14/10/2024|bookmarking. 2.counsel details F9989
missing in index in pdf
CPMMERGER  |KHATU SHYAM SALES PRIVATE
LIMITED VS. THE REGISTRAR OF p N N 1.please extra pdf remove and final .
1903 07/10/2024(0710102057982022(No.of Docs 4) 0710102057982022/13 :\\nl::hf;EI;MATION(CO COMPANIES NCT OF DELHI AND Sec. 230-232 - Second Motion 14/10/2024 pdf submit. adv.shobhan.mahanti
ACT)/89(ND)2022 HARYANA
CP(AA) MERGER no of objection 1. book marking
AND mandatory as per index with
1904 07/10/2024(0710102003942023(No.of Docs 1) 0710102003942023/8 AMALGAMATION(CO |J. H. JEWELS PRIVATE LIMITED Sec. 230-232 - Second Motion 14/ 4 i 2.index page missed in GLOBIZ
MPANIES book marking 3 index page missed in
ACT)/11(ND)2023 pdf also
CPMIMERGER  |KHATU SHYAM SALES PRIVATE
LIMITED VS. THE REGISTRAR OF p N N 1.please extra pdf remove and final .
1905 07/10/2024(0710102057982022(No.of Docs 4) 0710102057982022/13 :\\nl::hf;EI;MATION(CO COMPANIES NCT OF DELHI AND Sec. 230-232 - Second Motion 14/10/2024 pdf submit. adv.shobhan.mahanti
ACT)/89(ND)2022 HARYANA
no of objection 1.index missing in
COMPANY PETITION |GRAVITATE VENTURES PRIVATE
. ali Y | .
1906 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 1B (IBC)/395(ND)2024 |LIMITED IBC Section 59 14/ ookmarking. 2.c details F9989
missing in index in pdf
no of objection 1.index missing in
1907 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 I(:Bo('l\gzl;g;sl:sg?;&ri fl':nﬁléBATE VENTURES PRIVATE IBC Section 59 14/10/2024|bookmarking. 2.counsel details F9989
missing in index in pdf
CP(AA) MERGER
AND no of objection 1.bookmarking
1908 07/10/2024(0710102028632024(No.of Docs 1) 0710102028632024/3 AMALGAMATION(CO |BASIX PROMOTERS PRIVATE LIMITED |Sec. 230-232 - Second Motion 14/ 4 y. 2. | details hal

MPANIES
ACT)/35(ND)2024

in index.




CP(AA) MERGER
AND

KHATU SHYAM SALES PRIVATE
LIMITED VS. THE REGISTRAR OF

1.please extra pdf remove and final

1909 07/10/2024(0710102057982022(No.of Docs 4) 0710102057982022/13 al::hf;EI;MATION(CO COMPANIES NCT OF DELHI AND Sec. 230-232 - Second Motion 14/10/2024 pdf submit. adv.shobhan.mahanti
ACT)/89(ND)2022 HARYANA
no of objection 1.index missing in
COMPANY PETITION |GRAVITATE VENTURES PRIVATE
. ali Y | .
1910 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 1B (IBC)/395(ND)2024 |LIMITED IBC Section 59 14/ ookmarking. 2.c details F9989
missing in index in pdf
IE:([:\A) MERGER KHATU SHYAM SALES PRIVATE
LIMITED VS. THE REGISTRAR OF N 1.please extra pdf remove and final N
1911 07/10/2024(0710102057982022(No.of Docs 4) 0710102057982022/13 ;:nhpd:h(l'iEAsMATION(CO COMPANIES NCT OF DELHI AND Sec. 230-232 - Second Motion 14/10/2024 pdf submit. adv.shobhan.mahanti
ACT)/89(ND)2022 HARYANA
no of objection 1.index missing in
1912 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 I(:Bo('l\gzl;ggslzsg?;&ri EI';?;IE'BATE VENTURES PRIVATE IBC Section 59 14/10/2024|bookmarking. 2.counsel details F9989
missing in index in pdf
no of objection 1.index missing in
COMPANY PETITION |GRAVITATE VENTURES PRIVATE
. ali, Py | .
1913 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 1B (IBC)/395(ND)2024 |LIMITED IBC Section 59 14/ ookmarking. 2.c details F9989
in index in pdf
no of objection 1.index missing in
1914 05/10/2024(0710102034852024(No.of Docs 1) 0710102034852024/2 I(:Bo('l\gzl;ggslzsg?;&ri EI';?;IE'BATE VENTURES PRIVATE IBC Section 59 14/10/2024|bookmarking. 2.counsel details F9989
SR o
no of objection 1. book marking
COMPANY PETITION [MUTHOOT FINCORP LIMITED VS. RAM
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